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PREFACE

The elected representatives of the country met for six days in a special session of the 
Lok Sabha and made an endeavour to review the performance ot the country during the past
five decades with respect to five important areas namely, the functioning of our democratic
institutions; management of economy; development of basic infrastructures; achievements and 
potential in the field of science and technology and the state of human development.

Hon. Speaker made history by initiating the discussion himself for the first time. He 
addressed the House unde- Rule 360 of Rules of Procedure and Conduct of Business 111 
Lok Sabha. He gave a call for “second freedom struggle". He was of the view that this time 
struggle should be for ‘freedom from our own contradictions between our prosperity and poverty, 
between the plenty of our resource endowments and the scarcity of their prudent management, 
between our culture of peace and tolerance and our current conduct sliding towards violence, 
intolerance and discrimination’. He invited the members to have free and frank discussion and 
take stock of the achievements since Independence, introspect on the inadequacies and set an 
agenda for the country for future

The House considered the motion moved by Shri Atal Bihari Vajpayee, the Leader of
Opposition on behalf of leaders of all parties and groups in the Lok Sabha. The motion was 
moved under Rule 342 of Rules of Procedure and Conduct of Business in Lok Sabha

Lok Sabha Secretariat brought out a com prehensive reference document entitled 
“Fifty Years of Indian Parliamentary Democracy” on the occasion to facilitate discussion in the 
House.

The special sittings of the House set several records. It was for the first time that special 
session of the House was convened to deliberate exclusively on a single motion. The House 
spent 64 hours and 29 minutes in discussing the motion which is a record in itself As many 
as 209 members of the House including the Hon’ble Speaker, the Prime Minister and 9 
Ministers spoke on the occasion. However, as the time was not enough to accommodate all 
the Hon'ble members who wished to speak 103 members including 5 Ministers laid their 
speeches on the Table of the House In all 312 Members took part in the Debate which 
accounts for 57.25 per cent ot the total strength (545) of the House. Shri P.C. Chacko, a 
member of panel of chairmen created history by presiding over the House continuously lot 7 
hours and 54 minutes from 00.30 hours to 08.24 hours on 31 August, 1997.

The discussions were marked by exemplary cordiality and orderliness

On this historic occasion the House unanimously passed a resolution constituting an 'Agenda 
For India’.

Lok Sabha Secretariat has brought out the proceedings of these sittings both in English 
and Hindi as a separate special volume.

I hope these volumes in English and Hindi versions will serve as reference books for 
parliamentarians, historians, scholars, researchers and all other interested in the functioning ol 
our Parliamentary democracy.

New Delhi;
October, 1997_____
Asvina, 1919 (Saka)

S. GOPALAN, 
Secretary-General.
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The Members then stood in silence foi a shod while.
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11.04 hrs.
The Lok Sabha met at Eleven o f the Clock 

[Mu. S p e a k e r  in the Chair]

OBITUARY REFERENCE

[English]

MR. SPEAKER : Hon. Members, I have to inform 
the House of the sad demise of one of our friends, Shri 
Dwarka Nath Das.

Shri Dwarka Nath Das was a sitting Member of 
Lok Sabha rep resen ting  Karim ganj parliam en ta ry  
constituency of Assam. He had represented the same 
constituency during Tenth Lok Sabha also from 1991 to 
1996.

A teacher by profession, he had served as a principal 
in a school in his native district.

A well known social worker, Shri Das contributed a 
lot towards socio-economic development of South Assam 
Barak valley. He had spccial interest in the field of 
education, psychology, economics and philosophy.

An active parliamentarian, he served as a Member 
of Standing Committee on Petroleum and Chemicals and 
Select Committee on the Constitution (Scheduled Tribes) 
Order (Amendment) Bill, 1996. He also served as a 
Member of Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes in 1994-96.

Shri Dwarka Nath Das passed away at Calcutta on 
18 August, 1997 at the age of 68 years.

We deeply mourn the loss of this friend and I am 
sure the House will join me in conveying our condolences 
to the bereaved family.

The House may stand in silence for a short while as 

a mark of respect to the deceased.

ANNOUNCEMENT RE: BUSINESS  
OF THE HOUSE

[English]

MR. SPEAKER : Hon. Members, it is with a great 
sense of pride that we have gathered here for the Special 
Session on Lok Sabha to commemorate the golden jubilee 
of our Independence.

As you are aware, I have had prolonged discussion*; 
with leaders of parties and groups about the format of 
the discussion to be held during the special session. It 
was ultimately decided to have the discussion on a Motion 
as listed in today's List of Business. It was also decided 
that no formal business will bo transacted during the 
Special Session.

Hon. Members will appreciate that the Motion has 
been drawn in very wide terms and has a very large 
canvass. I would rather not lay down specific guidelines 
for the discussion but it would be my earnest appeal to 
all sections of the House, that it would not be necessary 
for each speaker to try to dilate on all the aspects of the 
Motion.

In order to have a meaningful discussion within the 
time at our disposal, the Members would do well to 
concentrate while speaking only on one ot the subjects 
listed in the Motion which may be the aroa of their special 
interest. This, I feel, will minimise repetition and at the 
same time provide opportunity to a greater number of 
Members to participate in the discussion.

I may further inform the House that it was also 
decided during deliberations in meetings with Leaders that 
the discussion on the Motion may not he on Party lines 
Hee and (rank expression ot views with constructive' 
criticism, as well as appreciation, wherever called for and 
concrete suggestions for improvement would, therefore 
best set the tone for the discussion, f or enabling as 
many Members as possible to speak within the limited 
time available, it has been agreed at the leaders' meeting 
that the time limit for each Member may be restricted to 
ten minutes. Leaders would, however, be allotted more 
time. The decision in the morning is that the Leader of
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each political Party will get twenty minutes besides Shri 
Vajpayee who will move the Motion. I do not want to 
limit time for him. Others will be confined to within ten 
minutes.

I solicit kind cooperation of members in sticking to 
the time schedule. The entire proceedings of the special 
Session are being telecast live. In order that the daily 
schedule news bulletin in Hindi, English and Urdu which 
are telecast from 2 O’clock to 2.35 P.M. are not disturbed, 
it has been decided that the House may observe lunch 
time from 1.35 P.M. to 2.35 P.M. instead of from 1 P.M 
to 2 P.M. It has also been decided today that in order 
to enable more Members to participate, the House will 
sit one hour more everyday, that is, up to 7 O’clock. I 
may also add that it becomes a duty of each one of us 
to maintain the dignity and decorum of the House during 
the special Session to enhance the solemnity of the 
occasion.

SHRI P. UPENDRA (Vijayawada) : Sir, I would like 
to make a submission. The Secretariat has circulated a 
docum ent nam ely, ‘F ifty years of P arliam enta ry  
Democracy’. It is well produced and very informative. It 
will best set the tone for the debate in these four days.
I suggest that the document be placed on the Table of 
the House so that it can form pad of the proceedings.

MR. SPEAKER : I think, that is not necessary. It 
has already been circulated. It is only a background paper.

11.08 hrs.

ADDRESS BY THE HON. SPEAKER

SHRI PURNO A. SANGMA

MR. SPEAKER : It is going to be my maiden speech 
and since it is my maiden speech, I am sure, I will not 
be disturbed

Hon’ble Members, let me first place on record my 
deep gratitude to all of you in having granted me the

indulgence of remaining in the Chair and taking the Floor 
for the first time in the history of this House.

We are assembled here in this Special Session 
organised as part of the Golden Jubilee Celebrations of 
our Independence— to take stock of our achievements 
since becoming free, introspect on our inadequacies and 
set for ourselves an agenda for future.

POLITICAL LIFE

Popular elections and sustenance of democracy

Since Independence, we have had eleven General 
Elections and over 300 State Elections. Transfer of power 
to successive Governm ents has been smooth and 
peaceful. This is no mean achievement. We can be proud 
of being a true democracy, when the world, cutting across 
regions, is dotted with countries where access to power 
is often through military coups and revolutions. The voter 
turnout averaging at around 60% since 1984 as against 
45% during the first General Elections of 1952 reflects 
the increasing political awareness of our people. Our style 
of practising democracy has also proved that political 
consciousness is not necessarily a function of literacy.

Conduct of business of the House

While universal adult suffrage has been a resounding 
success, the grass-root signals I have been receiving as 
the Presiding Officer of this popular Chamber about the 
conduct of our business indicate that generally the people 
are deeply concerned. They are highly resentful of 
frequent bouts of pandemonium in the House, Members 
collectively rising to attract the attention of the Chair, 
repeated marches into the well of the House, cross talk 
and interruptions of Members’ interventions, etc., and feel 
that the expenditure on Parliament of the order of about 
Rs. 7,000/-per minute of its time is a costly luxury that 
our country can ill-afford. It is quite understandable that 
the complexion of this Eleventh House is significantly 
different in that a large majority of them are the real 
sons of the soil in their constituencies and first-timers as 
well; and that they are impatient to improve the lot of the 
masses they represent and hence their tumult and 
tempestuousness. Our political padies have a great role 
to play in this context. They need to organise pre-electoral 
training for the aspirants for positions in this House.

Accountability

The interface between the Parliam ent and the 
Executive has, no doubt, been by and large one of mutual 
understanding and complementarity. Nonetheless, of late, 
people have increasingly tended to seek adjudication in 
couds of law on issues of public grievance against holders 
of public offices through a spate of public interest litigation
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The Presiding Officers of Legislative Bodies of India went 
into this question in a symposium towards the end of the 
last year. They found that the root cause of the problem 
concerns accountability. They observed:

'The chain of accountability— of the civil service to 
the political executive; of the political executive to 
the legislature; and of legislature to the people, has 
got snapped all the way. Accountability should be 
restored at all echelons.”

So, let us collectively reinstate accountability, making 
it part of our style of working.

Probity and standards in public life

Accountab ility  is also an issue of probity and 
standards in public life. This is not merely a problem of 
the political world. It is as well of the world of civil 
servants, the professionals, holders of public offices and 
of those  who in te rac t w ith  them  inc lud ing  non ­
governmental organisations. It is even a problem of the 
world of business. A group of our Members, having taken 
the initiative proactively, are seized of this issue. My 
suggestion is that the term “holder of public office” be 
given a rather broad definition as Lord Nolan of the British 
Parliament has done in a report submitted to the House 
of Commons by a Committee headed by him. All those 
who come within the ambit of such a definition should 
be held to be accountable in their respective domains 
through mechanisms that we should evolve to prevent 
errant behaviour.

Ensuring probity and standards in public life is nested 
for carrying credibility with the public, apart from its 
importance for its own sake. Credibility is to be carried 
by demonstrable action rather than public pronouncements. 
Actions such as enactment of the Lok Pal Bill and 
securing exemplary conviction of a few errant holders of 
public offices through successful prosecutions in due 
process of law rather than blanket public self-denigration 
are the surest ways to carry credibility, apart from being 
fair to quite a good crop of our leaders who have spent 
all their lives in selfless service to the public.

The problem should also be handled where it 
originates. Punitive action for devious behaviour is 
ex-post facto in nature. The Symposium of Presiding 
Officers of the Legislative Bodies of India, about which I 
have made reference earlier, kept this in view when they 
advised that the political parties should evince care in 
the right choice of candidates, including with reference to 
their antecedents, their education and training. They also 
esphasised the need for the people themselves to exercise 
their franchise with great caution and return to the 
legislative bodies candidates reputed for their probity and

aptitude for public service Political parties have to take 
up the task as well of educating the electorate in this 
regard, organisation of electorates being one of their prime 
functions.

Societal peace, violence and insurgency

Societal peace is the basic requirement for bringing 
about socio-economic development. Having won our 
freedom non-violently under Mahatma Gandhi, known the 
world over as “AHIMSA MURTHY” we find violence, 
terrorism, insurgency and societal tensions surfacing in 
many parts of the country. We need to seriously introspect 
and go to the root of the problem, identify the motivations 
for these phenomena and eliminate them Broad reviews 
of the present situation in the country have reflected the? 
following causes for those phenomena:

Societal exclusion based on castes, communities and 
religions.

Economic exclusion attributes off which are seen as 
unemployment, under employment, iniquitous income 
distribution, poverty and exploitation.

Perceived political exclusion by denial of regional 
aspirations.

Lack of adequate sensitivity in management of 
ethnicities.

Frustration of Youth leading to political extremism.

Demonstrable fall in standards in public life—i.e.. ol
those in the Establishment

Cross-border subversion

Disenchantment of the expatriates

Excesses by those wielding State power.

Perceived denial of human rights

Imbalance in media projection.

Inadequacies in strategic thinking and intelligence, i 
want to emphasis on this— Inadequacies in strategic 

thinking and intelligence.

Inadequacies in the system of rendering criminal 
justice.

The United Nations observed its Golden Jubilee in 
1995 by organising the W orld Sum m it fo r Social 
Development at Copenhagan Tho Summit called tor social 
integration by basically addressing the problems ol social, 
political and economic exclusion into which all the above 
factors are subsumed India was a significant partner in 
the Summit. We would do well to follow up on the Summit 
declaration and Programme of Action
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Empowerment of women

We need to remind ourselves that about two years 
back, at the UN Fourth World Conference on Women, 
we were the first to subscribe, without any reservation 
whatsoever, to the Beijing Declaration and Platform for 
Action. We also made a commitment to establish a 
National Policy for Empowerment of women. I would 
request the Government to bring before the House in 
this Golden Jubilee Year, the draft policy which seems to 
have evolved through wide-ranging and nation-wide 
c o n s u lta tio n s  s ince the B e ijing  C onfe rence. The 
Parliament, on its part, has already established a Joint 
Committee on Empowerment of Women.

ADMINISTRATION

We have a highly flawed system of management of 
administration. It is a highly centralised administration, 
away from the people. A billion people and a vast 
subcontinent that we are, there is no escape for us from 
our adm in istra tive  m anagem ent being m eaningfully 
decentralised. This is the very spirit behind the Constitution 
73rd and 74th amendments. Four years have passed by 
since these amendments. Can we claim that we have 
really shared power and made the Panchayati Raj system 
a reality on the ground? We need to search our 
conscience.

Our adm in is tra tion  inc lud ing  the police force, 
regretfully, has got significantly politicised. The Civil 
Service which is designed to be neutral being pressed 
into the service of political masters and use of the Police 
force for settling political scores have become facts of 
life today. This is not conducive to the Rule of Law. The 
a dm in is tra tion  shou ld  be d epo litic ised  and made 
responsive to the public and responsible only to the Rule 
of Law.

POPULATION

Our country is rich. But our people are poor. This is 
significantly due to unceasing population explosion. The 
route to finding solutions to most of our problems—food 
security , em ploym ent, under-em ploym ent, poverty, 
inequities, in fact, management of our economy in all its 
socia l and po litica l d im ensions is to be seen in 
successfully addressing this simple, but basic problem. If 
we can only contain our population within the country’s 
carrying capacity, we will turn it into a productive human 
resource, well nourished and insulated against morbidities. 
Let us take Dr. M.S. Swaminathan Group report on 
population from the shelves and do some hard thinking 
about implementing it.

EDUCATION

Employment orientation of education

The stock of the illiterate amongst us is a mind- 
boggling 460 millions. Speaking at the Chatham House, 
London, in October, 1931, and lamenting the damage 
done to our educational system, Mahatma Gandhi 
said:

“I say without fear of my figures being challenged 
successfully that today India is more illiterate than it
was fifty or a hundred years ago ....... I defy anybody
to fulfil a programme of compulsory primary education 
of these masses inside of a century”.

Gandhi ji has proved prophetic. He also suggested a 
solution—that of Buntyadi shiksha or Basic Education. 
The philosophy behind it is simply that education should 
be relevant to the world of work. So long as this 
underlying issue of employment-rclevance is not addressed 
at all levels of education— primary, secondary and 
tertiary— and people don’t have faith in the worthwhileness 
of education, universalisation of elementary education and 
access for people to employable skills and employment 
will remain a mirage— whatever be the quantum of 
financial resources deployed for education.

Resources for higher education

The National Policy on Education adopted by this 
House over a decade ago concludes:

“The main task is to strengthen the base of the 
pyramid, which might come close to a billion people 
at the turn of the century. Equally, it is important to 
ensure that those at the top of the pyramid are 
among the best in the world. Our cultural well-springs 
had taken good care of both ends in the past: the 
skew set in with foreign domination and influence; it 
should now be possible to further intensify the 
national effort in human resource development with 
education playing its multifaceted role.”

If order that this sound policy is implemented 
equitably, even while earmarking resources liberally for 
universalisation of elementary education from the public 
exchequer, tor strengthening the apex of the educational 
pyramid, can we raise internal resources in the higher 
education sector, by adopting a depoliticised strategy of 
rationalising the fee structure which would stipulate cost 
recovery from the well to do sections and scholarships 
for the poor?
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AGRICULTURE

Food self-sufficiency and 
green revolution complacency

Through the Green Revolution we have not merely 
achieved food self-sufficiency since the 1970s, but have 
become a net expoder of foodgrains. This revolution has 
been spectacular considering the phenomenal growth of 
population. But, I am afraid that we are getting lulled into 
Green Revolution complacency. Application of the Green 
Revolution technologies has been feasible only in irrigated 
areas. Seventy per cent of culturable lands is situated in, 
and over forty per cent of foodgrains production in the 
country comes from arid and semi-ar regions. For 
farmers and people in these regions, life is still an ordeal. 
Technology has not come to their rescue yet, despite 
deployment of financial and physical resources in dry 
farming.

Plateauing agricultural growth rate

Agricultural growth rate has also plateaued at an 
annual compound rate of 1.7 per cent since 1990-91. 
The impact of population growth on the sizes of land 
holdings, the economic viability of intensive agriculture in 
sub optimal land holdings, and stagnation in productivity 
levels which are quite below international standards are 
disturbing and require deep investigation.

Inorganic cultural practices and their implications

Our agricultural lands receive about 33 million tonnes 
of chemical fertilizers, apart from 61,000 tonnes of 
pesticides a year. Long-term sustainability of intensive 
agriculture based on inorganic cultural practices would 
also need detailed scrutiny. Such agriculture also has 
implications for food quality, protection of environment 
and preservation of biodiversity, Environment protection, 
and quality and safety of food, apart from self-reliance, 
need to be seen as essential elements of food security.

Agriculture, civil supplies and farm exports

The interiace of the agro sector with domestic civil 
supp lies secto r and export front requires sk illfu l 
management. The farmer has to receive remunerative 
prices so that the same would be a self-triggering 
mechanism for increasing private investment in agriculture. 
At the same time, the people need to access essential 
commodities at affordable prices. A stable expod presence 
is to be ensured as well, if we are to exploit the enormous 
expod potentiality of our agro sector. Can we relieve the 
farmers of strangulating controls on production, movement, 
marketing and prices of farm produce to ensure the 
economic viability of farming? How do we find the colossal 
resources required for public investment in agricultural

infrastructure? How do we harmonise the interests ol 
domestic consumption and export trade in farm products? 
These are crucial issues which need careful examination

PUBLIC DISTRIBUTION

Freedom from hunger

While we have achieved freedom from famine, 
freedom from hunger is not given to all While out 
foodgrains production has quadrupled since 1950-51 and 
per capita net availability of foodgrains is about 500 grams 
per day, food availability is not matched by food access 
for all—for sheer want of purchasing power of those living 
below poverty line. At present, through the Public 
Distribution System, we are providing subsidised rations 
to those living below poverty line and even to those above 
poverty line. While targeted supply management at public: 
expenditure to benefit those below poverty line is 
appropriate and necessary, in the long run, or even in 
the medium term, lasting solution to the problem of food 
security can be found only vesting the weaker sections 
with purchasing power through gainful employment.

Delivery of services

Efficient and leakage—free delivery of services in the 
Public Distribution System as long as it is run, is 
indispensable. Pilferage of essential commodities and 
tempering with their quality in the Public Distribution 
System should be construed as heinous crimes and met 
with drastic panalties

INDUSTRY

Past and future

Since 1948, we have had six Industrial Policy 
Statements. Planned growth of Industries, mixed economy 
with the public sector having the commanding heights, 
licensing regulations and controls, domestic industry 
protection, and protection of the small scale sector were 
the features of these policies. T hese policies were relevant 
to, and consistant with, the bygone years of a nascent 
economy We have had positive as well as negative 
consequences. On the positive side, we have developed 
an infrastructure of basic industries and indigenous 
entrepreneurship. On the negative side, we have had to 
suffer fragmented production capacities, law technology 
levels, low inflow of foreign capital, monopolistic trends 
and lack of international competitiveness. To face the 
challenge of international market competition, we have 
had to liberalise since 1991. Delicensing and deregulation 
have had to be carried out; investment restrictions 
dismantled; private sector allowed access to areas 
previously reserved; and flow of foreign technology and
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foreign capital rendered easier. New corporate structures 
through mergers and amalgamations, modernisation and 
absorption of new technologies and new managerial styles 
seem indispensable. Our Corporations themselves are 
slowly becoming transnational and multinational. What 
should be our strategy to harmonise the cross-border 
thrusts of our Corporate sector with protection for domestic 
industry built up on our own factor strength over the 
years, in the face of capital starvation and technological 
obsolescence? The House may like to go into this in 
some depth.

Rehabilitation of sick Central public sector enterprises: 
Its inevitability and human dimensions

About sixty of our Central public sector enterprises 
are chronically sick. We need to take a hard look at 
them. We do, of course, have several proposals for 
rehab ilita tion  and turn  around of some of these 
Corporations. The process of decision making in regard 
to the future of these Corporations has been marked by 
inordinate delays. Quick and bold decisions are needed 
in regard to this matter. Such decisions call for strong 
political will and support, apart from very patient and 
sustained industrial relations exercises.

Restructuring and rehabilitation of enterprises is 
always a very painfu l process. Liberal separation 
com pensations and retra in ing and redeployment of 
redundant employees will have to be organised wherever 
feasible. Until conclusive decisions are taken one way or 
the other in regard to restructuring of public enterprises, 
labour payments cannot be allowed to fall into arrears. 
On the 31st of July, 1997, Central Public Sector 
Enterprises coming under seventeen Ministries of the 
Government ot India had an outstanding labour payment 
arrears of Rs. 605 crore. Out of this, Rs. 435 crore are 
statutory dues under Provident Fund, ESIC and Gratuity 
Laws. Some of these defaults also carry with them 
crim inal liabilities. A demoralised and dehumanised 
workforce is likely to backlash on the very process of 
economic reforms.

Industrial sickness is not merely a problem of the 
public sector in our country. It has become endemic to 
the country’s industry as a whole. The financial and 
economic dimensions of this sickness have been vividly 
presented in the working document for this Session. The 
Session may like to address this problem in its entirety.

A New work culture

There needs to be a sea change in the managerial
and industrial relations styles in our country. As our 
veteran trade union leader Shri Ramanujan has advised,

bipartisan as means of industrial conflict resolution should 
replace tripartism as industrial relations tend to get 
politicised and impacted by extraneous factors under the 
latter modality. A new work culture for the managerial as 
well as other employees should be developed, the 
hallmark of which should be emphasis on productivity 
We compare very poorly in productivity vis-a-vis some of 
our neighbouring countries. Beyond a level, wage 
enhancements may have to be linked to productivity 
enhancements. Many successful private sector enterprises 
do have productivity linked wage structures negotiated 
with trade unions. We could make efforts to universalise 
this practice. Our working people, be the managers or 
others need to come to terms with truth that the surest 
social security or shall I call it, job security, for them is 
the commercial viability of their enterprises. Governments 
and trade unions also need to devote more attention 
than before to improving the lot of the unorganised 
workers who constitute 90 per cent of the workforce of 
our country.

In the past, we had not necessarily opted for export 
led growth like some of the South-East Asian and East 
Asian econom ies. But we do have s ig n ifica n t 
ach ievem ents  in expo rts . E xports  am ounted  to 
Rs. 1,08,478 crore in 1996 as against mere Rs. 647 
crore in 1951. In the 50’s primary products accounted for 
85 per cent of our exports. Now, manufactured products 
constitute more than 75 per cent of our exports. However, 
some of the striking factors to be noted in respect of our 
export scenario are:

Five products, gems and jewellery, ready-made 
garments, cotton yarn fabrics, marine products, drugs 
and pharmaceuticals constitute 40 per cent of our 
total exports in value terms. Sixty nine othe products 
constitute rest of the exports.

Since 1969-70, while the unit value index of our 
exports went up by eleven times, volume index went 
up by only five times.

Nearly 50 per cent of our exports go to European 
countries, USA and Japan.

Our share in world export is loss than one per cent.

The lesson to be drawn from this fact is that virtually 
we do not matter in world exports. Our export production 
base has to expand; our export products as well as their 
direction have to diversity; and exports in terms of volume 
also have to significantly enhance. In the phase of 
globalisation of economies, our economic survival and 
prosperity depend, to a s ign ificant extent, on the
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expansion of exports. This can happen only if there is 
an expansion of imports as well. This itself is one of the 
justifications for economic reforms and liberalisation

ECONOMIC REFORMS 

Wealth Generation

Economic reforms is simply a matter of living within 
means. Means can be created only by generation of 
wealth. Wealth will not get generated unless our resources 
are deployed efficiently. Even Peoples Republic of China 
has come to accept this position and hence their adoption 
of the Socialist Market Economy. If we raise our resources 
through taxation and if their investments do not yield 
adequate returns, growth will only be stagnant or negative. 
Again if our resources are distributed in terms of subsidies 
without consideration of their potential for stimulating 
wealth generation, consequence will be the same viz., 
stagnation and negative trends and growth. For the first 
time, a transparent and comprehensive presentation of 
our subsidy regime has been made by the Ministry of 
Finance. I hope the House will take the occasion of this 
Session to reflect on this presentation as well. May be, 
we can examine the scope for phased removal of at 
least non-essential subsidies. Of course, we can borrow 
domestically and from abroad. But, for servicing the 
borrowals and the repayment of loans, our investment 
policies should be prudent and capable of generating 
wealth. This has not been happening in the past. Wc 
should make it happen now, particularly because our 
external debt service ratio is twenty six per cent of our 
GDP. Our per capita external debt is Rs. 3,286 which is 
35 per cent of the per capita income of Rs. 9.321. We 
arc indeed in a debt trap. The State Governments also 
are caught in an internal debt trap, their revenue 
generations significantly getting absorbed by their debt 
service liabilities vis-a-vis the Government of India. The 
entire concept of foreign direct investment is based on 
the fact that it is non-debt creating. Corporate bodies 
receiving investments are expected to earn enough to 
give returns to the investor.

FOREIGN DIRECT INVESTMENTS (FDIs)

People do have apprehensions that because of the 
so called “over heating" of the economy due to large 
flows of foreign capital, we may be confronted with 
problems like those faced in Mexico and Thailand. So 
long as we ensure that the flow of foreign capital is 
channeled to priority sectors like infrastructure for the 
development of which we can not find our own internal 
resources of any realistic scale for a long time to come,

follow prudent investment policies and take adequate 
safeguards against fly-by-night operations ol foreign 
investors and have a vigilant monetary policy, we will not 
go the way Mexico and Thailand have done

We would also need to bear in mind that our country 
as yet, does not attract as much flow of foreign funds as 
other countries like China and our South-East Asian 
neighbours do. Our share in foreign direct investment 
inflows into all developing countries is less than three 
fourth of one per cent. Flow of foreign capital and their 
volatility will be as much favourable to us as the 
investment climate we generate in our country. We also 
need to significantly reduce the time gap between 
c learance  of fo re ign  investm en t p roposa ls  and 
commissioning of projects. My first hand information from 
China is that between the clearance of investment 
proposals and commissioning of projects, time gap is not 
more than three years.

Investments, like water, will flow by gravity, Gravity 
is towards areas where there is ready-built infrastructure 
Bulk of our investments are flowing towards Maharashtra 
and Gujarat, particularly metropolitan areas. This does 
create problems of regional disparities and incountry 
economic migrations in search of employment. This 
problem of regional disparities is experienced intensely in 
the Peoples Republic of China where they have opened 
up coastal regions and certain Export Processing Zones 
for industrialisation. We would do well to learn from the 
experiences of other reforming economies as well in the 
context of analysing our experiences in this regard

Our employment scenario since 1951 till now has 
been dominated by reliance on agricultural sector Ratio 
of employment in industry has remained stagnant, only 
Services exhibiting increasing trend in employment 
Casualisation of employment because of excess supply 
of labour relative to demand is also increasing The impact 
of economic reforms on quality of employment is yet 
another aspect deserving serious examination. Nearly 
three decades have lapsed since the first National Labour 
Commission gave ifs report. The employment scenario, 
labour standards, technology inflows and skill requirements 
have undergone a sea-change since then. Establishment 
of the Second National Labour Commission is long 
overdue

SCIENCE AND TECHNOLOGY : INDUSTRY 
ORIENTATION

Science and technology services, like education, 
should also be relevant to the world of work. While pure 
science and laboratory based researches are important.
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they are primarily in the domain of the academic world— 
colleges and universities. A new thrust has to be given 
for industry and enterprise based researches as a means 
of removal of technology obsolescence of our industries 
and constantly updating the industrial technologies.

ENVIRONMENT AND ECOLOGY: RESTORATION 
AND PROTECTION

Our agricultural and industrial practices, ever growing 
urbanisation, incountry migrations and life styles of the 
people have taken an incredible toll on our forests, 
environment and ecology. We have, no doubt, taken 
significant measures to handle this problem. Many of the 
environment and ecology restoration measures are capital 
intensive. Modalities of finding resources for rectifying the 
damages already done should be gone into. Protective 
measures for the future should stem from readjustment 
of our life styles and thinking processes.

INTERNATIONAL COMMITMENTS

Our country is reputed for its excellent track-record 
of honouring commitments made in terms of international 
covenants and agreements, be they in the United Nations 
or in specialised agencies under the United Nations 
system. Before entering upon these commitments in 
international fora, no doubt, widest possible national 
discussions and debates would be appropriate. But once 
commitments are made, we need to honour them. We 
can ill-afford to be seen as a nation reneging on our 
commitments. Such commitments should be properly and 
duly followed up by national legislative action, wherever 
needed. While even failure of such lagislative action would 
be understood and appreciated by the world community 
as a matter of democratic compulsion, dithering and 
inaction in this regard would only project India as an 
untrustworthy customer in running international relations 
in a civilised manner.

The issues I have attempted to present, in essence, 
imply the need for a second freedom struggle—this time 
the struggle should be for freedom from our own Internal 
contradictions  between our prosperity and poverty, 
between the plenty of our resource endowments and the 
scarcity of their prudent management, between our culture 
ot peace and tolerance and our current conduct sliding 
towards violence, intolerance and discrimination. If we 
succeed in this second freedom struggle, there is no 
reason why in the ensuing millennium, we shall not be 
amongst the top nations of the world.

Thank you for your attention.

11.43 hrs,

MOTION RE: STATE OF DEMOCRACY AND 
DEMOCRATIC INSTITUTIONS, ECONOMIC 

SITUATION, POSITION OF INFRASTRUCTURE, 
ACHIEVEMENTS AND POTENTIAL IN THE FIELD 

OF SCIENCE AND TECHNOLOGY AND STATE 
OF HUMAN DEVELOPMENT IN THF COUNTRY

SHRI ATAL BIHARI 
VAJPAYEE

[Translation]

’ SHRI ATAL BIHARI VAJPAYEE (I ucknow) : Mr. 
Speaker, I beg to move :

T h a t this House do consider the state of oui 
democracy and democratic institutions, the economic 
situation, the position of infrastructure, achievements 
and potential in the field of science and technology 
and the state of human development in the country'

Mr. Speaker, Sir, we express our gratitude to you 
for having convened this special session on the occasion 
of Golden Jubilee celebrations of our Independence. This 
session is being held in a lively atmosphere. There is 
neither any Question Hour nor any Zero Hour. As there 
is no Qustion Hour so the ministers are also feeling free. 
It is not essential for them to be present in the I louse. 
Because there is no Zero Hour, our media friends can 
hope that there will be no tussle today. Neither there is 
question of laying papers on the Table of the House nor 
is there any scope of expressing one’s grievances under 
rule 377.

I have moved a Motion which incorporates all the* 
subjects. I was thinking as to where from should I begin 
and where should I conclude. But your speech has left

'O ther signatories to the motion moved by Shri Atal Hihnri Vaipayee were: 
Shri Sharad Pawar. Shri Sharad Yadav, Shri Som nath Chatterioe. Shri N .S  V. 
Chitthan. Shri Murasoli Maran. Shri Mulayam Singh Yadav. Dr M Jaijaniiaili. 
Prof Ajit Kum ar M ehta, Shri M adhukar Sarpotdar. Stiri Indraiit Gupta. 
Shri Kanshi Ram , Shri Surjit Singh B arnala, Shri G ooff|n fn i'nandos. 
Shri Sanat Kumar Mandal, Shri Birendra Prasad Baishyn, Shu Ohitta Basu. 
Shri Oni Prakash Jindal, Stiri Ram  Bahadur Singh, Shri G M Banatwalla.
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no room for that. Your speech was so condensed and 
elaborate that perhaps no issue or aspect pertaining to 
national life has been left uncovered. I do not know 
whether as a Member I can comment upon your speech 
or not. But I welcome this call of yours and agree that 
this nation of ours needs to wage yet another war of 
Independence.

Mr. Speaker, Sir, since our Independence a period 
of 50 years have elapsed. Time does not wait for anyone. 
Half of the century has gone and the second half is 
before us. New century is knocking at our doors. New 
era is awaiting us and now when we have assembled 
here to take stock of the last 50 years it is but natural 
that our attention is drawn to the point as to why our 
country despite all its achievements has not been able to 
convert all its dreams into a reality? Today, when we are 
taking a pledge to make our independence perpetual and 
everlasting, this question repeatedly comes to our mind 
as to why we came under subjugation? Fifty years is not 
a long period for an individual it may be a long period 
but that is not so with regard to an ancient country like 
India. Our culturc and civilization dates back to more 
than five thousand years. In fact no new nation is coming 
up.

When we ponder over the reason for our subjugation, 
we find that we did not become slave just for the reason
that we did not have a lot of money. India had ample
wealth, that is why she fell victim to aggressions. In 1757, 
Clive had remarked about Mursheedabad—the capital of 
divided Bengal, I would like to quote.

[English]

The city is as extensive, populous and rich as the
city of London with this difference that there were
individuals in the first possessing infinitely greater 
property than in the last city’.

[Translation]

In this connection the following words of Rajni 
Pamdatt are also worth quoting:

‘In the Seventeenth Century Britain was not in a 
position to give anything to India that India did not 
have. Whether it was the quality of products and 
whether it was from the angle of technology standard.’

We all are aware of the condition of the country that 
it has undergone during the last 200 years. We have not 
lost battle because of lack of wealth or army or due to 
lack of spirit of bravery. We lost the battle of Panipat 
despite having a large army and with this we lost our
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Independence. Virtually, in Plassey, where no battle took 
place, we were betrayed, because when the battle was 
going on in Plassey, the people more than the number 
of fighting soldiers were waiting for ultimate result of the 
battle as if it was some sort ot fun

India is an ancient nation and our culture is coming 
down since ages but we tailed to build a sovereign nation. 
We have not been able to transform India into a united 
and powedul nation, and a sovereign state The country 
remained divided into princely states which were lost in 
their own world and that is why we lost the battles and 
ultimately we were subjugated.

It is for the first time after centuries, that the entire 
land of the country spanning from Ladakh to Andaman 
and Nicobar Islands have come under one national flag. 
This is something to be proud of that Indian republic 
exists with all its glory. It is a matter of pride as well as 
of responsibility. The boundaries of the republic should 
be protected. India should prosper and everybody should 
get equal share in its prosperity and there should be 
social equality and harmony. You have mentioned that it 
is a country of contradictions but it has an unique 
capability and power to create an atm osphere of 
coordination and harmony amidst all, contradictions.

There are many diversities. Prophecies were made 
that India will not remain united. It was divided in 500 
princely states. The prophets of doom were proclaiming 
that tor the first time it was the Britishers who divided 
India and now it would be Indians themselves who would 
divide their nation for the second time. Their prophecies 
proved to be wrong. Now we are standing as a Republic.

Our second achievement has been that we have 
protected the democracy, we are moving forward on the 
path of democracy. We have made efforts to make 
democracy a success. There was a prophecy even in 
this regard. It is a country of diversities— here people are 
illiterate, they are poor and they don’t know how to 
exercise their right to vote, they are divided on communal 
lines. You have made a mention of all these things very 
effectively. By exercising the right to vote, the people 
have changed the Governments Political power did 
oxchange hands. Democracy is our base It is the most 
vital factor that strengthen our unity However, it is 

something different that in 1975-76 our democracy was 
at stake. It was facing a stigma.

Today we are talking of apology in all the matters. 
Those who were put behind the bars for 19 months after 
the emergency was clamped in 1975-76 include leaders 
like Jai Prakash Narayan and Morarji Bhai Some of those 
who suffered are sitting on that side of the House also.



For that also the person responsible for it must apologise. 
At least we should resolve that we would not allow our 
democracy to be endangered once again. I am talking 
about the threat that our democracy is actually facing not 
on account of the common man who has full faith in it, 
but on account of those on whom he has trusted. An 
hon’ble Member of Election Commission has given some 
facts and figures regarding the criminalisation of politics, 
which have been published in the newspapers and which 
I also have gone through, these figures are starting. It 
gives the complete account of the numbers of criminals 
who have been elected to various institutions, and also 
the account of legal and illegal arms seized before the 
elections. Where are we going?

Mr. Speaker Sir, I have been closely watching this
change. I have been eyewitness to it. Earlier the criminals 
used to come to us for help, now they come to us to 
help us. We started taking their help to win elections 
and to capture the polling booths. Now scientific rigging 
is taking place. Rigging has its own science. It is also an 
art. I myself have been a victim to it. I would not like to 
go into its details as to how they tried to defeat me. 
Initially criminals were needed for rigging the elections, 
later on the criminals themselves felt that if politicians 
could win election with their assistance then why they 
should not contest and win the elections. What is the 
need to send these people there?

We shall have to fight against this tendency. The
Election Commission have taken certain steps but these 
are not sufficient. There should be some original thinking 
on it. Political parties should ensure that the people with 
criminal records do not get election tickets. No single 
party can decide unilaterally. Some times, it becomes 
necessary to field a criminal against another criminal to 
ensure the defeat of one of them. This is a dangerous 
trend. It has to be curbed. How to check the 
criminalisation of politics? It is an issue of serious concern. 
It is affecting our democracy.

The second threat is that of increasing election 
expenses. The ceiling ot expenditure imposed by the 
Election Commission has been raised. It is said that it is 
a realistic step but from where this money would come 
for contesting elections. The elections are becoming 
increasingly expensive.

Mr. Speaker, Sir I was elected to Lok Sabha for the 
first time in 1957. I had only two jeeps. The one was 
provided by the party and the other was arranged by the 
local people and I had won the election. The worker 
used to go on cycle. There was a practice of going for 
door to door convassing. The practice was to contact 
each voter. Now no one is ready to go on cycle for this
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purpose. Now even two jeeps are not sufficient for it. 
Now they want two hundred jeeps for this job. I have 
seen such Constituencies where as many as 200 jeeps 
were used. From where do these come? Who bears their 
expenses. Can we contest and win elections without black 
money? Perhaps only a few people will come under this 
category.

Electoral reforms have been a point of discussion 
since last many years. Dinesh Goswami Committee was 
constituted in 1990, I would not like to make a reference 
to it. That is the problem. The recommendation of public 
funding was not accepted. Merely giving some petrol and 
electoral roll are not sufficient. We do not want to contest 
elections with black money but we want to contest 
elections. How can we do that?

12.00 hrs.

We are receiving money from abroad. Whether in 
future, elections would be contested with the help of black 
money in the country and the money received from 
abroad? But what sort of repercussions this will have on 
the democracy and where would this lead our nation to? 
There is a need to give a serious thought to the matter 
and there is a need to take a prompt decision in this 
regard. Serious consideration should be given to the 
option of public funding. Many assumption have been
made. Every year Rs. one crore is being provided to
the MPs for undertaking developmental works. It is not 
necessary to hold elections in the fair way for the progress 
of democracy. Whether it is not possible to make a 
provision of Rs. 500 crore or 1000 crores every year in 
the budget as Corpus amount so that it could be utilised 
later on during elections. A large amount would not be 
required for the purpose.

A close watch needs to be kept on the accounts of
political parties. They should be compelled to maintain 
the account of money they receive from a number of 
sources. The people should be allowed to check then 
accounts and a public audit of these accounts should be 
conducted. No Political Party should have the right to 
play with the destiny of the nation.

There is a need to give a serious consideration to 
make changes in the electoral system. Many suggestions 
have been received in this connection. I don't want to go 
into it in details. One such suggestion is that 50 per cent 
of the members should be directly elected from the 
constituencies and another 50 per cent of the seats can 
be filled through the proportional representation. List 
system can be used for 50 per cent seats. This will help 
reduce the expenditure. Then there will be a little scope 
for people having narrow loyalty. The people will attach
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themselves with the parties, not with any individual. In 
democracy, the structure of the party set up should be 
strong. On the lines of Britain where the members of 
political padies is very small and limited, we cannot limit 
the number of our political parties. However we can take 
steps to strengthen our party set up. In case this 
suggestion does not fit in the Supreme Coud verdict 
stressing the need for change in the basic structure of 
the constitution, then other methods can be devised.

The third issue which I would like to mention is that 
corruption is the biggest threat to our democracy. The 
hon. President in his maiden speech in the jampacked 
Central Hall before the audience anxiously awaiting to 
hear him had referred to what Gandhiji had said during 
his life time, before his assassination in regard to fight 
against the monster of corruption. This monster of 
corruption is now going to devour us. Even the speech 
of Prime Minister from the rampads of the Red Fort was 
against corruption. I don’t want to quote it. Shri Gujral 
had said—“Satyagrah will be resorted to fight corruption 
and bribery".

The concept of satyagrah has been borrowed from 
Gandhiji. It is undoubtedly a welcome one. But Gandhiji 
before asking others to go in for satyagrah used to come 
forward himself to lead them. But now how the Satyagrah 
will start and what steps will be taken for that. What has 
been done so far since 15th August. Many days have 
passed since then. We hear that a cell has been created 
in the Prime Minister’s Office for this purpose. But what 
purpose is going to be served by the creation of the cell 
when the entire system is plagued by corruption. I do 
not know as to what exactly this cell will do but we 
should be hopeful about it that it will do something.

The lost confidence of the people can be restored 
not by making speeches but through prompt action. 
According to an English daily ‘The Indian Express’ in 
149 cases of corruption examined by CBI, they are 
seeking permission from the Prime Minister’s Office to 
file chargesheets or launch prosecution but the same is 
not being given. The number of such cases is 194. I 
want to know what is the fact. Prompt action should be 
taken in corruption cases.

Shrimati Indira Gandhi had once said that corruption 
is an international phenomenon. She was not wrong. 
Where there is democracy, corruption flourishes there. In 
the same way where flowers bloom, there is always a 
chance of wild growth. But an efficient gardener keeps a 
watch on such growth. In the cases of corruption in U.S.A. 
we have seen that the President had to resign and the 
Vice-President also had to relinquish his post on this 
account. In Japan too the Prime Minister had to undergo
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imprisonment and in Korea the President oi the Prime 
Minister was awarded death sentence. In Italy also, the 
Ministers were sent to jail. In our country, also steps 
have been taken against corruption. I do not say that 
nothing has been done in this regard but stops taken 
have been tardy and with a hitch. While taking action 
against the corruption it is also being evaluated as to 
what impact it will have on the power equation in the 
country. It is not a question of power but the question of 
taking care of the dignity of the country t his is a question 
of maintaining the honour ot our Republic

What happened to the Lok Pal Bill? I do not know 
as to why its introduction in being delayed. There should 
be an open discussion. A suggestion was given that all 
politic ians should give full details of their assets 
Everything should come before the people. Merely giving 
details of our assets will not suffice. One should be 
required to give details of the assets of one's relatives 
also. It is not the Einstein's theory, but "Indian Theory of 
Relativity” which requires the declaration of assets first in 
the case of the relatives of the politicians so as to make 
it clear how his relatives or kins of a politician have 
become richest within a very short span of time after he 
gets elected

THE MINISTER Of DEI ENCF (SHRI MULAYAM 
SINGH YADAV): You don’t have a family.

SHRI ATAL BIHARI VAJPAYEE : Whethei they get 
blessings of goddess Laxmi overnight or do they perform 
any miracle. I do not understand as to why Shri Mulayam 
Singh is interrupting me?

SHRI MULAYAM SINGH YADAV I am saying that 
you don’t have a family

SHRI ATAL BIHARI VAJPAYEE I am not saying 
these things because I myself don’t have a family But I 
have seen how the people having family oblige their 
relatives It should be checked.

SHRI ILIYAS AZMI (Shahabad) : Now after leaders 
please speak also about our bureaucrats.

SHRI ATAL BIHARI VAJPAYEE : Yes. why not? We 
are discussing about the corruption which is prevailing 
from top to bottom— in which our leaders and bureaucrats, 
both are deeply plunged. But if our politicians are scam 
tainted and if their lives are not transparent then how the 
things will go on. Bureaucrats should be warned and 
action should be taken against them But in the present 
situation it will not have that moral force that can change 
the society or even the entire system This is not merely 
a matter of enacting laws. In a democracy a particular
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atmosphere is required for it because it is a system which 
is based on morality and for that reason the system is 
endangered.

Mr. Speaker, Sir, you have given a call for launching 
a second struggle for freedom so that India of our dreams 
could be built in which there would be no fear of hunger 
or corruption. Creation of such India is awaiting our efforts. 
We claim to be the largest democracy of the world and 
that is correct from the viewpoint of our population. But 
what opinion a foreigner would form about our democracy 
if he is given a chance to see the proceedings of this 
House especially on the day when our Members take 
part in the debate over enthusiastically.

I have written a letter to leaders of various political 
parties in the House and have also been raising this 
demand and again over the years that whatever party be 
in power the proceedings of the House should go on a 
decent manner if we want to influence the people and 
atmosphere outside the House. Is it, necessary to, make 
noise during the Question Hour? in fact it is a time meant 
for the members in which they can put an hon. Minister 
in the dock but it is used as a means tor drawing attention 
and creating news. In order to come in the limelight, we 
have become indifferent towards democracy. I have given 
three suggestions. Firstly, there should be no disturbance 
during the Question Hour and no one should go into the 
well of the House. There should not be any interruptions 
during the Presidential Address.

Mr. Speaker, Sir, I have been a Member of this 
House since 1957 and seen you exercising your authority 
on that day. We are in a state of ‘na dainyam na 
Palayanam’. We can not escape it. Sometimes I feel that 
amidst noisy scenes I should not sit in the House. We 
can’t escape it but we can take certain corrective 
measures to check it. Is it necessary to go to the well 
just to create news for the press. Even without that we 
can do. Even media should be accustomed to it. What 
will our new generation say on our behaviour in the 
legislatures. When we engage in hurling chappals or 
creating dramas and by laying somebody on the table 
like a dead body. I am not blaming any particular political 
party. I have discussed this issue within my party also. 
Chatterjeeji knows it that I accept my defeat because 
they say that other parties do not stop their members. 
But I say that even if other parties do not stop their 
mem bers, at least you should re tra in  from  such 
misconduct. However, we the members of all political 
parties may take a unanimous decision in this regard. 
We should start it from this House itself to save our 
democracy. That should form part of our behaviour. The

23 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation, Position o f Infrastructure,

members who are in power today will not be here for 
ever, they may change. But decency and ideal behaviour 
of members are the only prerequisite tor the progress of 
this largest democracy of the world.

You mentioned in your speech how much time we 
waste in shouting. Firstly, the laws are not enacted. 
Perhaps, the Government thinks that the laws if enacted 
would be violated, therefore it is better not to enact any 
laws. No discussion is held on serious issues. We all are 
listening all the speeches quite calmly because this is a 
Special Session convened by you. Otherwise whenever it 
is the time of discussing serious issue, the House remains 
empty. Quorum bell has to be rung. I wanted to have a 
discussion on National Security. We don't have any 
opportunity to discuss Defence Budget. Similar is the case 
in espect of the demands for grants pertaining to the 
Ministry of External Affairs.

You have given me an opportunity to speak. I am 
confident that we would also discuss an important issue 
of increasing population and some decisions would be 
taken in this regard There are a number of questions 
which still remain unanswered. We are facing a number 
of challenges. Our old tradition of working together with 
a general consensus irrespective of our political differences 
is the actual basis of democracy. We have not imported 
it. We have our age old concept of 'panch parmeshwar’. 
In those days decisions were taken after long discussion. 
That is the legacy of this nation. But we have converted 
our National Panchayat into a fish market. This state ol 
affairs should change. While taking stock of the situation 
in this four day Special Session, we have come to a 
conclusion that though we have made achievements, and 
we can be proud of them but general expectations and 
requirements of our people are even more than what we 
have achieved. And if we all fail to meet their expectations 
and requirements then the coming generation would never 
forgive us.

MR. SPEAKER : Would you say something on your 
third suggestion? You were to give three suggestions. 
Two of them you made and as regards the third one, 
regarding the Presidential Address you have not yet said 
anything.

SHRI ATAL BIHARI VAJPAYEE : The th ird  
suggestion is that when the Hon’ble President comes to 
address the Joint Session, no unruly scenes should be 
created at that time. But I realised that there is unanimity 
on this point and we are taking care of this aspect to 
this day. But the two suggestions that I have already 
made are very important and relate to you.
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Democratic Institutions. Economic of Science and Technology and State
Situation, Position of Infrastructure, 0f Human Development in the Country

[English]

MR. SPEAKER : Motion moved:

“That this House do consider the state of our 
democracy and democratic institutions, the economic 
situation, the position of infrastructure, achievements 
and potential in the field of science and technology 
and the state of human development in the country."

SHRI MADHAVRAO SCINDIA

[Translation]

SHRI MADHAVRAO SCINDIA (G w alio r) : Mr. 
Speaker, Sir, 50 years ago ...(Interruptions) yes Sir, I 
would like to thank you for providing an opportunity to 
two speakers hailing from Gwalior to open such a special 
session which should be marked by broader vision and 
attitude. After having serious discussion on the issues 
causing damage to the national interests, we should 
unitedly resolve that we whould make sincere efforts to 
revive that tradition through which we would be able to 
translate the dreams of freedom fighters into reality.

Our nation became free after breaking shackles of 
slavery 50 years ago and entered into an era of 
independence. Though our culture is five thousand years 
old, yet India stepped in the modern era only 50 years 
ago. This is the importance of that time and date. Today,
I feel myself fortunate enough to be a Member of this 
august House on the occasion of 50th anniversary of our 
independence and have been provided an opportunity to 
participate in this discussion.

We should celebrate the 50th anniversary of our 
independence as a festival. It is the right time to 
remember those freedom fighters of our country who 
decided to sacrifice everything for the cause of freedom 
as a result of which our country is free today. I feel that 
I must bow down before those freedom fighters and 
remember their sacrifices and show my gratitude towards 
them on behalf of post-independence generation. Today, 
we should regain self-confidence after having a look at 
our achievements and successes.

Vajpayeeji stated that there is no shortage of devils 
of dooms in the country. We must evaluate our 
shortcomings but nobody can deny that this nation has 
certainly made progress and we have resolved that we 
would go on progressing But we must build up our self 
confidence otherwise some time, the views of the devils 
of dooms will shatter our willpower and confidence and 
once the wiilpower of a country is shattered, that nation 
can never become a powerful nation T heerefoie, we must 
regain our confidence after having a look at our 
achievements.

It is also the right time for introspection and in that 
process, we should find out our shortcomings and resolve 
to make sincere efforts to rectify them It is, therefore, 
historical moment and I would like to congratulate you 
for convening a special session on this occasion.

India has made a remarkable progress in the field ot 
infrastructure and the basic amenities India is the second 
largest country so far as technical skilled manpower and 
trained labour is concerned. As per the data provided by 
industrially advanced countries, India occupies tenth 
position in industry sector. We should be proud of our 
scientists in the field of science and technology because 
due to their efforts, India could enter the group of those 
few countries which have sent their satellites in the orbit 
of the earth. Our scientists have visited Antarcatica more 
than hundred times. India has attained success in atomic 
power for peaceful purposes. One of the every four 
software experts of the world in an Indian. India has 
several special features, achievements and successes to 
its credit. We should assess them and enthuse self- 
confidence in ourselves. We should instil the idea in our 
mind that no body can stop us from marching ahead 
We should be sure about it that we shall continue to 
march forward.

We should also resolve that we would rectify our 
short-comings. Atalji mentioned about democracy It is a 
great achievement in a country having a population to 
the tune of 95 crore Democratic system worked here 
successfully. It is obvious from the fact that last year 
three Governments changed here within a period of two 
weeks without any hue and cry. Today, the voters are 
awakened and our press is working in a tree and fan 
manner. Therefore, Sir, there should be no room for 
despair As a party worker, I am proud of the tact that 
out of these 50 years, people of India provided ari 
opportunity to Congress to serve the country for a period 
of 42 years. The Congress party provided some great 
leaders and illuminaries for the service of the nation 
Pt. Jawahar Lai Nehru gave us the basic infrastructure 
as a result of which, we have the option to choose our



path. Indira Gandhi gave a new direction to the country 
and ensured that benefits of our achievements and
infrastructure like big dams and big power station
must reach to the com m on people. S om etim es 
misunderstanding engulfs the country. I belong to a rich 
family but I can state with full confidence that if a handful 
of rich families think that they can lead a happy life like 
an oasis in the desert of poverty for ever, they are living 
in a fool’s paradise becuase a day will come when this 
oasis of rich will be engulfed by the desert of poverty. 
Indira Gandhi gave a new direction to the country and
gave the slogan of ‘Garibi Hatao'.

[English]

“Channelise the forces towards the removal of
poverty”

[Translation]

It is a great thing. Then came our popular leader 
Rajiv Gandhi who tried to give India a modern look on 
this basis. On the basis of old infrastrucutre of the culture, 
he tried to the rebuild the nation so that India may 
occupy front seat in the modem age. 1 today feel pride 
on those great leaders and party workers who enthused 
power and force in the country. Even today, I can say 
that I am proud of my party that it has its representative 
in each village even in the areas where the Congress 
party faced defeat. There is not a single village where 
the congress does not have its representative.

Mr. Speaker, Sir, the people of the country can lead
a respectable life. I remember my maiden bid in the
politics when I joined politics in 1965-66. That time, there 
was grave famine in the country. Our representatives had 
to visit Washington and beg for assistance and save the 
starving population of the nation with P I. 480 foodgrain. 
Smt. Indira Gandhi took a pledge at that time that this 
situation would not be allowed to recur in future. She 
raise the slogan of ‘Green Revolution’. The farmers and 
agricultural workers of the country made it self-reliant in 
foodgrain production with their hard toil. Today, the country 
produces 200 million tonnes of foodgrain but we have to 
look towards the next 50 years.

The country is very rich in nature and natural
resources. On the basis of that, the future of the Nation
can be made bright in the next 50 years. But we can 
make the nation strong by paying heed to four points:—

[English]

We must strengthen the country on four points:—

A country to progress must be politically strong and
stable. A country to progress must be socially united.
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A country to progress must be militarily strong,
Mr. Defence Minister.

[Translation]

We would have to be strong from the point of view 
of military strength and political, social, military and 
economic strength or economic development are the four 
points. Today, when we see at national level, we find 
political instability. Regionalism is being promoted. There 
is criminalisation of politics. The venom of

/English]

four C’s -  i.e., crim inalisation of politics, corruption, 
casteism and communalism had permeated.

[Translation]

Atalji has thrown light on it. I support the suggestion 
that we would have to take some steps. We would have 
to consider over it. Shri G.V.G. Krishnamurthy lias given 
the suggestion to debar convicted people from the 
electoral process. We would have to take concrete steps 
in this direction. I have read in a newspaper that at 
present, out of 4000 MLAs, 700 ML As are history­
sheeters. Out of the 14000 candidates who contested 
election, 1500 candidates have criminal records and all 
of us affected from that I am not talking about any 

particular party. I am saying that when we see corruption, 
we would have to take concrete steps against that.

Just now, Atalji talked about the anouncement made 
by Gujralji from the ramparts of Red Fort On the one 
hand, the talked about crusade against corruption and 
after that he commented that only taking would not suffice. 
We must do something in this regard. I believe in it and 
expect that you would also give guidance in this regard 
You should make efforts in Rajasthan and Maharashtra 
and give us guidance. Wherever you are in power, at 
least you can make effort there, you should guide us 
because it is not an easy way and I ... (Interruptions! Yes 
Sir, Madhya Pradesh. ...(Interruptions) I do not want to 
say more. I do not want to go in party issue. I am tyring 
to rise above party considerations. Atalji has also talked
about em ergency. I am not to say anyth ing.
.. (Interruptions) But we have seen BJP rule in Madhya
Pradesh also. I do not want to say anything. We say
that all of us are infested with these maladies. All of us 
shall have to find a wayout. We do not say that certain 
party is pure. We are a part of the society. We have not 
come from the sky. We reflect the picture of the society 
and therefore, we all are affected Brothers and sisters, 
please do not say thaf this is a party issue. So far as 
corruption is concerned, we would have to take concrete
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steps but alongwith it we should keep it in mind that 
wherever we find corruption, we shoud oppose it strongly.

[English]

But do not make it your single point programme on 
the national agenda.

[Translation]

There are many other important points in national 
agenda. They should also be included and priority should 
be given to them under national agenda. But if we talk 
about only one thing leaving aside all other issues then, 
it would not be proper in my view. No stone should be 
left unturned to wipe out corruption. But our image is 
becoming such that sometimes it is difficult to answer. 
The BBC broadcast my interview on the night of 14th 
August. During three minutes, interview, the interviewer 
did not give me time for reply.

[English]

He only said— “Mr. Scindia, you are the eighth most 
corrupt nation in the world.” Do we want to be called 
that?

[Translation]

We should fight, we should struggle, we should 
punish the guilty persons.

[English]

But this is not the only item on the agenda.

[Translation/

It is our first duty to wipe out corruption but alongwith 
it our other issues should not be ignored. I wanted to 
say this to the correspondent of BBC, I could not find 
time. It is not that there is no corruption in other countries. 
Atalji has also said so. But you should praise us that we 
fight corruption in a transparent way in an open society. 
We do admit it.

[English]

This is something you must compliment us and, not 
criticise us for it.

[Translation]

Some Members of Parliament take bribe for asking 
questions in Great Britain, but we do not say that.

[English]

Great Britain is the most corrupt nation in the world.
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[ Translation]

Therefore we would have to keep balance.

Sir, an effort is being made to disturb our social 
justice and social unity. It is being fragmented.

[English]

V\lc are atomising our politics—the atomisation ot 
Indian politics.

[ Translation]

Had this situation and tendency persisted 50 years 
ago, we would not have been able to tree ourselves 
from the yoke of foreign rule. We could free ourselves 
from British rule when respectablo Bapuji united the whole 
nation by rising above the considerations of caste, religion, 
region and linguishtic differences because the nation was 
united. Unfortunately, a tom isation, the process of 
disintegration has now started. It is necessary to check 
it. What is not being done in the name of religion7 
Maryada Pursotam Ram has also been dragged into 
politics. As a Hindu I object that our all pervading religion 
has been confined in a narrow precincts by some parties 
and elements. I would like to remind those parties and 
elements that Hindu religion is very liberal. Our tradition 
was to bring up the people of each caste, religion, region 
and to provide them opportunity for leading n normal life 
and life of equality. This narrowness was never in this 
religion. While feeling proud on his religion Swami 
Vivekanand had said:

[English]

“My religion gives me the right.”

[ Translation]

It gives me this right that I can go with my Christian 
brother to church and salute the cross, I can go to 

mosque with my Muslim brother, I can listen to the 
sermon of Lord Budha with my Budhist brothers and feel 
some relief and that I go to forest with my Hindu brother 
and meditate there. My religion gives me this right I 
want to say that I have serious objection to the manner 
in which Hindu religion has been presented and Ihe 
manner in which Hindu religion has been dragged into 
politics, we have to fight against such people,

Mr. Speaker, Sir, I want to say that I am proud of 
being a Hindu. But alongwith it. I also want to say that 
I feel proud that I live in such a country where a Muslim 
can be proud of Islam, Christians can be proud of Christ 
and Sikhs can worship Guru Nanak Dev. This is my 
country, what you have done for this country9 What efforts



you have made? I do not want to name any party, but 
it should be understood by those who can understand 
it.

Mr. Speaker, Sir, the secularism in the country has 
become an anti-slogan. Now people think that secularism 
is just an issue for discussions.

[English]

A body has to be given to that secularism.

[Translation]

We will have to take concrete steps for minorities 
and it is in the interest of majority community. Moreover, 
minorities would feel secure thereby. We will have to 
take such steps in the interest of the minorities so that 
they can consider themselves as the citizens of this nation 
psychologically. So far as the field of education is 
concerned.

[English]

Let us have a Special education drive amongst the 
minorities. We must have a special education drive.

[Translation]

So far as the employment is concerned, it is only on 
papers that representation should be given to minorities 
in each se lec tion  com m ittee  but it is not being 
implemented

[Englishj

Let us make it mandatory that no selection committee 
for PSUs or for Government service can meet unless 
there is a representative of the minorities present in that 
room.

[Translation]

Representation should also be given to them in the 
police forces so that confidence could be created among 
the people at the time of communal tension.

[English]

We must ensure that there is recruitment into the
police forces.

[Translation]

Gujarat Committee on Urdu was set up for the 
propagation of Urdu. We have not implemented the 
recommendations of that Committee so far. Thereafter, 
Zafri Committee and Sarur Committee were constituted 
to implement the recommendations of the said committee
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but u n fo rtu n a te ly  the recom m enda tions of these 
committees too were not implemented. Urdu should be 
promoted.

[English]

We must make everyone feel that they are an 
integral pad of the nation-building process.

[Translation]

I feel that it should be our aim that this nation is 
strengthened and it achieves success. We will have to 
concentrate on it. We feel pride that Backward classes 
have been given reservation. When Kesariji was Welfare 
Minister, a provision for reservation was made. You go 
to North, South block, and see the name plates installed 
there. We will have to accept this fact that there are 
many such classes, backward classes and other castes 
which have been deprived of their rights and decision 
making process. Hence the provision for reservation was 
made. The Congress always took initiative for the welfare 
of Scheduled Castes and Scheduled Tribes and we want 
that a separate Commission should be set up for the 
Scheduled Tribes. At the same time, benefits of the 
industrial activities going on in the tribal areas should 
directly percolate to the tribal people. Their cultural and 
spiritual identity should be protected.

From the social point of view, we have only one 
message and that is universalism. It has two basis. First, 
alleviation of poverty and secondly, providing social justice. 
We will have to accord priority to our policies, programmes 
and schemes which are meant for poverty alleviation and 
social justice. I will not speak much on the questions 
related to economic matters. There are only some 
differences of opinion on th is issue. Open-ended 
globalization, liberalised economic policies must be 
implemented in certain fields. Unless the facilities of 
infrastructure, communications, power transport, ports and 
level playing fie ld fac ilities are provided to Indian 
industries, they may be taken over by Multi-national 
Companies. Recently, I read in the newspaper that in 
1991, 15 out of 200 leading Indian companies were under 
the control of multinational companies, but today 50 out 
of 200 companies are under the control of these 
multinationals. I think that a time bound programme should 
be formulated for these industries.

[English]

Your cost of money is too expensive; it is too high, 
Your interest rates are high. You do not get power; power 
rates are higher than those prevail internationally.
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[Translation]

If the above facilities are made available to Indian 
industries, within five years, Indian Workers will be able 
to face any kind of competition. Such facilities should be 
made available to them to make them strong. Till that 
time, we will have to work carefully. At the same time, 
a regulatory mechanism should be set up because in the 
absence of such a system, scams are taking place.

From the point of view of armed forces, I think it is 
an appropriate time because there is heavy firing from 
Pakistani side for the last two days. I am glad that our 
Defence Minister has announced that we want friendship 
with every one and if anyone attacks us, we would give 
a befitting reply. We praise our army jawans who are 
protecting our honour.

Sir, we must remember that we are a sovereign 
country and whatever steps hon’ble Prime Minister, Gujral 
Sahib wants to take from strategic point of view, he should 
take. There is no need for him to give explanation to 
anyone. When our ‘Prithivi’ Missile was moved from 
Hyderabad, Washington Post leaked it. Then, we had to 
give an explanation that it was not being deployed on 
the border and instead the missile was only at storage 
base. We would like Prithvi Missile to be deployed on 
the border. When were a sovereign country, why it should 
not be deployed on the border? When the issue related 
to technological demonstration of 'Agni' was raised, a 
few days back the Hon'ble Defence Minister had explained 
that now technological demonstration would not be 
conducted. We are a sovereign country.

[English]

We are a sovereign state. We have right to safeguard 
our frontiers. Let us deploy our military might.

/ Translation]

It does not mean that we want to attack other 
countries. We want that there should be friendship.

[English]

But we want to extend the hand of friendship, 
Mr. Prime Minister, from a position of strength.

[Translation]

After making our position strong we would like to 
extend the hand of friendship.

[English]

So Militarily, let us not hesitate.

[Translation]

We do not want to attack anyone, but there is no 
need to give explanation to anyone, lie it the most 
powerful nation. China has deployed S.S Missile Pakistan 
has test-fired Hatf Missile-Ill with a striking tango of 
800 Kms. We will have to re consider oui nuclear option 
from time to time. You have not signed on C T D.T , we 
praise you for that

[English]

America had conducted some firing tests aftei signing 
the CTBT to refine its nuclear weapons within the CTBT

[Translation]

At last, I would like to submit that the world is 
changing very fast. If there are differences among us, 
nobody has time to intervene and remove them We will 
have to adopt constructive and positive? approach. I am 
confident that not only the Members but our citizens would 
also cooperate in the implementation of Ihe agenda which 
would emerge in this session. I would like to present a 
small agenda before you which I have prepared. It 
includes universalization of elementary education on the 
basis of values, total literacy drive and medical facility to 
all. These programmes should be implemented in a 
phased manner. These should be implemented by year 
2005 or 2010 At present, 33 pcrccnl blind people ot the 
world are in India. We should maintain a balance by 
laying special emphasis on upholding the rule of law, 
fundamental rights arid human rights. This balance will 
have to be maintained among the executive, tlu; legislative 
and the judiciary. Sometimes, certain incidents cause 
concern.

Whether it is the Executive, the legislative or the 
judiciary we will have to exercise a mature self-restraint. 
Attention must be paid towards fighting corruption and 
criminal charges. It is necessary to make changes in 
Election laws. Just now, Vajpayee ji has given very 
good suggestions in this regard. Under the process of 
decentralisation of power, Rajiv |i had initiated a legislation 
for the empowerment of women. Wo aie of the view that 
il must be implemented in the State Assemblies and in 
Parliament also. There is a big controversy on this issue.
It can be resolved. Discussion should be held on it so 
that the legislation is not passed in an acrimonious and 
agitated atmosphere The changes should be brought with 
mutual consensus, but there must be empowerment of 
women. In the capacity of Human Resources Development 
Minister, I had made a commitment in this regard in 
Beijing as well as in Bali We will have to adopt pragmatic 
liberalization which suits the country, feasible liberalisation, 
rural deve lopm ent and rura l in fras truc tu re  and
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decentralization of power. We shall have to bring about 
delegation of authority but with accountability particularly 
in bureaucracy. On the issues of defence and security 
we will have to make our position strong while extending 
the hand of friendship.

In the end, we will have to create a technologically 
advanced society and nation which would be always on 
alert.

Mr. Speaker, Sir while paying special attention 
towards information, communications and space, I would 
like to thank you once again for giving me this oppodunity. 
I would like to speak for five minutes more. We must 
feel proud of our country, this feeling must come out of 
in the heart.

[English]

MR. SPEAKER : You have already taken 39 minutes.

SHRI MADHAVRAO SCINDIA : You have allowed 
me to speak for 40 minutes.

MR. SPEAKER : You have taken 39 minutes. One 
minute more.

[Translation]

SHRI MADHAVRAO SCINDIA : Our nation is five 
thousand years old. In third century B.C. there is a 
mention of ‘Sushrut’ (the compiler of a famous treatise 
on Hindu medicine and pathology, caesarian surgery and 
surgical instruments) Zero concept had developed in India 
during Gupta Period in Foudh Century A.D. and in that 
particular century, the concept of decimal point, which is 
still called ‘Hindusar’ in Arabian countries has developed 
in India. ‘Hindusar’ has its genisis in India. In the Seventh 
century a Chinese explorer Hiuen Tsang has talked about 
Nalanda. It was our greatness. The present generation 
will have to take a decision and resolve in this session 
because wc are sitting here as the representative of this 
Nation. This generation will have to launch

/English/

the socond freedom struggle from hunger, deprivation 
and poverty towards development.

[ Translation]

While taking inspiration from our freedom struggle let 
us resolve in the 50th year of our independence to place 
India in the front row of the world. If we have confidence 
and determination, no power in the world can take us 
away from our path of struggle.

SHRI SHARAD YADAV

SHRI SHARAD YADAV (Madhepura) : Mr. Speaker, 
Sir, your hopes should form the basis of our future course 
of action. The speeches made by you as well as 
Shri Atalji and Scindia ji have pointed towards our 
drawbacks and achievements. I will try to confine myself 
within the time limit.

We have spent fifty years. We must be proud of our 
achievements during those fifty years. Today, the position 
of our country in comparison to other countries of the 
world. ...(Interruptions)

[English]

MR. SPEAKER : Let there be order in the House. 

[Translation]

SHRI SHARAD YADAV : We should think about our 
country with that comparison. Where do we stand today? 
We have also enjoyed the fruits of scientific inventions 
which have taken place all over the world.

13.00 hrs.

If wc feel pride on such development, then it will be a 
great injustice. We must proceed further without neglecting 
a large part of this country. I am not blaming anyone, 
nor do I want to criticize anyone. When the country 
became Independent after thousands of years of struggle 
and particularly when the country is celebrating 50th year 
of our independence, we will certainly have to face the 
maladies. Today there is coalition government. What were 
the circumstances which prompted formation of a coalition 
government? We are working on the basis of the 
achievements of these fifty years. What is our position 
today?

13.02 hrs.

[ M r . D e p u t y  S p e a k f h  in the Chair]

What is our position in the matter of poverty, 
unemployment, average G.D.P. in comparison to the other 
countries of the world? If we make comparison, we will
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not find our position sound. We should think about what 
we have to do in the coming fifty years in the country. 
I associate myself with the views expressed by Shri Atalji 
and Shri Scindia ji. Today there is poverty in our country. 
We have an army of unemployed youths who have more 
or less influence on politics also.

Poverty is increasing. We have so far not been able 
to provide foodgrains at half the price to the people living 
below poverty line. We have brought green revolution. 
Foodgrains is available in the country but we would have 
to think about that instrument. There is state power and 
arrangements have been made but we will have to think 
as to why people are hungry despite the availability of 
foodgrains.

Our country has all type of resources, be it the 
human resources, we have the maximum skill. Keeping 
in view this potential, we should prepare future plans I 
think that if we want to make progress then we will have 
to ponder over the means through which we have 
improved the life of the people in some parts of the 
country. This country is full of mineral resources be it 
iron ore, mica, copper and coal. Coal is such a material 
which will deplete. We will have to ponder over seriously 
with regard to the oil since the country has been facing 
adverse situation due to oil. Today we are in the power, 
therefore we are being criticised but the issue of oil should 
be pondered over seriously as to how we can be self- 
reliant in the oil sector. This problem must be tackled 
because in future we shall be consuming more and more 
oil. Our people consume much oil, half of it is produced 
here and the rest half is imported. We have to see what 
we have in this country on the basis of which we can 
make progress. This is the problem, i would not like to 
go into the details of all these things.

Mr. Deputy Speaker, Sir, there are three things in 
this country, which are most powerful. 60-70 percent 
people of our country reside in villages and they depend 
on cultivation. About 8 or 9 percent people are engaged 
in handicraft without having employment, they repair locks 
make brass utensils or wooden items or are involved in 
other handicrafts, 9 per cent people are engaged in 
traditional business and if all like blacksmith, carpenter, 
potter are combined they constitute upto 11 per cent. 80 
per cent population of our country is involved in production 
work. We have made missiles in 50 years under the 
policies followed during this period. We have made 
progress and have brought car, train and engines. If we 
want to term it as development then I do not have any 
objection. But we are not going in right direction. If cycle 
has been developed in a country and has come to India 
then it cannot be termed as development for our country.
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Many inventions are taking place all over the world and 
if by virtue of being a part of this planet, we are savouring 
the fruit of these developments, then we cannot say that 
we have made development.

Mr. Deputy Speaker, Sir. I would like to submit one
more thing that I was listening the speech of Atal ji that
we have many things to be proud of but even after all
this pride, where do we stand in the world? Today the 
hon. Prime Minister is from our party. Tomorrow. Atal ji 
may become, Earlier Narasimha Rao |i was the Prime 
Minister. He visited America. I had been going through 
the news papers and had been inquiring from my friends 
as to what was being published about his America visit 
and on which page. I regularly used to enquire about it 
But the importance which should have been accorded 
was not given to him. Why it was so'? When Chinese 
premier visits any country of the world, he commands 
more power and importance. That country is equal to 
ours. I would not like to go into the details of all these 
things. Mr. Deputy Speaker. Sir but I would like to submit 
one thing that today our country has three things, fields 
villages and artisans The ideal of our freedom struggle 
was how to remove the economic and social disparity 
The aim of freedom was to attain economic and social 
freedom and we should ponder over whethei we have 
followed the economic principles formed during that 
struggle. Had we followed those, the countiy would not 
have been in this condition. There is shortage ol oil in 
our country. Coal is not going to last tor ever Mi Deputy 
Speaker, Sir, I would like to submit in this. House that in 
the ensuing decade the issue of watei resources would 
be the important issue. This country has more human 
resources and water in the world. We have not tapped 
these. We have tried all types of systems during 50 ynnis 
Today there is the communist, rightist or the leftist set 
up in Europe. We have not adopted any system whole­
heartedly and by doing so, we have.1 been in a 
predicament. We have never tried to ensure removal of 
social disparity as per the view:, ot our ancestors and 
well-wishers during the freedom struggle

There are three things available in our country - We 
have fertile land, abundance of water, big rivers and high 
mountains. But today we are producing electricity through 
gas. We have coal and various other resources of energy 
like big rivers but we have been operating generators 
with oil and almost half of the factories are being run on 
diesel. One can not find as much fertile land as is 
available in the plains of the Ganga and them water is 
available at the depth of 8-10 feet We talk about big 
dams. If the farmers of this country are made available 
hydro-electricity then it would be better. Poverty is 
breeding ground for mafia dishonesty arid various sorts
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of crimes. As long as there is poverty, we would not 
able to make progress. First of all we will have to change 
the character and the society of the country. We have 
not changed the society of this country after attaining 
freedom. During the last 50 years, we have made this 
biggest mistake. Had we cultivated the society on the 
basis of the dreams of our freedom fighters, the various 
maladies would not have cropped up.

It was being said in this House that there are about
40 members having criminals records in this House. I 
have gone through the data but we should look towards 
the good people also. Had we created a new society, 
these evils would not have emerged. Unless we create 
a new society a new human being cannot be formed. 
Corruption is being discussed here but in piece meal 
only. I had suggested that there should be a thorough 
discussion on corruption for one week in this House. We 
hold discussions on all topics here but it is in piecemeal. 
I want that a full discussion should be held on all topics. 
There should be no piecemeal discussion on corruption, 
development and other topics. We talk of electoral 
reforms, we talk of legal reforms. That is necessary. I 
don't say that it is not necessary but the way we hold 
discussions on corruption, it may be termed as piecemeal 
approach. There can be no bigger force than public 
opinion against corruption. Shri Jai Prakash ji had also 
called upon to fight against corruption but what was the 
outcome thereof? Public opinion could not be mobilised 
in totally at that time. Corruption is prevailing in the 
country today in connivance with State administration. 
Unless we keep state powers out of the ambit of 
corruption, we can't run a clean administration. The 
politicians are certainly the first who run the state 
administration so the responsibility first lies on these 
people. Despite corruption prevailing large scale in state 
power, we are beating the drum for democracy. So long 
as we do not have proper co-ordination between the 
two, any work in India cannot be completed, be it the 
development work, or the dream of a new India. The 
way corruption has stalled the developmental work in 
public lite in the last 50 years, no other example could 
be found for that and there is no doubt about that. The 
Prime Minister has spoken on that. The President has 
spoken on that. Atalji has also spoken on that issue. 
They all spoke reasonably. We cannot forget that the 
people of the coun try  and the P arliam ent have 
continuously struggled against it.

There is only one remedy for that—that is we have 
to think seriously as to how the country could be made 
prosperous, how the unemployed youth could be provided 
employment and how a man, who works in the fields 
and has never extended his hands before the government

for a job and who did not ask for any funds or property 
from the state, should be made prosperous. It is only 
after this that developmental work can take place in the 
field of industry, trade, science and all other areas. I 
would say that if all factories of U.S.A. are set up in 
India, there all factories will be closed within 10 days. 
Who is going to purchase the goods manufactured in 
these factories, unless the purchasing power of our people 
is increased? So far as we people do not have purchasing 
power, it will be of no use to set up these factories here.

Mr. Deputy Speaker, Sir, wherever irrigation facilities 
have been made available for irrigating fields, you would 
observe that the incidents of atrocities and oppression 
have come down there. For instance, in Punjab, Haryana 
and in Western U P., where irrigation facilities are 
available, the farmers of these areas are financially strong 
and they have been fighting for their rights. I mean to 
say that where life of village people has improved, there 
has been improvement in their living conditions also. 
Speeches have not improved the situation. You can set 
up a big plant like Bhilai at Jagdalpur but you will find 
labourer there for just seven-eight rupees On the other 
hand the areas of Punjab, Haryana and the Western 
U.P. or Maharashtra, have progressed because irrigation 
facilities have been provided there from small or big dams 
or through lift irrigation facility. These irrigated areas have 
produced several farmer leaders.

Mr. Deputy Speaker, Sir, I am an engineer I can 
well understand the importance of water. I know how the 
condition of the country can be ameliorated by generating 
power from water. But, 50 years have passed and we 
have not been successful in striking an effective treaty 
with Nepal on sharing the rivers' waters Wo are very 
rich in our water resources, wo have fast flowing rivers 
and the width of the Gangas is vest wheel hydro-electricity 
could be generated by setting up small dams which can 
cater to the electricity requirement of the entire country. 
We have not made any efforts to construct dams on our 
rivers in order to irrigate our fields and generate electricity. 
Had we done, so, I think we would have more avenues 
of employment, business, industry and in all other areas 
we would have progressed and the picture of our country 
would have been different. Thus poverty, starvation and 
diseases would also have disappeared from our country.

Mr. Deputy Speaker, Sir, we have not made optimum 
utilisation of water resources which are available in 
abundance in our country. We have assigned a family 
with the work of grazing five goats, two cows and one 
buffalo and they sell one kilo of milk for seven rupees. 
On the other hand, we are faced with a different type of 
situation in which Rs. 12 are charged for a bottle of
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water in our country. In a country where milk is cheaper 
than water, how could equality be brought about in that 
situation? On the one nand we get a kilo of milk for 
seven rupees and all members of a family earn seven 
rupees in a full day and on the other hand, an other 
family consumes 5-10 bottles of water costing Rs. 12/- 
each bottle in a day. How progress and equality could 
be brought about in such a situation?

This is also another face of India. If we want to 
raise the image of India to the pinnacte of glory and 
make it an ideal of development then we will have to do 
something in this regard. The people who drink water 
which cost Rs. 12 a bottle, who take pride in speaking 
alien language, creating their own costume, loading a 
different life-style travelling separate coaches of trains and 
carve a different route for journey cannot bring about 
any improvement in India and it will remain in its present 
shape. If wo have to build our country, we should 
construct dams on rivers. Parliament of India should make 
a commitment in this regard. I can say it assertively if 
there will be a world war in future, it will be fought on 
the issue of water. Water is a precious commodity. There 
are disputes in our country on sharing of water of various 
rivers. Due to ongoing fighting among States on the matter 
of sharing of water of rivers, we are not able to make 
optimum utilisation of rivers' water. I want that water 
should bo included in the Central list. The Parliament 
should adopt a Resolution that all States should get water 
from a river flowing in a particular State. Electricity should 
bo generated from water all over the country. We cannot 
make our country march forward with the gas power- 
based electricity and coal based electricity. We have huge 
water resources. We have so many rivers which have 
glorified our culture and civilisation for years. These are 
the same rivers, the waters of these rivors has been 
used by all the people of society irrespective of their 
castc and creed. The water ot Gangas Yamuna. Narmada 
etc. has been used by every section ot society. But wo 
have not made optimum utilisation ot our water resources 
which the nature has bestowed upon us in bounty.

I would like to say something about population, wc 
have both flora and fauna. We had more spiritual people 
earlier. There are many such people present in this House 
today also. Should we not think as to why the people of 
this country feed milk to the idol of Ganapathi made of 
stone even after the advancement of science in fifty years 
and this rumour spreads like a wild fire across the country.
I have seen photographs, it is claimed that literacy would 
bring about changes in this country. We donot consider 
a person who plays a sitar as a literate person, on who 
makes an ideal. He should be made literate. The 
Government has not opened even a handicraft university.
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Nine per cent of people are engaged in this trade We 
earn maximum of our fo te ign  exchange through 
handicrafts items. Jaswant ji is sitting here Lots ot 
varieties of cloth are available in his State, Rajasthan, 
we have a large number ot stone carving artisans in 
Rajasthan. But we have not set up a university for 
Handicrafts. Daily we harp on the name of Mahatma 
Gandhi but when 50th anniversary of independence was 
being celebrated, on that day Gandhijis statue was in 
dark. If I had been a photographer, I would have certainly 
clicked it in my camera. He was the person who had not 
only fought for economic and social Independence but 
had also fixed economic agenda for the country. Wc 
have forgotten Gandhiji and that is why wo have made 
a mess of the country. On Christmas day people go to 
big hotels to enjoy disco On the one hand, we talk 
about our Indian culture and tradition and on the othei 
people like Shri Sarpotdar, who is sitting hern, and Shri 
Bal Thackeray invite Michael Jackson to do stage 
performances. If we visit our tribal areas, we will find 
dances better than that performed by Michael Jackson 
there. If we had a will power, our culture would have 
dominated over the culture ot white people. Our Gods 
are of dark complexion, whether it is Lord Krishna or 
Lord Rama, but now-a-days western culture is dominating 
everywhere and following that culture has become a 
matter of proud for the country. If America is displeased 
then things may go wrong tor us. It's alright Just now, 
Shri Scindia was asking for deployment ot prithvi missiles 
For instance, if a wrestler, who is strong and lias done 
a lot of oxercise, is asked to brave the speeding rail 
engine, then what will happen? He will be killed Wn 
have to strengthen our county We have shown our mettle 
to America for the first time on C T B T issue We did it 
because we have sensed trouble. For this I would 
congratulate the government

MR. DEPUTY SPEAKER : Yadav ji, please do not 
address the Members.

[EnglishJ

Please address the Chair.

[Translation]

SHRI SHARAD YADAV . I am just adding in what 
Shri Atal ji, Scindia ji and Mr. Speaker had said. I am 
not criticising. What I am saying is that our country is 
number one in poverty, starvation, bogging, unemployment 
As far as begging is concerned no one can compete 
with us at International level. We have control over its 
wholesale trade If someone goes for external borrowing, 
then we say that it is wrong but when anybody collects 
money in the name of donation then we accept it as a



part of our culture. Just now, a debate was going on 
that heavy expenditure is incurred on elections. It is true. 
We collect donations to contest elections and Mr. Dy. 
Speaker, Sir, you don’t know, if a person contests the 
election on cycle then the people say that he is a poor 
person. Shri Atal ji was saying that 200 jeeps are used 
in elections. If it is so, then we should stop this but 
simultaneously, efforts should also be made to change 
the society. The educated people also believe in miracles. 
As per their belief stone drinks milk. This is a miracle for 
them. Similarly, the people expect miracles from the 
leaders. They want an honest leader who could contest 
the elections with the funds raised by the people. Atal ji, 
and many other leaders from this House campaigned for 
me during my first election. I was in the prison at that 
time. The people collected funds and helped me to win 
the election. That was a time but now-a-days elections 
are contested with the help of big donations only. We fix 
certain target for every person. In this way donations are 
collected with active participation of people. If we talk 
about donations then it is likely that we may be arrested 
and sent to jail but we cannot tell a lie even if we are 
hanged for saying so. Now I will come to the point. 
Shri Atal ji was saying that 200 jeeps are being used in 
elections, this is because the people want it. If a candidate 
has 20, 30, 50, 70 or 100 jeeps with him then the people 
will be say that he is the strong candidate. If they are 
not satisfied even with this they will ask the leader to 
come in a helicopter. If the leader travels in a helicopter 
then he will get more votes. That means if a person is 
having more banners, posters, vehicles, then the people 
think that he is also a strong candidate. In this country 
we want leaders to do miracles. We want such a cow 
which eats less fodder but gives more milk and dung. 
We have developed such a culture of miracles. This is 
the country of miracles. Now-a-days, several leaders are 
meeting the astrologers to know about their future It 
seems that there are number of aspirants for Prime 
Ministership. Many names are published in the newspaper 
for Prime Ministership. This post has been devalued to 
such an extent which was never witnessed in the world. 
Now-a-days everyone claims that he can become the 
Prime Minister. Today, situation is such. This is a disease 
and we will have to face it. We have seen people feeding 
milk to lord Ganesh’s Idol and most of them were 
educated. Their photos were published in the newspaper. 
Hence, merely education cannot improve our culture, it 
can't stop our interest in miracles and blind faith. Our 
Prime Minister has said several times that we should 
have scientific temper. We have to develop such a 
temper. We watch Lord Bajrang Bali flying and Lord 
Krishna fighting in sea on TV. All this is nothing but 
imaginations. We could not do such a thing ever but
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todays electronic media has given the knowledge to bring 
such imaginations into real pictures. Alt these imaginations 
were false. These are being shown on Doordarshan. 
When I was sick, I watched Chandrakanta serial on 
Doordarshan. I saw a single person killing two-three 
hundred people, the person was lifting and throwing stone 
weighing two-three tonnes as if it is made up of a paper. 
If such absurd things are shown on national channel 
then how we can wipe out blind faith from the country. 
Mythological serials such as Jai Shiv Shankar is being 
telecast on Doordarshan. In our country, we have 36 
crores gods and godess and the same number of tombs, 
graves and mazars are there, I am talking about all 
religions. We do not find gods-godess and mazar in such 
a large number anywhere in the world. If they really 
exist, then why don’t they protect us and why don’t they 
place our country on the top of the world.

MR. DEPUTY SPEAKER : Shri Sharadji, only four 
minutes are left for you.

SHRI SHARAD YADAV : I will conclude in four 
minutes. A debate should be conducted on this. If we 
continue to do all these things then how will wo go ahead 
I have a little time left. Usually I take two three hours to 
come to the point and that’s why I was diverted from my 
topic. I wanted to say so many things which can be 
interpreted otherwise in the House, but there are many 
things which we can say in and outside this House. So 
much atrocities are being committed in the country as, I 
think, we will not find anywhere in the world. I have 
never visited any foreign country, not even Nepal. That's 
why I am disgusted.

I would like to say that we have water resources in 
abundance. We should utilise them properly. We should 
set up university where handicrafts training is imparted 
because that is our power and wealth. We should resolve 
in the house that we would impart handicrafts knowledge 
to the people of the country. Child labour issue was 
raised here just now. We should also define it. If a child 
doesn't start working on Banarasi sarees in childhood 
then after 12-13 years he will not be able to bring in 
artistic quality in his work. Indian sculptors are the glory 
of our nation and their magical fingers built the Taj and 
Khajraho. These very hands sculpt great statues out of 
hard stone but they do not get any formal education. 
These people should be provided formal education and 
we should help these people to come up. If we provide 
employment opportunities, market facilities and provide 
capital to them, it can given thrust to development in the 
country. Therefore, we must implement these two points 
and those who are expert in this art, may impart education 
to them.

Achievements and Potential in the field  44
of Science and Technology and State
of Human Development in the Country

AUGUST 26, 1997



BHADRA 4, 1919 (Saka) Achievements and Potential in the field 46

Third issue relates to population. Only people do not 
make a nation but it also includes birds, animals, trees, 
rivers and all natural objects. But the human beings are 
causing great destruction to nature. I was staunch support 
of sterilization during emergency period. People used to 
make complaints to me of excesses bring committed on 
them and asked as to how their lineage would optimal in 
future. I told them that when doctor is not good, he 
would certainly comment commit excesses. First it we try 
to produce a good doctor than go in for sterlization, by 
then the population will touch 150 crores mark. If an 80 
years old person is sterlized then what is wrong in it9 
Even a young person is sterlized then one person's 
lineage will not persist, so what difference will it make? 
Atal ji’s lineage does not persist than lat difference 
does it makes ...(Interruptions)

IEnglishJ

MR. DEPUTY SPEAKER : Please conclude.

[ Translation]

SHRI SHARAD YADAV : I have to make a few 
suggestions. Political parties should take up unanimous 
decision that after every meeting, a few minutes would 
be devoted to em phasise the need for checking 
population. The Government should call a all party 
meeting to devise way and means to contain population 
growth. This discussion will be meaningful only when we 
devise a pragmatic education policy this House itself is a 
glaring example in this regard. Now English speaking 
people do not wield much powers. I am expressing my 
own views, may be, others hold different views. May be 
top brass want more English knowing persons but I want 
to request you that it is a great achievement of our 
dem ocracy tha t we changed three successive  
Governments but not a single Member shifted his on her 
loyalty. J.M.M. sort of cases do occur here People say 
that the whole nation is corrupt but I want to emphasise 
that there are comparatively large number of honest and 
sincere people in politics than any other walk of life. We 
may get a survey conducted in this regard. Nationwide 
discussion should be initiated in this regard. At last I 
would like to say ...(Interruptions)

SHRI QAMARUL ISLAM (Gulbarga) : I am sure 
enough that this Government would last for five years.

[English]

• SHRI P.M. SAYEED (Lakshadweep) : Sir, he can 
continue his speech after the lunch.

[Translation]

SHRI SHARAD YADAV : Have ) got this much of
time only. ...(Interruptions)

[English]

MR. DEPUTY SPEAKER : Shri Sharad Yadav, please 
conclude now.
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[Translation]

SHRI SHARAD YADAV : I would like to ask all 
members of the ruling party and those ot the opposition 
party as to how we will strengthen the economy of out 
country.

I would like to say that there has been social disparity 
in our caste based society for thousands of years. I do 
not want to go into the discussion whether it is wrong or 
right. But if it is social evil then why do we not pass a 
resolution in this regard during the golden jubilee 
celebrations to remove it. The caste based society has 
caused immence damage to the nation. Untill and unless 
we come out of the shackles of casteism in our society, 
we can— not remove disparity in the society In oui 
society, some people have always discarded manual 
labour and some people have been toiling hard to earn 
their bread for thousand years. Unless and untill we erase 
this bais, we can not exploit the full creativity and potential 
in our country. We made discoveries of zero, decimal 
etc. in ancient times but there has been none in modern 
times. In ancient India, castebased society was agreed 
concept as it makes the family. In India every person's 
first loyality is towards family. Shri Atal ji was speaking 
on family rule. India's whole literature. Whether it is 
Ramayana or Mahabharat. explains about family. Family 
relationship between family members are acute strong. 
Indian’s first loyality ts towards family and then religion, 
caste and country comes at fourth place. We should 
contemplate as to how the nation should be first in this 
order of preference. It is not possible untill and unless 
we dismantle the caste based structure in our society 
To remove casteism, we should do away with all kinds 
of reservations and 50% reservation should be given to 
those who go in for intercaste marriages. It will go a 
long way in strengthening the country. At last I want to 
say that if we want to take the country ahead then, this 
House should ponder over four suggestions I have made 
here. We must give a serious thought to them and should 
also devise ways and means as to how to break this 
age old caste based structure of our society

With these words, we should ponder over the four 
suggestions made by me about water, handicrafts, 
population and caste based society. Untill we do it we 
can not take our country forward We must ponder over 
these issues because then only we can strengthen out 
society and the nation.

13.41 hrs.

The Lok Sabha then ad/ourned for Lunch till
Forty-Five minutes past Fourteen of the Ciock.
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14.49 hrs.

The Lok Sabha re-assembled after Lunch at Forty-Nine 
minutes past Fourteen of the Clock.

[Mr. S p eaker  in the Chaii]

SHRI SOMNATH 
CHATTERJEE

[English]

SHRI SOMNATH CHATTERJEE (Bolpur) : Mr. 
Speaker, Sir, truly this is a historic occasion. Knowing 
that we are meeting in a Special Session, in the Fiftieth 
Year of our Independence, t hope in a sp irit of 
introspection and also dedication.

Sir, it is appropriate that we remember today and 
pay our homage to those sons and daughters of India, 
who made supreme sacrifices and also some of them 
bore the brunt of the attacks from foreign rulers so that 
our country can be free of shameful foreign domination.

I wish to humbly congratulate you for your speech 
today. You have made reference to various important 
aspects in a very thought-provoking speech. You have 
given a call for a second freedom struggle. We wish to 
respond to the same.

Fifty years ago, we came out of the strangulating 
and dehumanising slavery under a colonial imperialist 
power. On that great night of 14-15th August, 1947 one 
of the great leaders of our countiy Pandit Nehru reminded 
the nation of her tryst with destiny, of the daunting task 
to be performed by us of nation-building, of working 
towards providing rod. kapda, makan for every citizen, 
for tho consolidation of our freedom and ultimately for 
economic emancipation of the country.

We have made many achievements during these fifty 
years. But have wo really reached our potential? We are 
aware of the urges and aspirations of the people. This is 
the House where we try to adiculate them, try to find our 
solutions for thorn, try to meet the urgent needs and the 
demands of the people. But have we been able to do it? 
Has the country with immense resources been able to

provide the wherewithals to the people? If I may say so, 
you have rightly said that India is rich, but the people 
are poor. This contradiction has been plaguing the 
country’s progress and development. That is why, I feel 
that a very serious discussion is needed and I do 
commend, with all humility, the effod that you have made 
in calling this special session to discuss various national 
issues which confront us today and for a solution of 
which the people are waiting and waiting.

I am one of those fodunate few who had the great 
privilege of witnessing the people’s rejoicing and the 
people’s enthusiasm on the 15th August 1947. But can 
be really say the same spirit of enthusiasm and the same 
spirit of rejoicing we have witnessed on the 15th August, 
1947 still prevail? That spirit in full measure is now 
wanting. Should we not make a proper roviow and 
introspection? That is why, I felt that this is a unique 
opportunity which has been provided to us. Members of 
Parliament, to try to take stock of the situation and to
find out as to why a country so rich in heritage, so rich
in human and natural resources and with many great 
leaders to lead us, it still in a sense groping in dark. 
You have identified many of the issues. I do not wish to 
take too much of the time because many hon. Members 
of my Party are vary eager to participate and you have 
kindly observed that you would like to give opportunities 
to more Members to speak. But I would like very briefly
to indicate some of the great issues which remained
unsolved.

Starting with the date of independence, il was 
preceded by partition of India and that partition created 
untold sufferings to large number of people, from both 
Eastern Pakistan and Western Pakistan. Nearly eight 
million people then came over from East Pakistan to 
India

Even today, even after fifty years, we have not been 
able to fully resettle them. I do not grudge whatever 
rehabilitation has been provided to those uprooted millions 
who came from other parts of the country, the undivided 
India. But this was an obligation which Pandit Jawaharlal 
Nehru undertook. He assured the people of this country 
that every brother and sister who was coming to India 
would be treated with equal dignity, with equal opportunity. 
But, Sir, unfortunately that has not happened. This has 
remained a pestering wound in our body, in our social 
system. That also showed how the virus of communalism 
had gone deep and how even a country like India was 
divided on the basis of communalism. That is why I feel 
that those uprooted millions unfortunately became victims 
of partition. This is a problem which still remains to be 
satisfactorily solved.
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We are talking of Gandhiji. Gandhiji envisioned that 
India, after Independence, would devote to Lok Seva, 
social service to wipe out tears from every eye. As a 
matter of fact, he went to the extent of suggesting that 
the then major political party should be wound up and 
be transformed into a social service organisation. I am 
not mentioning about the party but the approach which 
he wanted to be taken—the question of dedication to the 
cause of the people and for the service of the people. 
Why have we felt like this? Why in spite of such a great 
Constitution that has been made, have we felt like this? 
In many senses, it is a great Constitution. There are 
many lacunae. We have had numerous amendments to 
our Constitution. This Constitution, when it was made, 
even gave the right to property the status of a 
Fundamental Right. But this has been altered. There have 
been many amendments. Some of them have been rightly 
made and some of them not so rightly made. But it is 
necessary that we should think of our achievements, 
remember our achievements and we should appreciate 
the services rendered by various sections Of the people, 
by the scientists, by our young men and women who 
have achieved greatness in many spheres of our life. 
But, in spite of that, why are we still lagging behind 
others?

We have set up an administrative machinery. I humbly 
feel—that is my submission before this august House— 
that the administrative set up that was thought for this 
country, namely a sort of a quasi-federal administration, 
has not served the country well. Here, we thought of a 
strong Centre because at that time it was thought that 
only a strong Centre can save the country from total 
disintegration. But, unfortunately, over the years, it has 
resulted in more and more power getting concentrated in 
fewer and fewer hands. This has resulted in over- 
centralisation and distortions in the smooth functioning of 
the Centre-State relations.

Sir, you are aware and all the hon. Members are 
aware that if we go through the Seventh Schedule of our 
constitution, we will see List-ll and List-Ill, particularly 
List-ll' which shows what are the responsibilities of a State 
Government. Sir, you were the Chief Minister of a State. 
You are fully aware what are the responsibilities of State 
from providing education to roads, hospitals, health care 
and what not. Everything has to be provided by the State 

Government. But where are the resources? For resources, 
one has to come to the Centre. That is not the grievance 
of the State from which I come. But if we go through the 
deliberations of the National Development Council, we 
can find that every State, without any distinction, has 
been asking for more and more power, more and more 
financial resources and grater and greater voice in the
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national affairs. That has, unfortunately, not been properly 
sought to be rectified.

The Sarkaria Commission was set up to go into these 
aspects. The Sarkaria  C om m ission made its 
recommendations a long time back

15.00 hrs

But what have we done? Year after year, many sub­
committees, groups etc., have been appointed to study 
these recommendations. But never has a concerted effort 
been made really to remove distortions in our body politik 
We want a federal structure, a true federal structure where 
there will be unity of action and unity of thought and 
also unity of direction. There should be no confrontation 
between the States and the Centre. What we feel is that 
there should be healthy competition between the States 
who can serve better, who can serve more and more to 
the people of this country. Unfortunately, this over- 
centralisation of power has resulted in creating a class of 
over-lords and resulted in, what you have yourself pointed 
out today, as ‘grossly uneven development' with more 
and more areas of darkness and a few pockets of 
prosperity.

You mentioned about Maharashtra and Gujarat in 
your speech today saying as to why the investments are 
going to these two States. But do we not ask ourselves 
or should we not ask ourselves why is this so? Has this 
helped this country in its proper development? Why have 
only one or two areas, out of so many States that this 
huge country has, been developed? Wtiy are resources 
available only in one or two areas? What is the crime 
committed by our citizens or North-I astern India or 
Eastern India or of Central India? Why should they not 
be given the same opportunities'-1

Today you say that people will go to those areas 
where there are adequate infrastructural facilities. But who 
has been responsible for these infrastructural facilities7 
Did we have a pan-Indian outlook? Did we ever think of 
having a real planning process which will bring about the 
sustained development in each and every inch ot the 
territory of this country? Today, that is why. there are 
areas of division; there is distrust among the people, 
there are troubles of terrorism. The youth from various 
parts of this country are so dissatisfied that they are 

taking to arms. The ethnic troubles are there about the 
position, status and recognition of the groups. A sort of 
identify crisis has developed throughout the country which 
has not helped in the development ot our country as a 
whole. People of different areas are clamouring for more 
opportunities, for more provisions for development, for 
greater role in governance and even to the extent ot



asking for self-determination. It was Relieved—probably 
that is my understanding—and though by the Constitution- 
makers in this country that the Centre and States can be 
and will be ruled by the same party for ever in the 
future. This is not so. I think, that is no discredit to the 
people of this country. This is the country which is wedded 
to parliamentary democracy. People have openly voted. 
They have made their choices in different States and 
they wish to develop their States according to their own 
plans, their programmes and their own manifestos. But in 
the ultimate analysis, if we go, we shall find that some 
parts of our Constitution are found to be woefully wanting 
in protecting the rights of the States and also in asserting 
the identity of different sections of the people.

Now take the provisions of Article 356. This is one 
of the provisions which, if I may say so, is almost a blot 
on our Constitution. When we get affected, then we raise 
our voice. But unfortunately, when we are in power in 
the Centre, probably people do not give so much 
importance because this is a very handy weapon in some 
cases. But it has also been demeaning and creating a 
chasm between the States and the Centre. There is a 
feeling of mistrust and distrust. This has affected our 
national development and national unity. When people 
have chosen me to govern a State, it should be left to 
the people to decide whether to change that Government 
or not. This Article 356 ought to have been treated to be 
made applicable in case of grossest emergency.

Dr. B.R. Ambedkar said in the Constituent Assembly 
that I hope, it will never be brought into use'. He 
expressed his hope. But as a country, as a nascent 
nation, a newly developing country has just won her 
Independence after years and years of subjugation, 
slavery. Therefore, let there be some protection in the 
hands of the Central Government so that the lurking 
dangers of foreign invasion, etc., did not destabilize the 
country. Fifty years have gone by. This still is very much 
in our Constitution. Along with that, what even Sarkaria 
Commission has said, we find, is not fully adequate. Even 
the financial readjustment of powers between the Centre 
and the States has not been looked into which is sought 
to be corrected And the Sarkaria Commission’s Report 
still remains in some of the corridors, archives there. It 
is not being utilised.

The other thing is about the Emergency provision in 
the Constitution. The hon. Leader of the Opposition has 
rightly referred to how this country in these 50 years had 
gone through the trauma of losing its identity, losing its 
voice, losing its Independence as it were, and we came 
under the darkest days of Emergency, I believe, he rightly 
demanded that there should have been an expression ot

51 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation. Position of Infrastructure,

apology as we had demanded that there should be an 
expression of apology after what happened on 6th 
December, 1992 in that corner of Uttar Pradesh.

Sir we have also seen the 42nd amendment of the 
Constitution and how this country became almost a subject 
nation. The people lost their voice. Why am I referring to 
all this? Because these things have happened during our 
50 years of independence When we should have been 
more concerned with the economic upliftment of the 
people of this country, we have been losing our political 
power, political sovereignty and some of the people are 
almost becoming second class citizen in this country.

I remember those days when I had the occasion to 
speak in this House during 1975 to 1977. I could not get 
a copy of my speech, even for correction I am sure, it 
will be remembered by Shri Vajpayeoji also. Probably, he 
was also there. We could not even distribute our speeches 
outside. Nobody was able to even know what we had 
been saying inside the House.

Sir, happily those days are gone and I am sure and 
I can expect the commitment of all the parties that nevei, 
never in this country those days will come back again. 
The Constitution has been amended. Now. it is not so 
easy to do it.

Sir, there are three issues which the hon. Leadoi ol 
the Opposition has rightly mentioned I fully agree with 
him. One is with regard to the Electoral Reforms. I have 
had the priv ilege  of being the M em ber of these 
Committees from 1971 onwards which were constituted 
by the then hon. Speaker. There all the recommendations 
made were unanimous. I remember only on one issue, 
there was some disagreement. The first part of the Report 
contained unanimous recommendations. But unfortunately, 
that was not implemented for years together. "I hen we 
had other Committees, Then we had the Dinesh 
Goswami Committee Report where almost unanimous 
recommendations were made. But even that was not 
implemented. We have been demanding foi the State 
funding of elections. It seems, Sir, in some areas we are 
still thinking. Shri Sharad Yadav has said that probably 
we have created an impression that if a candidate has 
got 200 jeeps, he is a very strong candidate'. It is a 
great misfortune, if that is so. But I do not think, it is so.
I generally agree with him but here I do not agree with 
him. The people are very discerning They decide for 
themselves about whom to vote for. We could never 
dream of that the Congress of Mr. Indira Gandhi would 
be debated in such a manner or Shri Rajiv Gandhi with 
all his modern outlook and his commitment to the nation 
of course, he was fully committed, I am not questioning
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at all his commitment to the nation—could not get the 
people’s verdict. They lost power because they failed the 
people. The ordinary people rose almost in revolt and 
defeated those Governments.

But somehow an impression is being created that 
the greater the might that we show— as they say, array 
of jeeps, etc.—the more will be the mileage it will bring 
us in the election. I can claim credit with all humility that 
my Party candidates do not do that and cannot even 
dream of it. Therefore, it is not that everybody has to 
show his muscle power or money power, but we must 
commit ourselves to put up candidates against whom 
there is not even an iota of an allegation. This should be 
done and we should all commit ourselves to it as political 
parties. No parliamentary democracy—-or, no democracy— 
can survive or function without political parties committed 
to certain ideologies. Cedain common ideologies can be 
there namely that we shall not spend so much money in 
the elections. Therefore, let there be no competition in 
jeeps or motor cars or helicopters; let there be competition 
in ideologies and in our manifestos on how to attract 
people more and more with sincerity of approach and 
sincerity of beliefs. Therefore, it is essential and I fully 
agree with it. I am sure, with everybody's good wishes, 
all the political parties tiere can bring about the necessary 
electoral reforms. Let not black money blacken our 
democracy.

The other point he mentioned was about corruption. 
Who can deny it in this country lightly9 There has been 
the first speech ot our new Rashtrapati devoted 
substantia lly to corruption; the first speech of our 
Prime Minister on the Independence day also was devoted 
largely to corruption. Today, it is eating at the vitals of 
our body politic. There is not doubt about that. Today, 
we hang our heads in shame. The other day, I was 
reading some sort of an opinion poll as to whom the 
young people, who are growing up to be our leaders, to 
be our citizens in the future and who will be contributing 
to our development, mistrusted most. They said that they 
trusted the politicians the least. This is the state of affairs. 
Therefore, what we say what we discuss and what we 
do are having a credibility gap in the country That is 
why I w elcom e this Session Instead ot m utual 
recrimination— I do not even mention the name of any 
Party—which we have had and can go on having in the 
next Session, since you have give us this oppodunify, let 
us think how to do it, how to remove the stigma from 
the politician. That is why I have reservations about the 
sweeping generalisations which are being made by courts 
these days.

One former Chief Justice has said. Judicial activism 
has comc to the fore as all politicians have lost sense
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of democracy. The politicians cannot be trusted: the 
administration cannot be trusted. Therefore, judicial 
activism  has to be? there. This type of sweeping 
generalisation is not helping the country What do the 
people in this country think when a former Chief Justice 
of India or some highly placed judicial functionaly tells 
the people of the countiy, •because the Executive does 
not function, because the politicians do not function, 
because the Parliament is not able to p iovide the 
wherewithals to the people, theiefore, we have come as 
a great messiah and a great rescuer’V This is creating a 
distortion.

I am not trying to give an im piession that I 
understand more or that I am bettei than nobody else 
It is farihest from my mind. But as a humble political 
worker, I feel that this is demeaning that anybody and 
everybody will show a finger at me and say. just because 
he is a politician, he is not to be trusted. Therefoiu, all 
ot us should put our heads togethei to see that this type 
of accusation is not theie

Yes. I agree, ! have qot the letter of Shu Atal Bihari 
Vajpayee. I commit may Party to it Wo agiee to that 
code of conduct. Let it be formulated; lot all the Parties 
agree to it. We do not mind

Mr. Speaker, Sir, the other thing winch is very 
important is the question ot accountability The very basis 
of our Constitution is the accountability of the Executive 
to this House and the accountability of this House to the 
people. But somehow, this accountability has lost ali its 
significance You have mentioned that in you speech also 
I herefore, we should get bar k tins accountability and 
enforce this accountability fully Thu. is mu job also So 
long as we are not able to get that accountability fully 
discharged by the Executive, we are failing in out duty 
So, these are the issues which are very important.

I do not wish to go into the economic policy. Othei 
hon. Members from our party will speak on that. But I 
will speak only one sentence This is a country where 
we should not ever give up out commitment to seculansm 
! herefore, I expected, when there aie leaders like 
Shri Atal Bihari Vajpayee. Shri Jaswant Singh, that they 
would have at least apologised for what happened on 
that day There can he no compromise with this Let that 
teeling be not there that people are differentiated on the 
basis of their religion Our commitment to secularism can 
never be compromised and we must uphold this

Recently, on another occasion I had spoken on 
having a national agenda I think this is the occasion 
when I should talk of that—a national agenda for popula­
tion control, as rightly emphasised by Shri Sharad Yadav.



for eradication of poverty and unemployment, for health 
care, compulsory education and solutions to women’s 
problems. Now, we demand the women’s reservation. Bill 
should be passed. At the same time, there should be 
a balanced development of the country. These are the 
issues which should be on the national agenda. I feel 
that on many of these issues there can be no difference 
of opinion between the parties. Nobody can deny in this 
country that we have to give a serious thought to the 
question of population growth. But what are we doing? 
may I ask with all humility, what are we doing to provide 
jobs to the people?

Sir, you have rightly referred to sick industry. The 
demoralised and dehumanised work force is likely to 
backlash on the very process of economic reforms. So 
much money is outstanding. They are not given their 
proper recognition. Dues of the people are not being 
paid. Sir, although we are committed to productivity and 
proper industrial relations, at the same time this burning 
issue should be settled.

Therefore, Sir, I hum bly request that let this 
discussion be not just a discussion. Let a direction come 
out of it. On behalf of my party, I deeply appreciate that 
now there is a sincere attempt under your leadership to 
find out some common basis of action for the future. 
Fifty years is a long period even for a country. Fifty 
years which should have been formative years, fifty years 
of reconstruction and development, we have probably 
wasted much of it in directions which have not helped 
the people of this country.

Therefore, Mr. Speaker, Sir, I humbly appeal to all 
the sections of the people to let us join the second 
freedom struggle for which you have given a call.
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SHRI PRAKASH 
VISHWANATH PARANJPE

SHRI PRAKASH VISHWANATH PARANJPE (Thano)' 
Mr Speaker, Sir, in this session we are going to discuss 
the basic problems of Hindustan. Before I discuss the 
basic problems of my nation, I would like to express my

feelings about the first hand experience as an MP in this 
august House.

Sir, I was a Corporator in my constituency. After 
getting elected, my party supremo, Shri Balasaheb 
Thackeray had given me an advice saying that I had 
been elected for the Council, that I was the Trustee ot 
that City, that he did not want any member making any 
political speech in the august House and that we should 
discuss about the issues of the City only, about the 
problems of the City and suggestions for improvement.

15.20 hrs.

[ S h r i  C h it t a  B a s u  in the Chair|

We have been born and brought up with that thinking.
I came to this august House with that same thought; and 
I was thinking that I could learn so many good things 
from the learned MPs of this august House who would 
be discussing the problems faced by my nation very 
seriously. But my ideas were shattered when I saw this 
August House being used as a political dais, one party 
criticising the second party and the second party criticising 
the third party and so on. In the whole one year, I have 
never heard any serious discussion about the problems 
faced by my Hindustani people.

When I was moving about in the Lobby, MPs were 
sitting together. I thought that they must be discussing 
the problems of my nation. But the worst part was that 
in the House there were criticisms amongst the parties 
and in the Lobby, there were criticism by different groups 
in one party.

Then from the l obby, I went to the Central hall. I 
was very happy to see the big portraits of the leaders 
who have devoted their entire lives for the nation. But 
the shocking thing was that all the MPs have made the 
Central Hall a canteen. People are sitting there people 
are eating there and people are smoking there I was 
thinking that in the Central Hall, people must be discussing 
some serious issues, must be reading seriously and they 
must be taking advice from the elderly persons. But wo 
have made a canteen of the Central Hal! where we have 
the portraits of all the top leaders. All the top leaders 
must be watching the way the present MPs use the 
Central Hall. All the top leaders have said that we had 
to improve our image first.

The entire nation is looking at us as to what the 
political leaders do in this august House. So, my humble 
request to the Chair is to immediately stop the misuse of 
the Central Hall where I feel that something constructive 
should be discussed. No one should bo allowed to smoke, 
to eat and take tea there. We have to preserve the
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priorities of this nation. Why have the people sent us 
here? It is to solve their problems. I am quite hopeful 
that it we can have discipline amongst ourselves, wo can 
talk about the discipline amongst the voters. The very 
first lesson that my father taught me was this. He said 
that when I was in the august House, if one elected 
Member was speaking, I had to simply raise my hand to 
attract the attention of the Chair, indicating that I also 
wanted to say something on the same issue. Only if the 
Chair permitted, I was supposed to speak. Adversely, 
here, the things were different. At a time, so many MPs 
are speaking; nobody is listening to others. Everybody 
wants to say that he is the final authority on the subject. 
We are not behaving in a disciplined way, but we are 
talking about the disciplined way in which our people 
should behave.

I am a very junior MP here. This is my first term in 
this august House. But this is my feeling. In one year, 
we have seen three Prime Ministers. This is the political 
status of our nation! I do not know how many more 
Prime Minister’s would be taking oath in the remaining 
3 V., years of this Lok Sabha. Instead of solving the 
problems of the nation, if we behave like this and if we 
fight amongst ourselves, I do not think, we have got any 
moral right to say something about the nation.

I have said all these things in English. Hereafter, I 
am going to speak in Marathi which is my mother tongue.

[Translation]

'M r Chairman Sir, fifty years have passed after 
gaining independence. Today we are discussing what we 
have achieved and what we did not achieve in the past 
50 years and to what extent common man of this country 
has been benefited by getting independence. We talk of 
nationality but have we made any attempt to inculcate 
national spirit in our citizen so that he feels that he is 
the c itizen  of th is  nation. A fte r ge tting  freedom  
Swatantryveer Savarkar and Dr, Babasaheb Ambedkar 
had said. “Divide this India into four zones. Have only 
four Governors and only Parliament will be there" My 
purpose in speaking in Marathi is that my people from 
by constituency should know what I am speaking But 
instead of adopting this policy we went in for formation 
of States on linguistic basis. So our citizen does not 
think that he is the citizen of this country but he thinks 
that he belongs to Madras, Gujarat, Bengal, Maharashtra, 
North India and so on and so forth. So after gaming 
independence instead of inculcating national spirit in our 
citizens, we only created narrow, parochial feelings in 
their minds. The citizen of this country feels proud of his 
State but not of his country. The State is important for 
everybody. Every Chief Minister fights for getting benefits 
for his State. But no Chief Minister thinks whether his
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efforts are going to benefit the country ot not. No one 
thinks whether his decision is going to benefit the nation 
and solve the problems ot the poor people, Bui one 
thinks whether it is going to benefit the State oi not N< > 
one even considers whether the decisions wo are taking 
are going to be in the interest of the nation or not 
Therefore, I feel that this House should reconsider the 
decision of formation of States on linguistic basis which 
was taken 50 years back

We discuss several times that casteism should be 
removed. Disputes among various castes should be 
solved. But instead of finding solution to this problem we 
apply the crite rion  of caste while g iving several 
concessions. Because one belongs to a particular caste 
he should get 5% reservation in education. Another caste 
should get 10% reservation in jobs. When a young person 
should become a citizen of this countty a poison ot 
casteism is injected in him. My son told me that students 
belonging to other castes say that other students should 
study hard to face competition They need not work hard 
since they would get admission even if they score 60% 
of marks. This means when we ought to have created 
patriotic feeling in the minds ol young persons we have 
been poisoning their minds by casteist feelings in the 
past 50 years. When the facility becomes right we arc? 
not moving towards development. We have experienced 
in the past 50 years that when a concession is demanded 
as right it stalls progress Concessions on the basis of 
caste are there in education and employment. But if 
consideration of caste is going to be there in the matter 
of promotion also, then we have to think whethei it is 
proper to apply criterion ot caste in the matter ot 
promotion. It would be unjust if a person gets promotion 
not because he is competent, but because lie belongs to 
a particular caste There are many such issues and 
Problems which have removed national feeling (torn oui 
mind and instilled parochial and casteist feelings in us 
and ironically we give speeches here saying that we 
should do something for the nation. Therefore. I would 
like to request that if we really want to create national 
spirit we should stop these caste bused reservations 
Dr. Babasaheb Ambedkar had also said that these 
reservations should continue for a period of IS years 
only and after that everybody should bo treated on an 
equal footing. But I am sorry to say that consideration of 
caste, province are coming in the way of out progress. 
Therefore, it is my firm opinion that the caste based 
reservations should be stopped at least after 50 years of 
independence and the House should take a decision in 
this regard.

Mr, Chairman, Sir, ours is an agricultural country In 
the country we can know of our agricultural income only 
after monsoon. Therefore, it is necessary that the Union 
Budget is presented after the monsoon season So, 
instead of presenting the Union Budget in March, it should 
be presented around Dussehra so that wc would know 
our agricultural income and il would be possible to
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implement the decisions taken in remaining 11 months. If 
this House does not make any fundamental changes, we 
are not going to achieve anything by having discussions.

I would like to highlight the issue of population. When 
we compare ourselves with China, we know as to what 
we have achieved and failed to achieve in the area of 
family planning. Scientists have opined that if we carry 
on family planning at the same pace, our population would 
double in 36 years. Do we have necessary resources to 
provide food, cloth ing and shelter to this growing 
population. What efforts are we making to augment our 
resources? How much land has been irrigated and how 
much agricultural production has increased as a result of 
it? There are many irrigation projects which are pending 
with the Central Government, 6 irrigation projects of 
Maharashtra Government are pending with Central 
Government for the past 3 years. If these projects are 
sanctioned thousands of hectares of land will become 
cultivable and give more agricultural yield. But we are 
not getting necessary cooperation from the Union 
Government in this regard. If we are not going to 
implement what we say, it will not lead to progress. We 
say poverty should be removed. But if we are not going 
to augment our food stock, increase irrigation potential 
and make land cultivable, we are not going to get results 
We arc not prepared to do this Instead, we indulge in 
politics. If a State becomes rich in resources, the party 
ruling there may become strong. That is why much 
attention is not paid.

Sir, last point and I have done. There is a demand 
that petrol prices should be increased. We have gone in 
for privatisation, I have information that we have finalised 
the bidding of oil wells in 1992.

Sir, though the process of b idding had been 
completed in the year 1992 yet we have not permitted 
them to extract oils only because the paper work has 
not been complete. I would give the figures.

Sir, in the first round in 1992 we called the bids foi
21 wells. Out of that only seven of them were finalised; 
two are under consideration and twelve of them have not 
at all been attended to. In case of smaller sites, we 
called for the bids of 31 wells and of them only 16 were 
finalised and 15 of them were not at ail awarded. In 
case of the smaller sites, right from the year 1993, 
27 bids were called for and only one bid was finalised 
and 26 were not awarded and because of that per day 
we are losing 40,000 barrels of crude oil.

MR. CHAIRMAN : Please conclude now.

SHRI PRAKASH VISHWANATH PARANJPE : Sir, I 
am making my last point So per day—40,000 multiplied 
by 365 days (one year) multiplied by 5 years—we are 
losing foreign currency worth crores of rupees and we
are not able to extract crores of metric, tonnes of crude
oii.

We are talking about increasing the prices but this is 
the data which is available with me. The bids have been 
called but they have not been finalised because of red 
tapeism. Would this Government tell me, why were the 
bids not finalised? Why were they not allowed to extract 
the oil and why have the Government too increase the 
rates of petrol, rock oil and gas?

MR. CHAIRMAN : You have made your point.

SHRI PRAKASH VISHWANATH PARANJPE : When 
there are natural resources and it only because of political 
motivation and red tapeism wc are not giving justice to 
our own people in this country, then it is not fan on the 
part of the Administration not to allow the people to extract 
oil after five years.

Sir, there are so many problems which the nation is 
facing.

There are many problems in this country. But tho 
Government has been a silent spectator in regard to 
these issues. We must take some decisions We must 
change certain rules and regulations. If we do not do 
that then there is dark future ahead of this country. If wo 
are assembling here, discussing something, give some 
slogans and not give concrete solution to the people, 
then these discussions are futile. If wc have taken 
decision in the past 50 years and have not achieved any 
results, then we must think seriously of changing the 
decisions. This is my humble request.

SHRI CHATURANAN 
MISHRA

[Translation]

THE M INISTER OF AG RICULTURE 
(SHRI CHATURANAN MISHRA) : Mr. Chairman, Sir, first 
of all I would like to thank the Hon’ble Speaker for calling 
this special session and providing us an opportunity to 
discuss this issue.

The canvas of this debate is very vast. I would be 
happy if something comes out of this long debate. What 
would come out of if, would be known to us only at the 
end of the discussion I agree with the Leader ot 
Opposition Vajpayeeji that corruption has been eating
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away the vitals and values ot our social, political and 
economic life and for that steps are to be taken at the 
earliest. The Prime Minister and President have also given 
a call for that. This is also the opinion of the House that 
something must be done in this regard. I am of the 
opinion that Government would come forward with some 
concrete proposal to deal with it and such proposal would 
be presented before the House. We have to see as to 
how we can remove corruption. It cannot be done in a 
day or two. It would take a lot of time because corruption 
is w idespread in our country from top to bottom. 
Theretore, suggestion in this regard can be given later 
on. I think the Government would bo able to do it.

I have asked the officers of my Ministry to prepare 
details of the sensitive areas, where there is possibility 
of corruption in our department. I have also asked them 
to suggest institutional reform. There are many ways to 
deal with any corrupt individual, but if there is fault in the 
system itself, then what should be done to make change 
therein. Such suggestions should be made so that we 
may come out with a concrete proposal to make required 
changc in the system.

The second question raised by Vajpayeeji is that 
politics is being criminalised. The debate on this issue 
would take a lot of time. In my opinion, if all the parties 
agree that no ticket would be given to persons of criminal 
character, then it can be done. If all political parties decide 
about their candidates one month or two months before 
the elections and send the list to the Election Commission, 
the Election Commission can make necessary screening 
and if required, changes can be made in the list. It is 
very difficult to check it by making legislation. If all the 
parties agree to it and if the chair proposes it after taking 
the views of all the parties, it would be a major 
achievement.

I also agree with the suggestions given by Vajpayeeji 
in regard to conducting the business of the House that 
Members should allow to complete the Question Hour 
peacefully. It should not be interrupted.

[ Translation]

I would say that it is a good suggestion. When I 
was not a Minister, I had written to the Hon. Speaker 
that the time wasted in the interruptions should be 
mentioned in the daily bulletin. This is also my suggestion.

So far as his other suggestion that Members should 
not come in the 'well' is concerned, it is a good 
suggestion. Nowhere one should go in the well; neither 
here, nor outside. One should not jump in the well. But 
I would suggest one amendment in it and that is that 
members should not go in the well here in the House
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and they should not demolish temple oi mosque outside 
Both these suggestions should be agreed to We agiee 
to your suggestion and so you should agree to om 
suggestion. I would be happy il they accept this 
amendment.

We have celebrated the Golden Jubilee of out 
Independence recently. It is being discussed all over the 
world and ali have praised it. What it was for''’ It was tor 
the fact that inspite of illiteracy and poverty, om repub!i< 
has worked for fifty years uninterrupted It is a mattei of 
great pride for our country. Such was not trie case with 
the other countries which became independent along with 
India. What is the reason that Pakistan, which also 
became independent along with India, remained undei 
dictatorship for almost half of the time altei its creation 
Similar was the case with Bangladesh There is only one 
reason for it that we never declared our State a leligious 
state. We adopted soculansm which vve inherited from 
our national movement. But Pakistan declared itself as 
an Islamic state and their Islamic set up hioke down 
many times and alongwith it they could no! protect 
democracy You say that Hmdutva (Hinduism) is above 
all, but we disagree with you on this point You have to 
solve it. On the one hand, you say that Hmdutva is 
above all and on the other, you talk about "S.iiv.i Dharma 
Samhhava". But in practice you say that Hmdutva would 
be above all It is not proper It this country understands 

after fifty years of independence that all a ir  equal in fins 
country, if we agree to it that we would not do politics 
in the name ol religion, wc can be more successful We 
all remain secular for first four years, but this secularism 
evaporates in the fifth year when election comes. This is 
the biggest weakness ot our politics and it has ruined 
the country. It's another result is that 15-20 crores people 
of this country, particularly Muslim, cannot caste then 
vote freely. They neitliei think about political issuer, noi 
economic issues but they take info account only one 
thing i.e. whether BJP is coming m powni oi not Who 
would protect their I louses 1 f low demociaey would 
flourish, if you don't give freedom to them Hon'blo 
Members should ponder over it. It is only you who have 
to remove this deformity.

There is one more point which has not been 
discussed in the report. But it is an important issue of 
the Indian politics. Due to the rise of Hmdutva, they are 
under duress The national leaders at the time of 
independence surrendered before Muslim communalism 
The country was divided and since then they ignored the 
Muslim Community. No improvement was made in their 
condition nothing was done and they succumbed to lire 
circumstances Today we notice the sign of change in 
that society You must have seen that Muslim ladies went



to offer Namaj in Lucknow on a larger scale. If we 
encourage them, they can come in the mainstream. Only 
then our democracy would become more strong.

I want to raise one more point which has not been 
mentioned in our report. Our Hindu society is divided in 
many castes. It is experiencing a social upheaval. I don't 
know whether ail hon’ble Members see it or not. There 
is a big upheaval. Now there are no more downtroddens. 
The downtroddens of the time of Gandhiji are no more 
downtrodden. There has been change in them and now 
they want participation in power. They do not want to 
live on charity now. We consider ourselves civilised. We 
give you statistics regarding the condition of dalits in the 
year 1995, which were given in reply to a Parliamentary 
Question in which it was stated that.

[English]

Five hundred and fifty two dalits were murdered 
and 843 were raped.

Is it a civilized society, may I ask you? 

[Translation]

Even the Britishers did not commit so much atrocity 
on the black people in South Africa. It is shameful but 
you people do not even discuss it. What would be the 
fate of our national integration? There is no mention about 
it in the report. Many people have spoken but none has 
mentioned about it.

[English]

There is an upheaval in Hindu society.

[Translation]

We should try to reconcile on the basis of equality. 
No one should be neglected. We will have to go ahead 
admitting the fact that they also constitute a major portion 
of the society. Similarly, there is the question of OBCs. 
They have just awakened and they want social justice. It 
is a good thing and our party also supported them. Leftists 
and Congress have also exposed it but Kesriji is extending 
his support a little more. It is a good thing but I would 
like to ask a question whether it is new upheaval of 
social justice. Are you doing it? If you are doing it and 
had Gandhiji been alive today it would have been looked 
at in a different manner. Today, we consider it with a 
view to grab power. We do not work for their unity, for 
providing them rights. Hence, this crisis has cropped up. 
Anarchy is prevailing in big States, even in Hindi speaking 
areas The Government is not able to function there. 
Somebody says that President's rule should be imposed
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there, somebody says that High Court rule is there and 
somebody says something else about it. It has become 
a mockery. If you want to protect democracy, you will 
have to find out a solution of this upheaval. We should 
also discuss it. Now, a new malady has developed. The 
struggle for achieving social justice has now been turned 
into casteism. It means that we have deviated from our 
real aim. This is being done here. Due to this casteism, 
national leaders are being insulted. Their statues are being 
desecrated. In Maharashtra, the statue of Baba Saheb 
was desecrated and the national leaders were insulted in 
Kanpur. What is this going on. Is it a way ot spreading 
the riots? Is it the way to govern the country? It should 
have been mentioned in your documents.

[English]

Something highly dangerous is coming to this country. 

[Translation]

So tar as Dr. Ambedkar is concerned, he has very 
clearly stated in this regard. The Maharashtra Government 
had published his historical writings. I would like to draw 
you attention towards page 66 wherein he has stated 
that nothing can be done on the basis of castc.

[English!

There is a man who has said this.

[Translation]

Without it, India cannot be built up Ho said that if 
you would believe in casteism it would load to so many 
controversies and everybody would say that only his caste 
is good. If a person belonging to my caste takes a bribe,
I would favour him. Thirdly, he said that due to this 
caste system there is dissension among the workers 
We are witness to that. At least today, we should follow 
the teachings of Dr. Ambedkar. On the question of 
annihilation of caste system, his views were different from 
Gandhiji. Due to paucity of time, I do not want to go into 
details of it. We are discussing this issue because the 
situation is quite alarming. We should control it. It we do 
not control it, the society would disintegrate and it would 
have a said reflection on politics and democracy. At the 
sametime, we should like to submit that casteism and 
communalism are responsible for criminalization of politics 
If you go into the depth of this issue, you will find that 
people are using them. Everybody likes crim inals 
belonging to his own caste. Everybody likes the corrupt 
people of his caste. Under these circumstances, the nation 
cannot make any progress and this dream of progress 
would remain a dream.
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So far as election reforms are concerned, I agree 
with Vajpayeeji that electoral reforms should be carried 
out. Funds should be provided by the Government itself. 
Many countries are doing so. We should also adopt this 
practice. Parties should hold regular elections. But the 
problem is that the Election Commission and the Supreme 
Court sometimes intervene in the elections. When this is 
the position, what type of politicians you are? What to 
talk of holding the elections in the country you can not 
hold even your party elections. I feel that fault lies with 
us and particularly with the politicians. We must improve 
the situation. If there is excessive interference in this 
matter by the High Court, it would be High Courtism and 
they would also face the same situation.

I would like to raise some more points. Still there 
are differences. We do not speak properly and if at all 
we speak, the action is not taken thereon. Everybody 
says that poverty should be eradicated. Efforts are being 
made for the last fifty years but it has not been eradicated 
so far. Earlier Prime Ministers and Ministers were more 
able as compared to us. We will have to go into the 
depth of this matter to ascertain the reasons responsible 
for it. The major fault lies with our system of planning. 
Instead of increasing the income of a person, a “good 
scheme" is formulated and a Fatwa is issued to implement 
it but it does not prove successful. Everybody says that 
our country is predominantly an agricultural country. When 
it is true, more allocation of funds should be made for 
agriculture. Agriculture and animal husbandry has more 
p o ten tia lity  to prov ide  em p loym en t.... (In terrup tion) 
Horticulture is a part of it. National growth rate has 
increased. If the growth rate of any sector has increased 
it is the agricultural sector. Rate of inflation has decreased 
due to the agriculture sector, but more funds have been 
provided to the industry. So, how can poverty be 
eradicated in this way? The marginal and small farmers 
constitute the major portion of the population but nothing 
has been done to increase their income. You have 
claimed that we have made progress in the field of 
science arid technology. Hon’ble Members have said that 
we have made sa te llites  while Pakistan and our 
neighbouring Arab countries have not made it. Despite 
all these achievements, why does poverty exist? Being 
the Minister of Agriculture, I can say that ill treatment 
has been meted out to the farmers. This year farmers 
have produced potatoes in huge quantity but a large 
quantity of potatoes has gone rotten, it could not be 
sold. ...(Interruptions). Therefore, I am saying that we 
should rectify our mistake. You think over the second 
mistake as to whether it is right or wrong. Vajpayeeji is 
a freedom fighter. He is also a product of 1942 and we 
also joined the politics in the same year. .. (Interruptions). 
We are in the same age group. We also went to jail. If
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there is any controversy over it, what can wo do? There 
should be a time limit from where we should proceed. It 
should also be considered. ...(Interruptions) We had raised 
the slogan, 'Britishers, Quit India’, but now we are inviting 
them for making investment here. We have given them 
red carpet welcome. Whether it is true or not but it shows 
that change has taken place. We were released from the 
jail at the time Jawaharlal ji became Prime Minister. During 
that period we used to raise slogan like Seize Britishers' 
and ‘foreign capital’ . Today, all Chief Ministers, whether 
they are communist or non-communist are going abroad 
for the purpose of inviting foreign investment in the 
country. Now you te ll us what should  we d o 7 . 
...(interruptions)

Sir. I would like to submit that the world situation 
has r.iKinged a lot and now none more can stand 
comparison with Gandhi and Nehru AM the mediocre. 
Great leaders are required to run this country because 
they would decide the path keeping in view the conditions 
in the country, but there is no such leader, if someone 
goes to America and sees the conditions there and il 
someone goes to Europe and sees the conditions there, 
he, on his return, says that systems of these countries 
should be implemented here, but nobody bothers about 
this country. We have public sector undertakings. I hope 
our friends from Congress party would not mind. We are 
not saying so for criticism. Your leaders spoke a lot today. 
You were the very people who spoke a lot today. You 
were the very people who created the public sector. Ihese 
people ignored it for 7-8 years and did not support it. 
Those were your babies. If the mother of a child becomes 
a witch, what would happen to him? You have brought 
the public sector to an unenviable position After we came 
to power, we found that these were |ust on the verge of 
ruin. So, we revived them. ...(Interruptions)

MR. CHAIRMAN . Please be brief

SHRI CHATURANAN MISHRA : f would conclude 
the moment you desire so.

MR. CHAIRMAN : Please conclude in one or two 
minutes.

(English j

SHRI NIRMAL KANTI GHATTERJEF (Dumdum) : 
Sir, when sensible things are being said, time should be 
provided to him. That is the convention of the House;.

[Translation]

SHRI CHATURANAN MISHRA . II you give me some 
more time then I would tell you some more things. I 
would conclude within 5 7 minutes. Please think about 
the public sector You know that we are communists
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The labourers here think that the public sector companies 
belong to them and none else. They may work or may 
not work, even if the company suffers loss they don’t 
bother, they go to the Nasik press and bring money. 
This is not possible in modern age. We should change 
the policy. The fundamental mistake committed by us 
was that the public sector could not understand the law 
of m arket. The m arke t was ignored  and the 
competitiveness was not there. Even the money was not 
raised from the primary market. This mistake should not 
be repeated. Public sector would run and there is no 
other way out in the country except the public sector. 
Therefore, I would say that if there are differences, We 
should sit together and decide how to run the public 
sector and what should be done. ...(Interruptions) They 
have just returned from Calcutta and might be feeling 
fresh. They may have been influenced by Leftists’ 
thinking. ... (Interruptions)

Sir, Now I would like to submit that imitating the 
foreign country will not serve the purpose.

[English]

There are two types of economic laws. One type is 
for surplus economic countries and another is for a deficit 
economic countries.

[Translation]

The people from World Bank had come to us and 
when we told these things to them they kept mum. when 
something like plague spread in Gujarat, tetracycline was 
missing from the market. They say that the trade should 
be liberalised, Please tell what would be the fate. 
Dcvendraji is present here. Wheat was procured and given 
to the open market and they hoarded it. When its price 
shot upto Rs. 14-15 per kilogram, we asked what had 
happened?

[English]

The law of the market is not operating properly in 
the deficit economic countries whereas it is functioning 
well in a country which has surplus economy.

16.00 hrs.

[Translation]

Our economists do not make this distinction. Ours is 
a poor country and we are to run our country keeping in 
view its condition. Similarly, every Government want that 
more and more foreign investors should come. Sometimes 
we feel that if would have been better to live in a foreign 
country. What is the need after all to live here. We do 
not stop you from bringing foreign technology but the 
nation building cannot be done with foreign assistance. 
The nation building can be done only by its own strength.
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If we have unanimity on it then we would be able to do 
our work successfully and with dignity. ...(Interruptions) 
The other danger is of GATT. With the implementation of 
GATT, the world would become, a single market. They 
are more developed than us in the field of science and 
technology. We are backward and our productivity is low. 
Merely doing labour would not increase productivity. The 
question is of technology. Our problem is how to bring 
our productivity to the international level. You will have 
to curtail other expenses to provide funds for R&D. If 
you won’t do that you cannot make this country to 
progress. I Think that this Government has taken certain 
steps in this regard but that is like a drop in the ocean. 
...(Interruptions). Mr. Speaker, Sir, discussion can be held 
on subsidy also. Some people say that subsidy should 
be withdrawn totally. We are of the opinion that the cost 
of production in this country is very high but it can be 
reduced by increasing production and productivity.

[English]

The prices can come down and we can give cheaper 
commodities to the people without any big subsidy.

[Translation]

The recovery of sugar is 5 to 10 per cent in our 
country. Sugar Mills' leader from Maharashtra is present 
in the House. ...(Interruptions) I was discussing about 
subsidy, we can ofcourse, withdraw the subsidy but there 
is a way of doing it. We have to increase the productivity 
for doing so.

Lastly, I would like to submit that the hon. Member 
had a very fruitful discussion on the uneven development 
in the country but that is partially correct. Someone said 
that crimes are committed due to poverty. I would like 
to submit that had it been so, the rate of crime could not 
have been highest in America. I can speak about crimes 
also but I would not like to go into the details just now. 
The present Government has tried to develop the 
backward areas and it wants to give more resources to 
the State G overnm ents. Com rade C hatte rjee  was 
speaking, about it, but I would like to submit that the 
10th Finance Commission had said that 9 per cent of 
the total income should be given and we did so in the 
9th plan.

[English]

In totality, 42 per cent has gone to the States.

[ Translation/

Please check, may be 1-2 per cent has been left in 
haste. However, we have started it. The hon. Railway 
Minister has started providing trains in the backward areas 
but what would be the benefit? We have been saying so
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because of the welfare of the nation. We have been 
urging upon the government for the development of fuel. 
Therefore, our government has been bringing policy 
changes, unlike the previous governments. I am drawing 
your attention towards it. I have said earlier also that we 
have joined this government because we have firm faith 
that because of Hindutva the democracy would cease to 
exist and the unity of the country would also not remain 
intact. Therefore, all the regional parties have joined 
together and the Congress is supporting us. The actual 
question is of Hindutva. All the religions are equal. To 
say that Hindutva is some what superior, is not proper. 
It will not serve any purpose. Therefore, I would like to 
submit that to save the country and its unity, we should 
pledge and ponder over it from a new angle. We should 
proceed further only on the issues on which we are 
unanimous. On the remaining issues, there are some 
difficulties. If they leave the issue of Hindutva, then more 
than fifty per cent of them would remain outside and 
would not be returned next time. They should accept our 
suggestion if they feel it is good.

16.07 hrs.

[ C o l . R a o  R a m  S in g h  in the Chair]

SHRI JAG MOHAN

[English]

SHRI JAG MOHAN (New Delhi) : Sir, I thank you 
very much for giving me this opportunity to share my 
thoughts  w ith you and with th is august House. 
...(Interruptions) Sir, I would request you that they may 
kindly be disciplined. They are talking.

MR. CHAIRMAN : No cross-talk please.

SHRI JAG MOHAN : Sir, I do not want to repeat all 
that has been said. Very valid points have been made. 
But I think when we are meeting for a Special Session 
at a historic moment, at a sign post of our history, as I 
may call it, we should instead of scratching on the surface, 
go deep into the fundamentals, the fundamentals of mind

and matter, the underlying forces that have shaped this 
country. After all, all the outward manifestations are really 
an expression of the inner spirit, we must also look at 
these problems from a larger angle in the context ol 
history.

As Shri Vajpayeeji has said in the morning that we 
have been marching for five thousand years we must put 
these 50 years in the context of our five thousand years 
What we are today is what we have inherited. I would 
think of T.S. Eliot’s observation:

“Time present and Time past
Are both present in the Time future
And Time future contained in the time past"

It establishes the relationship among the three and 
then there is a very important thing.

'Footfalls echo in the memory
Down the passage that we did not take
Towards the doors which we did not open'

The issue today what we should consider is what is 
the passage that we have ignored; what are the doors 
that we have not opened and what has been the 
consequence of that. So, after these 50 years, we must 
examine the journey which we have so fai performed 
We must understand where; our compass lias led us to 
the wrong path, where we have stumbled, where we 
have injured ourselves and what rotten apples we have 
collected in our baggage during these 50 years. There 
are the issues which we must consider in this Special 
Session and not those points which we can normally 
discuss. And it is also our duty to consider how to heal 
our wounds.

How to explore new passages and consider whether 
another alternative is available to us or not, or some 
modification is needed or not?

I would invite your attention to the speech which 
was relayed on 15th August. 1997 I quote

"At the stroke of midnight hour when the world sleeps 
India will awake to life and freedom A moment 
comes, which comes but rarely in history, when we 
step out from the old to the new, when an age 
ends, and when the soul of a nation, long 
suppressed, finds utterance."

I put three fundamental questions before this House. 
‘Wake up', did we realy wake up? That is the question 
we should consider. Wake up to freedom, what type of 
freedom we got? What is this long suppressed soul? I 
think, this is one of the most underplayed portions of the



speech of Pandit Jawahar Lal Nehru. What was the long 
suppressed soul? My view is that even if we woke up, 
we woke up only lo r a short while and then went to 
sleep again.

Swami Vivekananda also talked of his sleeping giant. 
The giant did really wake up but after some time it took 
a wrong direction. Freedom was there, but that type of 
freedom was there?

Gandhiji was asked to give a message on the 
15 August, 1947. He did not give any message. He told 
that he had gone dry. He could not give any message. 
So, we should consider as to why it was so.

I, as one of those as a school boy, have also seen 
the dawn of freedom, but standing in the pool of blood 
and in that pool of blood not less than two million people 
perished. They were drowned in that blood. There were 
twelve million other people who were washed away by 
the tide of that blood and all that misery was a part of 
that freedom. We should not forget the curse of partition. 
Even today when the guns are booming at the border, it 
is a part of that curse we have not learnt lesson from 
that. This is what we should be considering today. When 
we talk of freedom, our life and the long suppressed 
soul, when we talk of Tryst with Destiny we should also 
consider it. Did we really define our destiny? Did we 
really define where we want to go? The fundamental 
question should have been. What type of civilization we 

want to construct? What type of culture we wanted to 
rear? What type of value system we wanted to have? 
What type of attitude of mind we want to develop? Those 
were the fundamental questions and since we did not 
look into these fundamental questions, we are today at 
a stage where we are.

It is all right that every nation requires architects— 
architects of law, architects of constitution, architects of 
social and economic patterns. But, above all, we require 
an architect of mind and soul We require a mind shape. 
It is that fundamental which gives strength to that edifice. 
We may have all the constitutions of the world; we may 
have all the good laws of the world; and we may have 
all the institutional framework of the world, but it is the 
social and cultural root and it is the mindshape of the 
nation which really gives content and meaning to those 
goals.

Sir, so many things have been said about corruption. 
What did we declare? We declared that we will make 
India a mighty nation— mighty in thought, mighty in deeds, 
mighty in culture, mighty in service to humanity, but where 
have we landed today after 50 years? M ighty in 
corruption, mighty in callousness, mighty in confusion,
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mighty in chaos, mighty in criminalisation of politics and 
politicisation of the crime.

You may have all the structure. We wanted to fight 
corruption  and we set up the C entra l Bureau of 
Investigation, the Director of Enforcement and so many 
other things. But was the CBI Directorate or the Director 
of Enforcement able to curb corruption? It has multiplied. 
Because if our mind is not clean, if our attitudes are not 
correct, then all these structural changes will only lead to 
contrary results. After the CBI was set up, corruption in 
this country has increased because so many times this 
organisation were used to cover corruption and not to 
discover corruption.

This is the fundamental issue which we should 
consider. We declared in the Preamble of our Constitution 
that we want a secular, socialist, democratic republic, but 
how democratic are we, how socialist, democratic republic, 
but how democratic are we, how socialist arc we and 
how secular are we? Nobody is going to dispute that we 
do not want democracy and nobody wants to dispute 
that we do not want to be secular, nobody wants to 
dispute that we do not want to be socialist. The problem 
is whether we want to have a good democracy or a bad 
democracy. The choice is whether we wan! to be 
genuinely secular or we want to be only hypocritically 
secular, whether we want to be genuinely socialist or we 
want only to pay lip service to socialism

Why is it so that today, even after fifty years, we go 
to any place on a New Year day, every table is spending 
at least Rs. 20,000. Crores ot rupees are wasted 
throughout the country on that day and simultaneously, 
lakhs of people are sleeping outside in the dead of the 
winter. Is it the pattern of socialism  that we had 
constructed? It really shows that we have only paid lip 
service to socialism. And our distinguished friends there 
talk about public sector and private sector. We had the 
public sector, we have the private sector now. I know 
how in the public sector people were appointed on political 
considerations, how the public sector was over-jammed 
by staff due to political considerations. When mind was 
not clean, naturally the public sector had to fail. I ikewisc, 
after the private sector, what has happened is, corruption 
has increased because correct attitudes were not there. 
Therefore, today, to cut short a long story, I would like 
to say that we should have considered what was that 
heritage which made. ...(Interruptions)

MR. CHAIRMAN : Now please wind up.

... (Interruptions)
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MR. CHAIRMAN : I think all the party leaders had 
agreed that ten minutes would be given to each Momber.

SHRI JAG MOHAN : I shall try to be as brief as 
possible, Sir, I thought that I was to get twenty-five 
minutes. That is what was told to me. Anyhow, I shall 
cut short. I am not keen to put all the propositions. But 
anyhow let me complete my proposition. At least I shall 
make one point.

MR. CHAIRMAN : Please carry on.

SHRI JAG MOHAN : Sir, what I was saying was
that when we say that India would be great, India had 
a mission to play in the world to civilise the whole world 
and give a new pattern of life, a new design for life, on 
what basis do we say so? It was on the basis of a great 
civilization. And what Toynbee had said was that India 
would conquer the world in the twenty-first century, he 
did not mean that we shall militarily conquer it or we 
shall have a nuclear power to conquer it; what ho meant 
was that we shall conquer it by the value system which 
we have, we shall conquer it by the power of our mind. 
You may say that America has progressed because of 
enterprise. If we say what is our great asset, that was 
the power of the mind and the nobility of the temper that 
this power created. What were the main concepts and 
ideals which we had—the concept of karmayogi, the 
concept of tyaga, tapasya, balance, harmony, dynamic 
reality, adherence to truth.

What Gandhiji has said is : “For me, the God is 
truth”. The fundamental question, you may say, is Ram 
Rajya. It really means fair and just Government by fair 
and just means and there is no fixed route. You go on 
moving from lower to higher level of truth you go on 
making effods and so on. These were the great ideals of 
our c iv iliza tion . If we had made these ideals as 
fundamental, our fate today would have been different. 
We would have been a very honest nation, a just nation. 
Today many things have been said.

MR. CHAIRMAN : Please conclude.

SHRI JAG MOHAN : Sir, you have given me the 
whistle; but you will at least give me two more minutes 

to say what I would like to say.

To me, Sir, today it is quite clear that during the 
most formative period of our contemporary history—-these 
50 years— there have been three major failures of 
leadership— (1) failure to evolve an inspired vision: 
(2) failure to get rid of infirmities that we acquired during

our long march to decline and decay; and (3) failure to 
keep alive the strands of Vivekananda’s cultural awakening 
and Gandhiji's mission to spiritualise politics. We have 
largely been imitative and looking to models which are 
relevant to other needs, othet situations and other stages 
of history. We have at different points of time, been 
dazzled by the outward glitter of the western systems, 
be they socialist, capitalist or a combination ot both

No wonder, we have, after fifty yeais of partition and 
independence, been caught in the worst of both the 
worlds. The social, economic and political weaknesses, 
acquired by our system due to the decay and decadence 
of our once great civilization, arc getting compounded by 
some of the worst features ot the western civilization 
And we are fast heading to a stage where we may have 
nothing to look back with pride and nothing to look forward 
with hope.

Sir, our primary task should have been to regenerate 
the power of the Indian mind, re-create the ancient nobility 
of temper and re construct those ideals and concepts 
which had made once India great and mother of 
c iv iliza tions  which had insp ired  men like Swami 
Vivekananda and Mahatma Gandhi and which led Arnold 
Toynbee to observe that “India the conquered would 
conquer the conquerors in the i»1r>t century'1

A powerful, creative and constructive mind should 
have been our main instrument in building a new 
civilization, a new culture. I he edifice ot new India should 
have been erected on the soil and in the climate created 
by that civilization and culture. The bricks of that edifice 
should have been baked in the fire ot new spirituality 
and cemented together with the values o! compassion, 
commitment, balance, harmony, justice and truth The 
hands that should have gone to work should have been 
those of a Karmayogi. We had to re-build moial and 
cultural capacities. We could not hope to win from outward 
forms the contents which are debated We should have 
waged a campaign ot cleaning the innei-Ganga first before 
we could hope to clean the outer-Ganga. We should 
have thought of mental slums first before clearing the 
physical slums.

Sir, much has been said about tin.* m oral. 
... (Interruptions) Yes, it was pari of rrty own article. I 
said, because of shortage of time, I said I should at 
least mention the crux. Otherwise there will not be time

But one thing that I would like to mention is, in the 
m orning it was sa id  by my d is tingu ished  friend  
Shri Scindia that we should not loose self-confidence, we 
should talk of our good points which we have. Well, I 
have no quarrel on that. I have taken you to paths which
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we have Well, I have no quarrel on that. I have taken 
you to paths which you might think that are full of bushes 
and thorns and I have bypassed some of the green 
pastures. But that is not the intention.

My intention is only to show that we have missed a 
great deal. I have only one set of data which I want to 
read.

MR. CHAIRMAN : I request you to wind up please. 
You have taken more than 20 minutes.

SHRI JAG MOHAN : I will take only one minute 
because this point is very relevant. I have got so many 
points but I am skipping all other points. Let me complete 
this point which is very important. When data was 
mentioned and all the progress that has been made was 
mentioned, it is better to put on record something else 
also which is equally relevant and than is the pace of 
the progress during these 50 years.

I would like to give you only four lines which show 
that the issue which is important today is not whether we 
have made progress or not but the issue relative 
development—where the world has gone and where we 
have gone. Let me give you only a comparative data 
with regard to this. Thereafter, I will make my last word. 
In 1950-51, India's share of world gross national product 
was two per cent. Now. it is less than one per cent. In 
1950-51, 12 per cent of the Third World gross national 
product was contributed by India. Now, the corresponding 
contribution is down to five per cent. The position in 
respect of industrial production is not very different. In 
1950-51, India's industrial production comprised two per 
cent of world’s total output. Today, it is 0.7 per cent. In 
1950-51, 14 per cent of Third World industrial production 
came from India. Now it has decreased to four per cent. 
In line with the same trend, India’s share is the world 
trade has declined from two per cent in 1950-51 to 
0.6 per cent at present. There are many other data also. 
The point which I want to make is that it is the pace of 
development that matters, in the pace of development, 
we have lagged behind not only in the world on a average 
but also in comparison to the Third World. That is the 
issue that I am making, t did not want to get any bleak 
picture.

My only point is two-fold. We should decide today 
What do we want to become?' Do we want take pride 
in the fact that others have become dictatorial regimes 
and we have not? Do we want to become just a Third 
World country saturated in debt? Do we want to be a 
Third World country facing the problem of terrorism and 
subversion or one of those who also ran? Or, do we 
want to be that great country which our leaders had
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visualised to make it in 1947 and 1950? We should 
decide whether we want India to be a new model of 
civilization.

MR. CHAIRMAN 
taken 25 minutes.

Please wind up now. You have

SHRI JAG MOHAN : I will take only one minute. I 
want to finish. We should decide whether we want to 
become a new model of civilization. We have to decide 
new design for live, a new pattern of existence, a now 
pattern of social and economic existence

You have interrupted my thought, but anyhow. I will 
just conclude

MR. CHAIRMAN . I will not be able to check other 
people from speaking for 20 minutes.

SHRI JAG MOHAN : I want to add just one lino 
because that will complete my point. All that I want to 
say is that my idea was not to say that we have done 
this. It was only to show that we have gone wrong. I am 
not sounding pessimistic. I am only saying that we should 
consider that

“Jahan karvan Bhool Jate hem Raste.
Vahin Se Nikalti hein Manzil Ki Rahen".

Wherever we forget our way, only from that point we 
can find a now way. In whole proposition, I was insisting 
to say this last word because my proposition would not 
have been complete without it. Wc have? chosen a wrong 
way. We have lost our way. This is the time when we 
should think of finding another way.

MR. CHAIRMAN ; Now, Shri PR. Dasmunsi will 
speak. I will request you to kindly consider the time factor

SHRI P.R. DASMUNSI

SHRI P.R. (Howrah) : I will try, Sir.

Fifty years before, in this great country a great patriot, 
a great son of India, Pandit Jawaharlal Nehru, took the 
leadership. Today, in 50 years, we may have a lot of 
disagreement amongst all the parties present here in the
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House. We may have differences of opinion on many 
agenda and many issues.

But the greatest pleasure for me today in this House 
and in this great debate is that within 50 years if we 
have achieved one thing morally, it is that cutting across 
party lines we have all accepted Mahatma Gandhi. When 
we had all accepted Mahatma Gandhi, it is also equally 
painful that it took 50 years for all the political parties to 
understand what was the relevance of Mahatma Gandhi. 
When I say this, I also say that possibly Mahatma Gandhi 
had chosen the right successor when he said, and I 
quote:

“ I have said for some years and say now that 
Jawaharlal will be my successor.”

He further says:

“He does not understand my language and that he 
speaks in a language foreign to me. This may or 
may not be true, but language is no bar to union of 
hearts and I know this that when I am gone he will 
speak my language.”

And really he spoke his language Before his death, 
he wrote a testament and I will only quote the last part 
of his testament in which Jawaharlalji says:

“The major portion of my ashes after my death should 
however be disposed of otherwise. I want them to 
be carried up into the air in an aeroplane and 
scattered from that height over the fields where the 
peasants of India toil so that they might mingle with 
the dust and so il of India and becom e an 
indistinguishable part of India."

That was the language Gandhiji visualised very 
correctly. We made our journey from that day. It is true 
that we have ruled this country for more than 40 years. 
Whatever are the achievements, we share with all of you 
and for whatever we could not, the blame should only 
be on us. I do not mind to accept or deny any of the 
charges today. But today is the day when I shall not 
highlight the politics involved in them.

Sir, Shri Jag Mohan has concluded by saying that 
wc had chosen the wrong path, the wrong way. Had we 
chosen the wrong way, since Jawaharlal Nehru and
followed by many people like Morarjibhai, Shri Charan 
Singh, Shri Chandra Shekhar, Shri Atal Bihari Vajpayee, 
Shri Deve Gowda and now Shri Gujral, how could we 
accept the same foreign policy today which was founded 
by Pandit Jawaharlal Nehru? Had we done something to 
the very basis of our Constitution, right from the First 
Amendment to the Seventy-Eight Amendment, how could
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we link the grassroots democracy ot Panchayati Raj 
institutions to Parliament? Was this contribution and 
choosing this path a wrong way?

Sir, today Atalji said that tor Emergency also some 
party should express apology.

[Translation]

Today it has become a practice to seek pardon. 
Atalji has said it correctly I respect him.

/Englishj

In politics nothing is static. One has to learn from 
the people and for learning from the people if somebody 
gives a m anifesto and an expression, it is only 
surrendering and saluting the people It does not 
undermine anybody's dignity and that is why, the Calcutta 
C ongress Session gave a c la rion  ca ll that on 
6th December, 1992, may be that some political parties 
did the greatest harm to the secular fabric of this country, 
but we also could not perform the legal responsibility at 
the appropriate hour. What is wrong in saying that?

Sir, I know that Emergency did something right and 
something wrong or may be something was very right 
Otherwise, the talents like Shri Jag Mohan, which are in 
the B.J.P today, were our main disooveiy during the 
Emergency in Delhi I think talents are talents. They 
should not be questioned in terms of the hnui and events 
of history. Today, if we have to apologise everybody 
should apologise. Let us pay our respect to the people 
If Indira Gandhi had done something wrong during 
Emergency, was it proper to expel her from this House, 
after she got elected from Chikmagalur? If the people 
have rejected us in 1977. then they have also equally 
rejected somebody else in 1980 by saying that they had 
thrown her out and that was not the way But this is 
Indian democracy and it has functioned in that way. We 
have all learnt lessons from each one.

There was a time when everybody thought that aftei 
Nehru, Uttar Pradesh would be taken care of by the 
followers of Ram Manohar Lohia. The followers of the: 
great socialist, Shri Ram Manohar Lohia. are there now. 
whom I respect. I hey fought till the end for then 
conviction. That is, socialism They now realise—Nehru 
has gone, Indira has gone, Congress has gone—that IJ.P 
is not in the hands of the socialists but in their hands.
It will help us to understand and visualise what the 
ultimate harvest of anti-Congressism within these 50 years 
is. The anti-Congressism within these 50 years might have 
been the foundation to form various political parlies, but 
it could not give them the conviction to reach the



destiny—the destiny which was mentioned in that famous 
speech “The Tryst with Destiny" delivered at the midnight 
on 14th August, 1947 in the Central Hall. This is what I 
would like to submit you today.

Who are we today? We are not merely Hindus or 
Muslims. We represent a culture, a culture which 
embodied everybody. Nothing could be more appropriate 
than to quote the great poet, Tagore, who described ‘who 
are we’ in his great Ode to India.

“No one knows at whose call 
How many strands of the human race 
Rushed in from nowhere like irresistible streams 
And lost themselves in this Sea.
The Aryans and the non-Aryans,
The Dravidas and the Chinese,
The Sakas and the Huns, the Pathans and the 
Moguls—
All merged into a single entity.
Those who crossed deserts and hills and mountains 
With battle cries on their lips 
And burst upon the plain 
Tumultuous, wild,
In my bosom they rest, one and all,
None are remote from me, none.
In my blood day and night 
Mutely throb their varied notes.”

This is what Tagore said in his classic poem “Bharat- 
Teertha" (Ode to India).

The concealed idea in what Tagore said was not to 
quarrel as to who came from which branch. Today, 
Shri Vajpayee was referring to the 1757 Plassey Battle. 
I salute Shri Vajpayee’s contribution to the House. It was 
Siraj-ud-Daula who fought that battle. In this Special 
Session, on the occasion of the 50th Anniversary of our 
Independence, we are quoting Gandhi and Nehru. We 
say that our battle for freedom was the battle which gave 
the basic tuning for secularism in this country. It was 
Siraj-ud-Daula who fought the East India Company, 
followed by Bahadur Shah who led the “Sipoy Mutiny”. 
We also know that Tipu Sultan and Hyder Ali showed 
great courage and conviction while defending our 
Motherland from the invasion by the English people.

The contribution of Muslims is tremendous in this 
country. Can you deny that fact? That is why, Gandhiji 
stood for secular values of the country and his renowned 
tune.

"Ishw ar A llah  Tere  Nam Sabko Sam m ati De 
Bhagwan"
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Is not the tune of Gandhiji’s prayer, but it is the tune 
of secular ethos of India, which has been embodied in 
the Constitution through a major Amendment, that is, 
Forty-Second Amendment. That Amendment was the pride 
of the nation. Are all these things valueless?

Population grew like anyth ing. Actua lly, when 
population control measures were taken in Emergency, 
did they not play politics with it? Did they not play politics 
by saying that this particular family planning measure 
would hit a particular religion and, therefore, the particular 
religion should not elect ‘A ’ party or ‘B’ party to form the 
Government? When population control was the order of 
the day, we played politics with it. Today, let us forget 
about the past. Let us realise that with the present 
population control programmes, even if we produce 
220 million tonnes of foodgrains, we cannot take the 
country to the heights Gandhiji desired, I desire or Shri 
Jag Mohan desires. It remains a basic question today.

Every time, we look upon the Muslims in the country 
with doubt and suspicion, '['hen, how do we build socialism 
or the secular fabric of the country? Whenever there was 
a war with Pakistan, the Intelligence people had gone 
around the Muslim bastees looking tor their agent. When 
there is this suspicion and humiliation, how can they stay 
in this country? Secularism means tolerance. What is the 
level of tolerance today? I know of people who preach 
that the Muslims are taking more advantage. What kind 
of advantage is it?

The other day, I was discussing with my friends that 
when we celebrate Durga Poo/a, we take; 15 days to 
erect a pandal, another 10 days for the poo/a and another 
five days for the immersion. We take one month totally 
and nobody else can encroach the road I or Diwali and 
Kali poo/a, we take another ten days; tor Holi, we keep 
the city busy for four days; for Janmashtami. we take 
one evening, and for Ram Navami, we take another two 
evenings. But if the Muslims, for lack of accommodation 
in the mosque, assemble on the road for two hours putting 
a no-entry board, then we say, “What is this?” Wo say 
that the Muslims are capturing the road for two hours. It 
shows that we cannot tolerate it. Is this what you call 
‘tolerance’? This is what is going on now

[Translation]

For the Moharram of one day they have ‘ I aziya' 
procession for two days. Police will say, that the road is 
closed because of Taziya procession of Muslims. What 
is the comment we people offer? It is all nonsense, we 
have to divert the vehicles for two days because of 
Taziya’ procession. For our Durga Pooja there is bandh 
for 15 days, we do not speak about that.
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[English]

This tolerance we have lost, unless we restore this 
tolerance to the country, the sacrifices of Mahatma Gandhi 
and the untold sufferings of the people who stood for 
freedom right from Sirajudaullah to Bahadur Shah, Tipu 
Sultan to Haider Ali and finally of Mahatma Gandhi, all 
will be in vain. That is where we stand, I know. I will 
give an example.

A Muslim rickshaw-wallah used to earn only Rs. 5 to 
Rs. 7 a day. On the day the Ramayan is to be shown 
on the television, he does not go to his profession. He 
used to come

[Translation]

to peep just to have the glimpse of Lord Ramchandra 
story on T.V. There was no Television and they used to 
sit in tea stall and say that they would go only after 
seeing the serial. The same Muslims have placed Rama 
in their heart. After a few days when someone enchants 
‘Jai Ram' they feel frightened that someone is coming to 
kill them. We have taken this society to that stage Today 
our secularism is in such a big danger. If after the fifty 
years of Independence the Public Sector is in danger 
then wo can improve that, if there are shortcomings in 
law we can rectify that just if secularism is in danger 
then we will not be able to save the country. Today we 
are facing this challenge in a very big way. If we want 
to prove our commitment then all the parties should work 
together leaving aside our differences, as Shri Somnathp 
also spoke about commitment of politics, commitment with 
the constitution. I have to say with very heavy heart that 
today the prestige of our Parliament is falling rapidly. I 
have not came here to criticise the courts or the judges 
But it is enshrined in the Constitution that all these three 
wings should function within their jurisdiction. No one has 
the right to intedere in the proceedings of the Parliament. 
Today we will have to guess from the judgement of the 
High Court whether the government will survive or not. 
Today we w ill have to satisfy ourselves from the 
judgement of Supreme Couii that in which way any 
individual has to behave in the House. This is not the 
way.

Shri Kalpnath Raiji is one of our friends. Some of 
our colleagues are sitting on this side, who have no 
objection, for anybody being hanged. Shri Kalpnath Raiji 
is an M.P. and a politician. The observations made by 
the packed court in his case is a sad reflection on the 
entire House. Conspiracy is going on for misleading this 
House and for depriving this House of its rights. This is 
a sad commentary. Supremacy of Parliament should 
remain and if there is anything Supreme after fifty years

of the Independence of this country, it is the supremacy 
of Parliament and nothing else. It is the Parliament which 
frames the Constitution and amends it. It is the Parliament 
which enacts various laws and amends them and the 
members of Parliament are the very representatives of 
the people. If anyone does any wrong then the 
suggestions given by Vajpayeeji today, I agiee that if at 
the time of voting in Central Hall oi Lobby at the time 
of debate, at the time of putting question someone lias 
committed any wrong, then a committee of the House 
should consider it, boycott him and after that legal action 
be taken. But what is going on.

I English]

It I put a question against Enron, does it mean that 
I have taken money from Hyundai? if I keep the door 
open to the judiciary and if I mention it on an argument 
against a company, who knows somebody will make a 
conspiracy against me that I had taken money fiom 
Hyundai?

[Translation]

Go to his residence and conduct an inquiry. Send 
CBI personnel. Approach the Supreme Court

[English]

The province of investigation is the province of the 
executive. A Superintendent of Police is not a fool He is 
an IPS Officer. He is to report to his D.G D O  is to 
report to his Chief Secretary. Chief Secretary is to report 
to the Chief Minister, irrespective of the political lino. If 
today the situation is such that a judge is to call an SP 
to his private chamber and tell the SP "You cannot report 
to a DG. You cannot report to a Chief Secretary You 
are to repod to me so that I can direct as to against 
whom I will ask you to go and inquire'. I do not know 
where this Constitution will go, fot which Di. B.R 
Ambedkar sat in the Constituent Assembly over which 
Dr. Rajendra Prasad presided. If a Government does 
wrong, let fhe Home Minister take action, I do not mind.

We can defer the issues. But if is not happening 
Article 105 of the Constitution outlines what are the 
privileges of the members of Parliament Even if I vote 
against the Gujral Government tomorrow against the whip 
issued by Shri Sontosh Mohan Dev, advised by the 
Congress Pady, if Shri Atal Bihari Vajpayee feels happy 
about that, that is a different thing But if I vote against 
the Gujral Government contrary to the whip issued to me 
by my Party and if you come across a complaint that I 
did vote taking money from some quarter, in that case, 
you try me in the Privileges Committee rind put me on 
the gallows later on. But, if on suspicion, my privileges



under Article 105 of the Constitution are taken away by 
the court and the judiciary, what for this Parliament is? 
I shall continue to strive for this issue in the 50th 
anniversary of our Independence. The supremacy of 
Parliament should be justified.

I will conclude now. Before that, I will give Dicey’s 
famous quotation from Dicey, The Law of the Constitution 
which says:

“The principle of Parliamentary sovereignty means 
neither m ore nor less than this, nam ely, that 
Parliament...has under the English constitution, the 
right to make or unmake any law whatever, and, 
further, that no person or body is recognised by the 
law of England as having a right to override or set 
aside the legislation of Parliament.”

Here, it has been ruled that no English court has 
the right to override the decision of the Legislature and 
the decision of Parliament is supreme.

I again quote from one recent judgement. More 
recently, Sir Robert Meagerly VC said in Manual V. 
Attorney-General (1983) which says:

“ I am bound to say that from first to last, I have 
heard nothing in this case to make me doubt the 
simple rule that the duty of the court is to obey and 
apply every Act of Parliament, and that the court 
cannot hold any such Act to be ultra vires. Of course, 
there may be questions about what the Act means, 
and of course there is power to hold statutory 
instruments and other subordinate legislation ultra 
vires. But once an instrument is recognised as being 
an Act of Parliament, no English court can refuse to 
obey it or question its validity.

That is the judgement. This is how the supremacy of 
Parliament is being honoured. And, a review is going on. 
But what is happening here7

[Translation]

Today you have said that the image of politician is 
falling in the eyes of all. It may bo that 4 -5  people out 
of us have committed a mistake, we all are sad for that 
we will punish them, retrench them and if need be, we 
will change the structure of the party, if need be we 
won't give them ticket, but it does not mean that all the 

people present in this House are capitalists, thieves, 
hooligans and culprits. The entire country is getting a 
message that politicians are doing wrong deeds. Executive 
is alright, Judiciary is alright, businessman is alright and 
all are O.K., only politicians are corrupt. Would this 
strengthen the foundations of Democracy of 50 years?
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We have to fight against corruption. I would like to urge 
upon Gujralji that before announcement of next session, 
he should bring Electoral reforms, Lok Pal Bill and make 
stern laws, start a movement for social boycott of the 
corrupt persons whether he is with us or with you, we all 
are ready for this. But it does not mean that you should 
demolish the institution. What are we doing to demolish 
the institution to fight against corruption we think that we 
are demolishing the institution but by doing so, we are 
hurting our interest ourselves, therefore, I am requesting 
you that if the supremacy of the Parliament is eroded 
then there will be no paramount importance and no tear 
of poor will be wiped out.

Today we receive money from Nationalized Banks. 
The Bank nationalisation that has boon brought about by 
Indira Gandhi, had been challenged in the Supreme Court. 
But she was re-elected by the people through elections, 
Parliament proved it.

[English]

The Supreme Court has not the last say. The 
Parliament has the last say.

[Translation]

Since then each and every penny is being disbursed 
by nationalised banks.

Therefore, today on this occasion ot 50 years, I would 
request for three things. One, don’t make fight against 
corruption a political issue and party issue. Keep it on 
National agenda. If there is someone of such type 
amongst us then identify him. We will take action against 
him. If such person is amongst you, identify him and you 
get yourself ready. We are also against the criminalisation 
of politics.

Our second request is that it you want to say 
something about Congress, do it, because we were in 
power, we had made mistakes, due to that we could not 
win elections in 1977. We have made mistakes that is 
why we didn’t get majority in 1991. There is no difference 
of opinion on this issue. We don’t talk about our mistakes 
secretly. Our party is so much open that for taking report, 
a Reporter need not come to us, instead he gets report 
at his residence, our party is so much open W r do 
everything as general discussion, we discuss openly. Of 
course we have made mistakes. We do need not others' 

soap for cleansing ourselves. We have enough soap.

In the end I would request that for increasing the 
status of this country please do not make coalition culture 
by conviction. Coalition culture in the country is right tor 
compulsion only. Presently coalition is going on, whether 
Janta Dal governs, whether Communist Party governs,
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whether B.J.P. governs, but for the stability of the 
foundation of democracy.

[English]

MR. CHAIRMAN : Shri Dasmunshi, you have already 
taken twenty minutes. Kindly wind up now.

[Translation]

SHRI P.R. DASMUNSI : Don't bring anti-Congressism 
or anti-Janata Dalism in it. I am thankful to you for giving 
me an opportun ity  to speak and I hope that the 
achievements made by the country are quite sufficient 
and we will be ready to do more, but the people of the 
House must maintain the dignity.

SHRI CHITTA BASU

[English]

SHRI CHITTA BASU (Barasat) : Mr. Chairman, I am 
extremely sorry that I will have to begin today with a 
sense of sadness. I do not accuse this Lok Sabha 
Secretariat. I appreciate the labour put by the Secretariat 
in preparing this very highly appreciable document. Bui 
unfortunately, the firs t sentence of this document, 
according to me, is a distortion of history. And only for 
that reason, I want to point it out to the Members of the 
House and through this House to the country and to the 
world as a whole.

The first sentence begins and I quote:

“Achievement of Independence from foreign rule by
the country through a non-violent struggle was a great
marvel in the history of humanity.”

I am one of the deep admirers of Mahatma Gandhi. 
It is Netaji Subhas Chandra Bose, the country should 
know this, who addressed Mahatma Gandhi as Bapuji, 
Father of the Nation. It is not a historical fact. Can we 
forget Santhal Rebellion? Can we forget Sirajudaullah 
whom my good friend Shri Priya Ranjan Dasmunsi 
referred to? Can we forget Tipu Sultan? Can we forget 
the First War of Independence of 1857? Can we forget

the Chittagong Arm oury se izure? Can we forget 
Punnapravaylar? Can we forget Kayyur? Can we forget 
Karivallur or armed campaign for India's liberalisation by 
the Indian National Army headed by Netaji Subhas 
Chandra Bose? Are these not part of history of India’s 
Independence movement7 It is nothing but a distortion 
Excuse me for saying this. I seek your pardon, if ! am 
to say that this is nothing but a perveit attempt of 
Nehruisation or Gandhiasation of India's history. This is 
not pardonable. I think, the history of Indian Independence 
should be re-written and re-written in a way which reflects 
the emotions, sentiments of the people belonging to 
different parts of the country Can we forget Shri Birsa 
Munda? Can we forget many other Santhal leaders who 
faced the gallows of the British? Therefore, excuse mo 
for pointing out distortions. I would appeal to the 
S ecre ta ria t to prepare a h is to ry  of the Indian 
Independence movement, if possible, including both the 
streams of struggle— non-violent and the other one

My theme is very simple. As my friends mentioned 
it earlier, the discussion on a particular matter will be 
held on a particular day. My theme is: ‘India's Democratic 
Polity—Challenges and Prospects.'

16.55 hrs.

[Mh. SftrAKEM ii7 the Chait]

So far as the Indian Constitution is concerned. I say. 
it is the soul of the Indian nation. It is a background 
which is a vehicle of social transformation. It is an 
instrument of social justice. It is an instrument for creation 
of a new national rule and also creation of new order of 
society. Since my time is limited. I will be very brief. 
When I sit there, I know the difficulty

MR. SPEAKER : You are a Presiding Officer. I will 
give you two minutes more

SHRI CHITTA BASU : Therefore, I am conscious of 
my time limitations. I will stick to that I always speak on 
the basis of the time allotted by the Presiding Officer

Sir. we have a unique and distinctive characteristic 
of our Indian C onstitu tion . B rie fly  speaking, our 
Constitution is an instrument of social transformation 
leading to economic growth and social justice.

The other outstanding features of our Constitution 
are: fundamental rights; fundamental duties: separation 
of powers among organs of the States— legislature, 
executive and judiciary; cooperative federalism; political, 
social pluralism; composite culture of the nation; basic 
features of the Constitution which are unalterable and 
unamendable; and decentralisation of power



Sir, due to paucity of time, I am not dealing with 
each specific distinctive characteristic of the Constitution 
of our country. But it is unique. This unique Constitution 
has been given exquisite expression by Dr. Bhim Rao 
Ambedkar. Since the time is short, I should only quote 
three or four lines of Dr. Ambedkar to explain this 
characteristic of the Constitution of our country. He 
summarised and I quote:

“Liberty cannot be divorced from equality. Equality 
cannot be divorced from liberty. Nor can liberty and 
equality be divorced from fraternity. Without equality, 
liberty would produce the same supremacy of the 
few over the many. Equality without liberty would kill 
individual initiative. W ithout fraternity, liberty and 
equality could not become a natural course of things.”

The whole thing, during the last 47 years after the 
implementation of the Constitution of our country, I can 
say, to the best of my knowledge and information, is that 
almost all the basic and unique characteristics of the 
Constitution have been violated than implemented and 
respected. Thank you for lending me a very good phrase 
to explain my feelings. Therefore, India's condition would 
not have been what it is today, had the Constitution 
been implemented in the true letter and true spirit. Sir, 
successive Governments have failed to implement that.

Now, I want to deal with a few challenges before 
the country today. It is good that the Prime Minister and 
even the President of the country have referred to the 
menace of corruption.

17.00 hrs.

Even a few days ago, the Prime Minister, in a public 
speech mentioned that there should be a satyagraha 
against corruption. I would have appreciated these views 
of him had he done so before he became the Prime 
Minister of the country I would have been in his company 
in the satyagraha, if he really meant a satyagraha. Even 
today, I feel, satyagraha is a very potent instrument to 
socially boycott corrupt persons and to break the nexus 
between the corrupt bureaucrats, corrupt politicians and 
the corrupt adm in is tra tive  o fficers. But would he 
accompany me? Would he accompany the people? Will 
he join the satyagrahis on the streets, on the 2nd of 
October, the birthday of Mahatma Gandhi, to mobilise 
millions of people in the villages, in the towns and in the 
cities, to raise their voice against the corrupt people, 
against the corrupt politicians, against the corrupt 
administrators and against the corrupt bureaucrats'?1 That 
could create an im pression; that could create an 
environment which is necessary.
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What about the administration? I have a report with 
me which says that there are 166 cases pending with 
the Central Government. These cases relate to seeking 
the consent of the concerncd Governed Government 
Departments by the CBI to launch or begin prosecution 
against officials, politicians and bureaucrats. He wants 
satyagraha. He is the Prime Minister of the country, 
having total grip over the administration. He has not done 
so. He is making speeches; he is making public 
addresses. He is advising the people to go in for 
satyagraha; and he and his Government are not giving 
consent to prosecute those who are prim a facie  
considered to be corrupt.

Now, I come to criminalisation of politics. You have 
also been very much kind to mention about how grave 
the menace is. T he profile prepared by the Election 
Commission of India after the last general elections says, 
‘Earlier, criminal gangs used to support political parties 
and candidates; now, they are d irectly  contesting 
elections.' Criminals are even becoming Ministers! It also 
says, ‘Forty MPs arc involved in criminal cases pending 
against them; nearly 700 MLAs of the 4,027 MLAs are 
involved in criminal cases and trials pending against them 
in 25 States and two Union Territories. Fifteen thousand 
candidates in the last elections had criminal records— 
cases of murder, dacoity, rape, theft, extortion of money.'

How can we have pure, democratic polity of India"' 
The democratic polity of India is the product of the 
Constitution. By this, I urge that there should be some 
action taken to prevent, to eliminate and to axes this 
curse of criminalisation of politics.

If this is not done, dem ocratic po lity  w ill be 
bombarded into fascism and all of us are aware what 
fascism means.

MR. SPEAKER : I am afraid I have given you three 
minutes more already.

SHRI CHITTA BASU : How many minutes have ' 
taken?

MR. SPEAKER : You have taken fifteen minutes and 
seven seconds.

SHRI CHITTA BASU : Give me five minutes more.

Som ething has been m entioned about jud ic ia l 
activism. I would only implore all of you to understand 
that judicial activism would not be there if this corrupt 
practice has never seen the light of the day I do not tar 
everybody with the same brush. There are good judges;
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there are good lawyers and bad lawyers; and there are 
good politicians and bad politicians.

My next point is about political stability. Political 
stability is under strain. Some learned lawyers, learned 
politicians and Parliamentarians have recommended tor a 
change in the system. I am not enamoured of the western 
system of administration. But having regard to the reality 
of India, its vastness, its pluralism, its culture, its religion 
and habits of life, I think Parliamentary democracy is 
more suitable and it should be further strengthened. There 
is no need for having any other new system.

So far as electoral laws are concerned, that needs 
to be further looked into and should be given effect to 
as earfy as possible.

I am coming to my last point. India should learn to 
say no to enemies and to those who are hostile to it. 
The Queen is coming to India. She should apologise to 
the Indian people. I am not a British subject. As a free 
citizen of independent India and as a Member of this 
sovereign Parliament, I should learn to say, ‘Imperialist 
you killed thousands of our people in Jaliianwala bagh'.

What did Dyer say? This is very important to note.
I quote from the Times of India of 25.8.1997.

“Dyer remained unrepentant till the end and was 
quoted as saying:

“ I thought I would be doing a jolly good job I could
have dispersed the crowd but I wanted to make a
wide impression and so the firing. I had made up
my mind. I would put all men to death".

This is what General Dyer said, who killed thousands 
of persons. It is the British im peria lism  which is 
responsible for that; and so, the Queen must apologise 
on behalf of her earlier Government.

India should learn to speak sometimes some 
unpleasant words also. We are not the British subject, 
but we were. I was a British subject when I was a young 
man. ! fought against the British imperialism and now, I 
am a free citizen of India which is a free independent 
country; I am an hon. Member of the sovereign 
Parliament. To prove the sovereignty of our country, I 
think the Prime Minister is correct in demanding an 
apology from the Queen and I appreciate it.

Thank you very much for the kindness and for the 
indulgence that you have shown to me.

MR. SPEAKER Thank you very much. 
Shri Kodanda Rarnaiah.
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Shri Kodanda Ramaiah, please take ten minutes only 
You are a very disciplined man; you were in the police 
force and so, you would stick to that.

Though I am giving you ten minutes, i am sure you 
would finish it in nine minutes

SHRI P. KODANDA RAMAIAH (Chitradurqa) . Sir, I 
will try to.

SHRI G.M. BANA1 WALLA (Ponnani) : Su. you are a 
bit impatient in thanking a Member'
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SHRI P. KODANDA RAMAIAH . Sir. your suggestion 
is very broad and it cannot be missed.

Before I choose one or two subjects to speak upon. 
I would like to say something about the conduct of the 
House. You have been very ably handling the conduct of 
the hon. Members But in spite of your firm handling of 
the affairs of the House, I still find that there is a lot of 
indiscipline in the House; and many a time we have 
observed and so did some leaders from the tiont benches 
that we are making a laughing-stock of ouiselves in the 
view of the public. The Media has been portraying us in 
the manner they should, having seen us behave in the 
manner we do.

Even today we find a rnembei who got up and 
tackled about discipline in the House. He was pained to 
see that people kept on shouting at each other, that they 
did not listen to each other; and lie wanted that we 
should follow the rules. He even wont to the extent of 
saying that if a Member is speaking and if anothet 
Member wants to speak, he must draw the attention of 
the Chair and only when the Chair gives the permission, 
the second Member should speak I am happy that he 
said that. But then while continuing his speech, he was 
asked by the Chair at least half-a-dozen limes to stop 
his speech; but he did not bothiii to stop it I would not 
do it now. I would like to stop my speech as soon as 
you give me an indication that I should stop



I am not casting aspersions on the House or on any 
of the members. But many Members from both the sides 
behave in such a manner that it pains me a lot. I know 
you are aware of it. I was in a disciplined Department; 
and it is not necessary that one should be in a 
Department to be disciplined in life. Discipline is an inborn 
trait. One need not be in Military or Police to have that. 
It has to be self-cultivated. I find that the Members do 
not cultivate it.

Most of the time, the time of the House is spent on 
discussing the affairs of Bihar or U.P. We would have 
two groups joining from that side and two groups joining 
from this side; and they would be exhibiting their lung 
power to the dissatisfaction and dismay of the entire 
nation. If a Member of one party raises one issue on 
U.P., another Member from another party joins him. A 
similar situation arises when Bihar is referred to. 1 find a 
slanging match between the two. So much so, on two 
occasions, Members rolled up their sleeves and started 
walking towards the well of the House probably with an 
intention of beating up each other.

Luckily, some Members in the Congress who support 
everybody from outside, intervened and stopped the 
members from coming to fisticuffs. Sir, I urge upon you 
and it is my earnest request to all the members of the 
House that they observe some decorum and some self- 
restraint and ensure that they follow the rules and always 
obey the orders or directions of the Speaker, it is a 
laudable objective that this session is convened to discuss 
certain national issues. This is the time for reconciliation. 
We have got the Rightist Parties, we have got the Centrist 
Parties and we have got the Leftist Parties. Naturally, 
there is bound to be difference of opinion on issues from 
amongst these parties. But what is required is, should 
there not be a consensus on some national issues? Today 
the tone was set by the Leader of the Opposition and he 
referred to some of the issues that were on the agenda.

Sir, I would like to choose specially one subject which 
is of a great importance to this country, that is, population 
problem. Today, we have got 960 million people in this 
country as against 361 million people in 1951. The 
decadal growth rate was 2.14 per cent between 1981 
and 1991. This is one problem which is bothering the 
country and which is eating into the vitals of the growth

of this country. We have been quietly sitting on a keg of 
gun powder and at the rate the population is growing, 
we are going to sink very soon. If we look at advanced 
countries like Australia and US, we find that Australia is 
about three times bigger than our country and it has got 
a population of 1.3 crore people, That is, the Australian
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continent has got a population of 13 million people. It is 
equivalent to the population growth of one year in this 
country. It would appear and we all know that each year, 
we produce one Australia and our size is one-third of 
the Australian continent. We are not bothered about it. 
The Government is not bothered about it. Some efforts 
were made during the Emergency, probably in a very 
wrong direction, to control this menace and that has 
bcomeranged. Once the Emergency was lifted, we had 
given up the drive against controlling population. So much 
so, we are hesitant and we hesitate to talk about 
population control. There are grounds for various political 
parties not to touch it. Some people feel that personal 
law of a particular religion will be affected by imposing 
certain restrictions in the family planning area.

17.18 hrs.

[ M r . D e p u t y - S p f a k e r  in the Chair]

It is time for us to take a hard look at this problem 
and unless this is controlled, no amount of effort involved 
in the deliberations here on in improving the rate of growth 
of economy or improving the GDP will solve the problem. 
For instance, we can quote that the food production has 
gone up by 400 per cent between 1961 and 1996. At 
the same time, if you see the availability of foodgrains to 
an average citizen, it has gone up only by 25 per cent. 
It would clearly indicate that despite 400 per cent growth 
in food production, we have not been able to give the 
minimum nutritional value to an average citizen of this 
country and that explains the seriousness of the situation 
of population explosion in the country. We have to give 
much of thought to this particular problem. This rate ot 
growth of population has got a great bearing on food 
security, nutrition, health, employment, quality of life and 
distributive justice. When we have got tins particular type 
of problem, we have to analyse why the population is 
growing. Are there any efforts on the part of the 
Government? Are there any social factors demotivating 
the population to go in for control of their family? When 
we see that we will find that many people in the village 
side are very superstitious about population growth and 
productive capacity. For example an average Indian family 
in the rural side believes that they must have a son to 
ensure ttiat their parents go to tieaven when they die.

It is callcd ‘punnama naraka ’. To escape from 
punnama naraka, the parents should have a son. I know 
friends some of whom are highly educated. I know some 
legislators. I know some bank officers. They have got a 
daughter first. They have got a daughter in the second 
effort. They have a daughter in the third effort, fourth 
effort, fifth effort and finally, some of my friends gave up
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and they ended up with only five daughters. A legislator 
friend of mine has continued this process in a similar 
fashion and he got the fifth issue as a son. He should 
have stopped at the fifth issue when he got a son. But 
then, he was a little greedy. He thought that he should 
have two sons. He thought that he should go in for more 
children and he got two more daughters after that. So, 
finally, he ended up with six daughters and one son. 
That is the attitude of even legislators and educated 
people. I know some doctors also who resort to these 
things. It is highiy difficult for us to control the population 
with voluntary effort of either the Government or of 
individuals.

We also find that the girl child is the victim in the 
process. We have got foeticide happening all over the 
country, especially in what we call the ‘cow belt’ . We 
see the mothers going for tests of the foetus they are 
carrying. And once they come to know that it is a female 
foetus, they get it aborted. We also know of cases when 
girls are bom. They are killed by the parents because 
they think that it is a burden to have a girl. This negative 
attitude towards the girl child has created many other 
problems in the society.

Six per cent of infants in our country die due to 
poor maternal health. The mother is not in a healthy 
condition. She gives birth to a child and the child is 
weak. And six per cent of the children born die because 
of that. A great number also die because of problems of 
diarrhoea caused by bad drinking water. This indicates 
the seriousness of the problem in the rural side. It is for 
the legislators like us and the Government departments 
to take note of these things and ensure that residual 
action is taken to stop those maladies in the rural 
side.

We have got a com parab le  country in the 
neighbourhood and that is China. China has got a 
population of 1,243 million people today. In spite of 
tremendous growth of the population in the last decade, 
China has been able to contain it. If you look at the 
statistics, with 1,243 million people in China, they have 
got a fertility rate of 1.80. India with 960 million population 
has got a fertility rate of 3.64 per cent which is double 
the rate of China. It is time that we take measures to 
ensure that our fertility  rate is brought down and 
population growth rate is also brought down.

We have to aim at achieving a zero rate by 2025 
and a minus rate of growth by 2050. Unless we ensure 
this, we are going to have a lot of problems. And it will 
be beyond us to remedy this.
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Within India, you see differences. Kerela tops the 
list. They have been doing excellent work in ihe matter 
of family planning and control of population. You see the 
phenomena of schools being closed down in Kerala for 
want of children. Many private institutions arc getting 
closed down because there are no boys and girls to 
attend schools in Kerala. I wish a situation of this type 
arises or occurs in Uttar Pradesh It has got the highest 
fertility rate of 5.10 per cent followed by what we call the 
‘cow belt’ of Madhya Pradesh. Rajasthan. Bihat and 
Assam. These are the States which are contributing to 
the highest rate of growth and they do not seem to 
bother about it. These things have got to be controlled.

I propose to suggest a few measures before I 
conclude. Every person or family has got a natural urge 
to have a child of his or its own. It is a legitimate urge 
It has to be understood and we all agree to tnat. Bui 
once you have got one child, can we allow everybody to 
have the second, the third and the fourth child? I am not 
trying to say that we have to have dictatorial measures 
of controlling it. But just after you have got a child, can 
you think of having a second child without certain norms, 
without the economic base on which you can sustain a 
second child9 Is it not a time for us to ensure that we 
regulate the population in a way? After the first child is 
born and certain time-gap is arranged, we should regulate 
that there should not be second child in the family unless 
the family can show, to the satisfaction of whomsoever 
the Parliament authorises under the law, that. yes. they 
have got the capacity to bring up a second child or they 
have got the capacity to bring up a thud child

Then only they can have the second or the third 
child. It may look like a fantasy oi it may look like a 
foolish suggestion But then I venture to suggest it. it is 
because of the enormity of the problem that we are facing. 
Unless we go in for certain strict regulatory measures, 
wc would not be able to achieve this population control 
by the year 2025.

Then we have got the incentives and disincentives 
which wc can prescribe by law

MR. DFPUTY SPEAKER ; Please conclude now

SHRI P. KODANDA RAMAIAH Sir. first of all we 
can try amongst the Government servants who are under
our control and who could be controlled by a legislation 
I understand that Ihe general public cannot be controlled 
But then we have to have certain measures. First, get il 
implemented for the Government servants and then for 
the employees of the public sector undertakings and 
thereafter we have to pass a legislation for controlling 
the rural side.
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Sir, last but not least, I would suggest allocation or 
assignment ot greater role to the non-Governmental 
Organisations who seen to be doing excellent work in 
this fie ld in the rural areas. We lost faith in the 
Government machinery; we lost faith in the Government 
hospitals for controlling population. They seem to bother 
more about figures rather than about implementing the 
spirit of the population control measures. So, I urge upon 
the Government to give a greater role and greater financial 
assistance to good and healthy NGOs who are in the 
field and encourage them to control population.

Sir, I would like to suggest once again that instead 
of a general discussion on various subjects—we seem to 
touch about ten subjects in this discussion, the discussion 
is not focussed, the agenda is not focussed—can we 
think of saying that these are there subjects which are of 
national importance on which we should discuss, debate 
and come to a conclusion? There shall not be politics on 
these issues. If it is a family planning programme nobody 
should play politics with that. If it is a problem of national 
economy or a new Governmental economic policy, again 
we should debate the area in which we have to allow 
the private enterprises to enter and then we should not 
make it a controversial or a political issue. Like that we 
have to choose two or three subjects which are of national 
importance, which we can call the ‘national priorities’. 
There should not be politicisation when we deal with 
such matters in this House.

Sir, thank you for having given me this opportunity 
to speak on the subject.

SHRI GEORGE FERNANDES

[ Translationj

SHRI GEORGE FERNANDES (Nalanda) : Mr. Deputy 
Speaker, Sir, we are pondering over our achievements 
and failures during the last fifty years in this special 
session. Along with that we are also visualising as to 
what we have to do in the coming fifty years.

First of all. I want to express my two worries 
pertaining to the last fifty years. First is related to 
language. Even after fifty years of independence, we have 
not been able to give a place of pride to Hindi and other 
national languages. Language is not only a means of 
interaction among people but it is also not restricted to 
medium of instructions only. Language is linked with our 
civilisation and our culture in which we have been brought 
up, and which is related to nation building. I his country 
has not been able to sort out the question of National 
language over the last fifty years and when an Indian 
today speaks at the UNO or at any other forum, he feels 
proud while delivering speech in English whereas other 
people deliver their speeches there in their own national 
languages.

My second mental agony concerns our frontiers. We 
do not have our entire land in our possession which we 
had at the time of Independence. Don't we remember 
that today, not only because our 1,19,000 square miles 
of land is under occupation of China but also because 
our frontiers are not safe even today? On the other hand, 
China is asserting its claims over some parts ot Arunachal 
Pradesh, Sikkim and the north-eastern Sector. Does this 
House not remember the Resolution which it had adopted 
in October, 1962 to this effect which envisaged that they 
would not keep quiet till they get back every inch of the 
land they had lost. I do not think. Mr. Deputy Speaker, 
Sir, that this Parliament and the country will be able to 
make a good future for them and therefore I want to put 
forth these two points for consideration of the House; 
these are to say ‘civilisation’ and ‘culture’ ot this country 
and the language linked to it and frontiers of this country. 
We call our country ‘Mother India’. We raise a slogan 
'Bharat Mata Ki Jai’ (Hail unto the mother land) inside 
and outside this House. But some other people still have 
got strong hold on the neck of our Mother India. It we 
overlook that, this slogan of ours will remain only lip 
pleasure and that inspiration will not be reflected in that 
which one should have in one’s mind and heart. Our 
Hon. Speaker has putforth many points for consideration 
of the House in his today morning speech. In one 
sentence of his speech he said that wc got freedom 
through non-violent means. In that context, Shri Chitta
Basu has just raised some objections to which I too 
agree. But he had expressed concern over the fact that 
why a country has been trapped  in v io lence and  

criminalisation which got its freedom through non-violont 
means? He also said the following in his speech.

[English]

‘Broad reviews of the present situation in the country 
have reflected the following causes for there phenomena '



97 Motion Re: State of Democracy and BHADRA 4, 1919 (Saka) Achievements and Potential in the field 98
Democratic Institutions, Economic of Science and Technology and State
Situation, Position o f Infrastructure, of Human Development in the Country

[ Translation]

At page No. 3, he has given 13 such reasons which 
have brought our country to such a pass where violence, 
terrorism etc. are rampant. I do not want to mention all 
his 13 points which he has stated for our sorry state of 
affairs but I want to raise one of the points in this House. 
He has mentioned unemployment as no. I point and 
[English] iniquitans income distribution, [Translation] poverty 
and exploitation at Serial No. 2. I think about the situation 
in the country, the main reason for that situation and all 
sods of problems that we discuss here. We accept that 
we have to defeat them. To my mind, the major reason 
for such so rry  s ta te  of a ffa irs  in the country is 
unemployment and poverty which are just two sides of a 
coin. We talk of socio-economic inequality, regional 
imbalances and the conditions which have been created 
by all these factors in the country. Which now we view 
with surprise. We should not forget that unemployment 
and poverty are the sole reasons of such sorry state of 
affairs in the country.

Mr. Deputy Speaker, Sir, Assam is the most talked 
about issue now a days. The same is the case with 
‘ULFA’. It was ‘AASU’ before ‘ULFA’ which used to hit 
the headlines. The ‘AASU’ gave birth to ‘ULFA’. This is 
not my version. But there usod to be one All Assam 
Students Union which is still there, waging a struggle 
even today. The Members of the Assam Gana Parishad 
are present in the House or running the Government in 
Assam. Mr. Deputy Speaker, Sir, you would recall that 
these people had started their agitation and what that 
agitation was all about? That agitation had only one 
slogan that ‘Foreigners residing in Assam, should Be 
Deported'. Our friends belonging to the Shiv Sena are 
sitting here. When our friends Shri Bal Thackeray formed 
the Shiv Sena what was the slogan of the Shiv Sena? 
Thoy used to say that the marathi youth were facing 
death after becoming unemployed because the non- 
M arathi people were snatch ing away em ploym ent 
opportunities from them and these non-Marathi people 
should be thrown out of Maharashtra to provide 
employment to the Marathi people and in the aftermath 
of their ouster, the Shiv Sena outfit came into existence
and the agitation of All Assam Students Union was on 
the same line. Similarly the ‘ULFA’ had started its agitation 
for the similar reasons which we dub as militant agitation 

etc. If we take the example of Andhra Pradesh, there is 
an outfit named as Peoples War Group. Whose outfit is 
it after all? This is an outfit of none other than those 
who are the most exploited, poor and the unemployed 
people of our society. These are the people who have 
got themselves organised. If we see these agitations for

ourselves in any region of the country, then we will come 
to know about the reality. We discuss Kashmir situation 
in this House time and again and Pakistan comes in the 
picture but we never gave any attention to the problems 
being faced by Kashmiri people like the extant ot 
unemployment, nature of unemployment, which section 
of the society has got employment and which did not 
and as a result of which, what sort of difficulties had to 
be faced by them? I think prevailing unemployment is 
the root-cause of all such problems in the country When 
the question of social justice is raised, when the issue of 
reservation comes up, it may be the case of reservation 
in schools-colleges, in the field of employment or in any 
other field of the country, if we could provide employment 
to the entire unemployed population of the country, then 
who would have asked for reservation? We do not 
address ourselves to the main problem, we do not try to 
find out the root-cause of any problem but on the basis 
of symptoms, we try to find out a solution as a result of 
which we do not find right solution to the problem We 
have been in the same situation for the last SO years.

Therefore, I want that we would consider afresh the 
developmental structure of the country. You will say that 
many points have boon discussed in this House on the 
topic. Our Hon. Speaker, has today itself used the terms 
like ‘New Economic Policy'. ‘Globalisation’. ‘Liberalisation’ 
etc. And I am sure that we will hear more discussions 
on this topic in the next lour days but you know that we 
are one of those who oppose this policy. We had also 
opposed this policy before it was formulated and when 
the Dunkel proposals were discussed, we had opposed 
them in side as well as out side this House at that point 
of fime and in the same background we oppose it to this 
day.

We have heard the name of Davos. Many people go 
there and every Prime Minister is supposed to go there 
and many Chief Ministers also necessarily go their. Other 
people also have to go there along with them.

What happens there, I don’t want to go into its details 
here but his mentor ‘elide smadja of Davos who visits 
India more frequently ttian others, had delivered a long 
speech before the confederation of Indian Industry in Delhi 
5-7 days back on 20th August. I would tike to quote him 
so that the House could know what Ins mentor says Lot 
us try to understand it since he is also a Grand master 
in the use of dub words.

[English]

‘F ree-m arket po lic ies, while  ind ispensab le  for 
economics, can cause hardship to people and throw up 
problems for which there are yet no solutions.'



[TranslationJ

‘Your mentor is saying so ... (Interruptions) All are 
not saying it. You people are completely swayed by his 
arguments.’

[English]

The impact of globalisation is already being felt in 
Europe where people have lost the predictability and 
sense of security that Characterised their lives for years 
and which was seen as hallmarks of civilised societies.’

[Translation]

He further says—

[English]

‘For individuals, this means they should be capable 
of alternating between jobs, orienting themselves to the 
most competitive productive units and product lines at a 
given point of time or they will perish.'

[Translation]

I don’t want to read out his complete speech. He 
further adds—

/English]

‘In this race, the unskilled and the average-skilled 
are vulnerable, Mr. Smadja noted. They have to be 
protected. But Governments no longer have the resources 
to provide welfare schemes because they do not want to 
tax their corporates.'

[Translation]

It means these Governments do not want to impose 
tax on the capitalists. The Government ruling over here 
owes its existence to these Governments responsible for 
implementing this policy and is pursuing the same set of 
policies.

[English]

‘They do not want to tax their corporates so much 
as to take away their competitive edge in the global 
framework’.

[ Translationj

This is a mere argument and a game of words.
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[English]

‘With its emphasis on cutting cost and upgrading 
quality, globalisation will mean that workers wages will 
remain unchanged even when their productivity goes up.'

[Translation]

and, in the end.

[English]

‘This is not restricted to private employees, even State 
entrepreneurs will be bound by these rules ’

[Translation]

And further.

[English/

‘If you do not pay attention to this we are heading 
for big trouble at national and global level ’

[Translation]

I am not bothered about what will happen m any 
part of the world, but I am bothered about what will 
happen in my country. The people were impressed by 
elide Smadja’s speeches, I don’t know what will be the 
comments and what will be the reaction of these people 
on what ever elide Smadja has said not in Davos but 
here in Delhi. I also don’t know what solution they will 
find out of it. That's why we feel the need for bringing 
changes in policies. I am not saying that the earlier 
policies were correct I also do not mean that whatever 
had been said here in the name of so called socialism 
was right. I neither had any faith in it at that time nor do 
I have any faith in it now. That's why I am not going into 
it.

Mr. Deputy Speaker, Sir, I feel that we will have to 
find out the means of tapping the existing manpower of 
the country and never allow it to perish. We will have to 
follow the path shown by Gandhiji lor proper utilisation of 
manpower. Gandhiji’s name has been mentioned here 
time and again but why? Every year, on 2nd October, 
we customarily follow the ritual of going in front of 
Gandhiji’s statue by way of remembering him. However, 
if we repeat the same practice here, it will not help. We
have to adopt Gandhiji’s outlook again in the country. 
We must learn and follow it.
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Mr. Deputy Speaker, Sir, the hon’ble Speaker of Lok 
Sabha has mentioned in his speech that we have also 
started promoting multinational companies, but I am sorry 
to say, Sir, that we w ill not be able to establish 
multinational companies in accordance with their present 
day concept. The General Motors and Ford Motors 
Company of America are the two biggest companies of 
the world. The Ford Motors manufactures other items 
besides vehicles. The total turnover of both the 
companies during the last year exceeded the national 
income of India by 1 lakh crore rupees and even 
then we think in terms of establishing multinational 
companies.

Mr. Deputy Speaker, Sir, it doesn't mean that we or 
our nation should not become ambitious. We and our 
country should have ambitions but it should be within 
certain limit. The ambition of my country should be not 
to let anyone sleep with empty stomach. Our ambition 
should be to feed each and every citizen of the country. 
Our ambition should not be to somehow manage to afford 
and enjoy the luxury of five star hotels like Ihe white 
people or raise ourselves to that level.

Mr. Deputy Speaker, Sir, we shall have to pay special 
attention towards two-three areas. One is agriculture 
sector. I would like to say that all States have started 
enacting such laws under land ceiling Act which I think 
will result in corporatisation of Agriculture. This is a 
conspiracy towards which I had pointed in this House six 
years back. Multinational companies will also step into it 
The process has already started in Maharashtra. They 
have started purchasing land because it is provided in 
law that if a company sets up even small factory in a 
small shed, it can aquire as many thousands of hectares 
of land, as it desires. This is happening in Karnataka. 
Similarly, this procedure is also being adopted in other 
States. That’s why, I would like to caution that we should 
put a check on the attempts being made towards 
corporatisation of the country and harming the interests 
of the farmers.

The second point to which the hon. Speaker has 
also drawn attention is that we should boost our export 
but one sentence in hon. Speaker's Address irks me. He 
stated that if the export was to be boosted, we should 

first increase our import.

[English} 

We expand our imports if we are going to have 
exports.
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[Translation]

Today the population of India is around one hundred 
crore. We are a nation. Had this country not been a 
nation and had it been merely a land having a population 
of one hundred crore and had there been several nations 
then our trade would have been an international trade 
and we would have made tremendous export-import from 
Maharashtra to Karnataka. Karnataka to Bengal and from 
Bengal to Bihar. Our economy is continental size 
economy. The population of Ametica is 25 crore Our 
population is four limes more than this American economy 
is not based on its export. Its export is optimum but its 
economy is not based on its exports, it is based on its 
domestic market. India should also go in foi the production 
of items and goods which may cater to the need of 
people of the country. What is the difficulty9 Today, 
Sharad Ji referred to shortage of oil. The Government 
should limit its exports to the extent to which the countiy 
is able to earn foreign exchange needed foi oil import 
and it should take all the steps necessary for the import 
of machinery and technology But the outflow of foreign 
exchange of the countiy to other countries thiough 
different channels, should be stopped. Today, vehicles o1 
various models of such companies can be seen in 
abundance on the Indian roads, which could hardly sell 
5000 or 25000 vehicles. All such companies have set up 
their factories in India. They did not provide us technology 
but brought kits from then countries, assembled here and 
sold their product in the market. Today, we are witness 
to the industrial wars of big and multinational companies 
like cola war, between Pepsi Cola and Coca Cola and 
we Indians are being used in this war to capture Indian 
market.

If a suitable and appropriate; policy is to be 
formulated, we shall have to follow Gandhian path. But 
at the same time, we will have to enact a law to 
guarantee the right to work to its citizens, because il 
right to work is not guaranteed to me then mjht to life 
and right to live will be meaningless foi me. Therefore, 
if right lo work is enacted as a law allot introducing a 
Bill in this regard in the next session in this I iftioth year 
ol Independence, we shall be convinced that the 
Government is taking a concrete stop to bring som e 

change in the country. Political people do not like it I 
have noticed that several political parties including the 
Lett parlies do not like the right to work. There is a 
reason behind it. The day when right to work is 
guaranteed lo us by law and the people gel the right to 
approach the courts for their employment, the system in 
which some people have vehicles worth Rs ?.b-h0 lakh 
whereas some others undergo starvation, will collapse
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one day autom atically or the people w ill break it. 
Therefore, it is not easy to do so. But if the country is 
to be developed then there is no other option except 
this.

The Government should also revert to swadeshi 
wherein tiny and small industries thrive and as I stated 
that the Gandhian path is the path of swadeshi.

You have warned me by ringing the bell but I shall 
take 2 -4  minutes more ...(Interruptions) I shall conclude 
my speech after making 2 -3  points more. I shall not go 
in detail on the point related to human resources which 
has been put here for discussion. But if we maintain the 
present system of education, we will continue in the same 
state for the next fifty years, as we are today and the 
country will also experience no change and secondly, it 
will not serve any purpose. There are thousands of 
primary schools in my Parliamentary constituency which 
have neither buildings nor sitting arrangements. Such 
schools lack almost all facilities. My entire Parliamentary 
constituency rather entire Bihar and specially central Bihar 
is subm erged in w ater, Barh— the pa rliam en ta ry  
Constituency of Shri Nitish Kumar is also submerged. 
Children have no education facility there. I would like to 
know the system to be evolved to provide them facilities 
and opportunities for further education and the time by 
which these facilities would be provided. I do not believe 
in promises. I would like to know about time bound 
programmes to be chalked out regarding education 
because there are several aspects of this problem. There 
is money based education on the one hand and the 
privatisation on the other hand and the third aspect of 
the problem is to provide qualitative and free education 
to the poor and rural children. All the three points are so 
contradictory in themselves that I fail to rely on these 
policies.

Therefore, the Govt, should chalk out a universal 
and uniform policy to provide uniform education upto a 
certain standard. Many countries have this system for 
imparting education and such arrangements should be 
made in our country also.

Secondly, we talk much about human resource but 
the vast manpower and youth power is not being utilised 
which is a matter of concern for us. I would also like to 
draw the attention of ihe House towards one more 
problem which is related to the future of the country and 
that is smuggling of narcotic drugs from across the border. 
Our country is located at the periphery of Golden Triangle 
comprising of Myanmar, Thailand and China which 
produce 30 per cent opium and heroin of the world. A 
two page article on this matter appeared in ‘Time’ 
magazine on December 21. After obtaining permission
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from  the Government, the correspondent of ‘T im e ’ 
magazine visited More, took pictures and made enquiries 
from the people of the area and then put the facts and 
related information before the world. ‘Time’, is the best 
circulating English weekly in the world. But the facts 
provided by the ‘Time’ magazine are the information which 
a person like me has been providing inside and outside 
the House for a long time but nobody paid attention to 
it. The information provided by the magazine was that 
opium and heroin worth Rs. one lakh twenty thousand 
crore were being smuggled through more routes in India 
to other countries and Secondly the correspondent of the 
magazine inquired from the top officials of the Department 
of Security. Whether the security personnel were also 
involved in the smuggling? He replied,

[English]

"No, that is not right. All of them are involved."

[ Translation/

It was the reply of our security chief Has the attention 
of the Government of India not been drawn to this 
megazine? T here might have been some dispute among 
the Constituent parties but did they not go through the 
magazine dated December 21? Was some enquiry made 
in this regard? The problem of drugs and opium is not 
only related to the smuggling of these items and the 
alleged involvement ot security officials but it is also 
related with the security of the country Secondly, the 
drugs smuggled so, carry AIDS virus. A news item has 
appeared in today’s newspaper that the number of AIDS 
pa tien ts  in M an ipur has increased  a la rm ing ly  in 
comparison to any other part of the world. I would like 
to know whether any campaign launched in Manipur for 
this purpose. We talk much about human resource but 
lakhs of youth between age group of 18 and 25 years in 
Manipur, Nagaland arid North Eastern States are jobless 
and have become opium addict. We talk of package for 
the people of these States but actually no package is 
being given to them. Those who go there with a package, 
return without giving any package, as a result of it no 
development has been undertaken in the area. Therefore, 
a debate should be initiated in the House to stop the 
smuggling of opium from More and Myanmar and the 
virus of AIDS with the smuggled goods. We represent 
small party but we have decided to form a human chain 
on October 2 at More taking the issue as a national 
issue and have decided to stop the smuggling of opium 
and its products from Myanmar to India. I want that the 
House should consider this issue today. ...(Interruptions)

COL. RAO RAM SINGH (Mahendragarh) : Do you 
think that the road will be constructed?

Achievements and Potential in the field 104
of Science and Technology and State
of Human Development in the Country

AUGUST 26, 1997



SHRI GEORGE FERNANDES : Our Government is 
constructing road in Myanmar by spending Rs. 120 crore. 
That is a separate issue and I am not going to speak on 
it due to paucity of time.

Lastly, I would like to speak on election and 
corruption. I am not going to speak on the situation 
prevailing in 1947 because then neither Parliament nor 
the C onstituen t A ssem bly  was in existence. The 
Parliament came into existence only in 1951. There was 
Provisional Parliament at that time, say in 1950. A person 
by the name of Mudgal came from Bombay as a Member 
of the House in 1951. He had committed no sin except 
sending a typed letter to an association. Bombay Bullion 
Merchants Association dealing in gold and silver. It was 
stated in the letter addressed to the merchants that 
nobody spoke on their problems in the House. The need 
of the hour was that Government should be convinced 
through the hon. Member of Parliament and for this 
purpose Rs. ten thousand were needed to meet the 
expenditure on account of refreshment of the Member 
etc. But he did not say that bring the money in suitcase 
during night or send the briefcase. The association passed 
resolution to the effect that it would provide Rs. one 
thousand as the first instalment and not a lump sum 
amount of Rs. ten thousand. I do not know as to what 
happened after that but Pt. Nehru came to know about 
it. Some hon. Members referred to the greatness of 
Nehruji time and again in the House today. Pt. Nehru 
called Mr. Mudgal to his office Room No. 9 and asked 
about the wrong committed by him. He replied that he 
did no th ing  w rong. Then Pt. Nehru issued him 
chargesheet and show cause notice. He was issued notice 
us a member by his party leader. When his reply was 
not found satisfactory. Pt. Nehru moved a resolution in 
the House to constitute a five member committee. The 
said committee in its decision said that it did not behave 
a member to propagate inside and outside the Parliament 
the monetary transactions with a commercial firm as it 
lowered the dignity of the House. Therefore, he should 
be expelled. A resolution to this effect was passed by 
the House.

Today, we are sitting in the same House and here 
too men ot different hue and colour are present but it 
seems that all of us have become cowards. When 
everyone knows that wrong persons are present in the 
House, hence wc lost our courage to identify them? Chief 
Election Commissioner stated that there are 40 such 
members. Therefore, Mr, Deputy Speaker, Sir, when there 
is discussion on the dignity of the House then it does 
not merely relate to the presence of the Members and 
creating uproarious scenes. Dr. Lohia used to say that 
the Parliament should be viewed as an institution reflecting 
sorrows, pleasures, hopes and aspirations of the people 
of the country.
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It does not mean that we should go to the well of 
the House and manhandle our fellow members. To reflect 
the hopes and aspirations of the people we should raise 
their problems in the House and lead the life on a 
common man. I am not saying that when we are reflecting 
the hopes and aspirations of the people, we should stravc. 
But our lives should represent and reflect their problems 
and difficulties. Therefore, when wc talk of dignity of the 
House, we have before us an instance of 1951 There 
are many books on Mudgal case. I suggest than hon 
Membei should read small book on Mudgal case available 
in the library. I hope that the House will muster courage 
once again to disqualify the tainted Members, only then 
something can be done.

Lastly. I would like to speak on corruption. We arc 
perturbed due to our hon. Prime Minister and we have 
some anguish that he should has maintained his dignity 
This is very sad on his part that he suggests us 1o 
resort to Satyagraha. Where should we go for Styagraha?
I want to resort to Satyagraha7 I want to resort to 
Satyagraha but where7 At Prime Minister's residence7 
With how many supporters? Hundred? What will the police 
do? The police will stop us with the help of lathi and il 
anyone of us expressed his anger, he will be lathicharged 
by the police and taken away to the hospital. But is il 
necessary for us to do so? Then what for are the ruling 
benches here? Just to suggest others to resort to 
Satyagraha! What will they do? They will go to solace 
them and preach before them. I fail to understand the 
strategy. Therefore, when it comes to corruption. ! have 
always reiterated this. The first thing is that everyone 
should be equal before the law. Corruption cannot be 
eradicated when a person stealing five rupees gets six 
months emprisonment and a person doing embezzlement 
of Rs. ten thousand from the exchequer, is honoured 
If this dual yardstick is adopted, corruption cannot be 
eradicated from the country.

Secondly, we have been hearing about transparency 
since long back. When it would be brought. Why is it not 
being brought, what is the hitch? Who will get exposed7 
I know that bureaucracy does not want it I know that 
politicians also don't want it. But what is the opinion of 
this House? It should be decided once (or all. When we 
argue about the dignity of the House, respect for the 
Member of Parliament and the rights of the courts, why 
every person should not be treated equally before law so 
far as transparency is concerned? Why are we not 
prepared for these two things? Therefore, I request the 
august House that these two things should be taken up 
in the next session for implementation. With this, I would 
like to say that it would serve the purpose only when it 
is implemented. But no one among us would be in the 
House after fifty years. If we want to have a discussion 
about the next fifty years, it must be done. But first, the
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discussion should be about the next fifty days. We should 
discuss as to what we have to do in the next fifty days 
or in the next fifty weeks. In other words, we should 
chalk out the activities to be taken up before the 
dissolution of this House because it is feared that the 
House may be dissolved soon. Preparations are going 
on in this regard. In fact, the election campaign has 
started from today itself. Didn’t you hear the speech of 
the new leader today? That was an election speech. He 
even forgot that he was addressing the Chair. He 
addressed us as ‘brothers and sisters’ not once but twice 
in his speech. The election campaign has started. The 
key is in the hands of those who have asked him to 
speak. Therefore, I would like that this solution should 
be for next few months or till the prorogation of the 
House.

Sir, I thank you for giving me this opportunity to 
speak. Here we can express our views without any 
hesitation. Before concluding, I would like to add a few 
more points—first, ‘Swadeshi’ and secondly, a national 
resolution in this House. We would not take rest until we 
take back every inch of our land which is in unlawful 
possession. We should make a review of this resolution. 
Thirdly, an Ethics Committee should immediately be 
constituted by this House. The Committee should take 
up all the cases as was done in Mudgal case. We should 
take concrete steps in the direction of solving the 
economic problems of this country by making the right to 
employment as fundamental right.

SHRI MAJOR SINGH UBOKE

SHRI MAJOR SINGH UBOKE (Tarantaran) : Mr. 
Deputy Speaker, Sir, I thank you for giving me an 
opportunity to speak in this special session on the 
occasion of Golden Jubilee of Independence. I am also 
grateful to my party, Shiromani Akali Dal for nominating 
me to speak on this occasion. It is a matter, of happiness 
tha t we are ce leb ra ting  the G olden Jub ilee  of 
Independence. If you take a glance at the history of 
India, you would find  that India rem ained under 
subjugation for a long time because of our mistakes. If 
you see the history of India after Chandragupta Maurya, 
Vikramaditya and thereafter, you would find that foreigners

ruled over India. They reached Somnath temple trampling 
down thousands of Indians. Why the Indians could not 
stop them at that time? It is because we lacked unity 
and India was divided in small princely states. If you see 
the history of one thousand years, you would find that 
so many dynasties of foreign rulers ruled over India. It is 
another thing that in South India, in Rajasthan and in 
many other places, the patriots of that time fought against 
the foreign rule. Shivaji, Maharana Pratap and Guru 
Govind S ingh fought against the foreign rulers in 
Maharashtra, Rajasthan and Punjab respectively. They 
had vowed that they would end the rule of foreigners. It 
is a long history. The policy of the British rulers was to 
divide and rule. Their policy was to divide the Indians 
and rule over them. They also ruled over India for about 
200 years, i.e from the year of battle of Plassey to 1947. 
It is another thing that there were some small states in 
India which were independent and some states had 
accepted their subjugation. The so-called independent 
states were also under the subjugation of the British rule. 
Punjab also came under British rule after the demise of 
Maharaja Ranjit Singh and there also, the British ruled 
for hundred years. They ruled India with the help of the 
policy of divide and rule. There is a long history of our 
freedom struggle which was started by our great patriots. 
As the freedom movement gained momentum, the British 
started yielding to the pressure. Sometimes they offered 
Minto-Morley reforms. At other time they offered the 1935 
Act. This House was also constituted at that time when 
we got some rights.

At that time we were not fully independent. As the 
freedom movement gained momentum, there came 
radicals and liberals. All these people participated in the 
freedom struggle. The incident of Jalianwala Bagh aroused 
the conscience of the people of the country and they 
could come to know as to what was the real face of the 
British rule. Everybody knows as to what happened at 
Jalianwala Bagh near Harminder Saheb. I would not like 
to go into that. At that time the Gurudwaras and the 
Golden Temple were under the possession of sycophant 
Mahants. They were of pro-British rule and did everything 
that pleased Britishers. At that time, no Sikh or any other 
person was allowed to speak against the Britishers. Very 
few people know the reasons behind the Jalianwala Bagh 
massacre. The reason behind the incident was that after 
the 1919 war, some retired army personnel came there: 
Some of them belonged to Scheduled Caste communities. 
They were earlier in the British army. They said that they 
will go only after offering ‘Bhog’ and ‘Prasada’ at Darbar 
Saheb. The hatred against the Shudras in the society 
was further aggravated by the Mahants who said that 
the ‘Bhog’ offered by the ‘Shudras’ cannot be accepted



in ‘Darbar Saheb’. People strongly protested against this 
attitude and launched a struggle claiming that Shudras 
are also human beings. This is a historic incident. In this 
connection orders of Guru Granth were referred to in the 
Har Mandir Saheb. The order was very clear as per 
which all are equal before the God and nobody is superior 
or inferior. Thereafter ‘Bhog’ offered by all people, 
irrespective of their belonging to any caste is accepted in 
Har Mandir Saheb.

Earlier, Hindu temples were out of bounds for the 
Shudras in the country. The Britishers understood the 
inherent weakness in our caste system and wanted to 
teach the Mahantas a lesson, who, according to them, 
had surrendered before the shudras. The people had 
assembled for the struggle in Jalianwala Bagh. in addition 
to that a call was given by Mahatma Gandhi. Besides 
the Britishers wanted to teach a lesson to Punjabis. All 
these factors added to General Dyers ire. To order firing 
in Jalianwala Bagh. The number of people who were 
killed in Jalianwala Bagh on that day is a matter of history. 
If one goes through history he will also come to know 
about it. A Britisher has written that the Jalianwala Bagh 
incident shook the British rule. Had this incident not taken 
place, the common man of India would not have become 
so serious. This incident opened the eyes of all people. 
After that what happened is a very long story. Many acts 
were enacted and martial laws imposed. It was only then 
that the country marched towards independence. The Quit 
India Movement was launched and the Britishers were 
given an ultimatum to quit India. Today some people 
take the credit for that but the fact remains that at that 
time freedom movement had gained momentum. At that 
time, the Sikhs, Hindus, Muslims— all padicipated in that 
movement. Mahatma Gandhi was in the forefront of the 
struggle and every one had faith in him. He was a 
Congress man. After independence, he had said that after 
acquiring power, we might become corrupt, therefore, the 
Congress should bo wound up. All the parties sitting in 
this House at present were united at that time and 
Mahatma Gandhi and Jawaharlal Nehru were our national 
leaders. They were not the leaders of Congress Party 
alone. All people had faith in thom and all made sacrifices 
under their leadership and went to jail. Thousands of 
people went to Kamagatamaru and Port Blair. People 
w e re  left in the  island, known as Kala Pani in th o se  

days. In the recent past, it has been made a national 
Museum. The names of our patriots are written in the 
solitary confinement cells where they stated. I have seen 
the cellular jail where no one could enter in a straight 
posture and from where one could not see the other 
prisoner. All of us must visit that. One can imagine from 
that as to how much sacrifice those people made for 
getting India free. The sacrifices made by other patriotic

109 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation, Position of Infrastructure,

people after that is a matter of history. Today, we have 
to think as to why our country was subjugated for so 
long? Today the hon. Speaker said that we have to see 
what were the achievements of fifty years and what we 
have lost during this period? Then we will have to see 
what we have to do in the coming time. My point is that 
we must learn a lesson from the past. There is no 
National Integration, no solidarity in our country. This 
feeling must be there. Till the stigma of Shudras on our 
country is not wiped out and they are not given the 
equal status, our country cannot progress. I remember a 
couplet oi Maulana Iqbal.

"Aah Ke Liye Hindustan Gamkhana Hai,
Darde Insani Se Is Basti Ka Dil Begana Hai."

Is Ram not there is my heart? Are they people not 
human beings? Since the time India became free, their 
participation is very negligible in nation building. They 
say that they are not being treated as human beings, 
and they are not treated equally That is why they say 
that they have nothing to do with independence or other 
things and they won't join the mainstream. They are 
isolated. The country cannot make progress as long as 
we do not take them together with us. F'oi getting notes 
we say a lot of things but what is their status in the 
society, we must pay attention towards them.

MR. DEPUTY SPEAKER : Your party had been 
allotted 16 minutes. 16 minutes are over now.

...(Interruptions)

MR. DEPUTY SPEAKER : First you listen. The 
names of four hon'ble members of your party are there 
16 minutes are already over. You should now conclude.

SHRI MAJOR SINGH UBOKE . Barnala Saheb told 
me that I need not speak now. That is why I left I don’i 
know where has he gone? Ho has invited me here He 
may take the remaining time. I am not saying anything 
wrong. I am talking about the past history. People have 
great faith and hope in Lok Sabha I have to speak a 
little bit about this. I will come to the next point leaving 
behind the old one.

AN HON. MEMBER : He is speaking on a very good 
topic. He should speak on it only. He is also a Shudra.

SHRI MAJOR SINGH UBOKE : Ho does not allow
me to speak on it.

MR. DEPUTY SPEAKER . Had you been sitting here 
at my place, you would have done the same thing.

SHRI MAJOR SINGH UBOKE : I hug all shudras 
and I am also a shudra. If l quote Guru Nanak Dev Ji,
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they will say that I am talking about religion. He talked 
about the unity and said all are equal and united. You 
can verify it at anytime. These days doctors have become 
very expert. People have ‘A 't ‘B’, and ‘C’ blood groups. 
Untouchables do not have any different types of blood. 
They have also ‘A’, ‘B’ and ‘C’ blood groups.

After a lot of struggle and sacrifice, India got freedom. 
At present the country is in great danger. When there 
are elections, people start looking towards this House. 
This is the temple of the people of India. The people of 
the entire country entertain a hope that they would get 
something. Of course, it is not a religious temple but I 
think that the people have that much regard for it. On 
the one hand the Government wants welfare of the nation 
and the common people but on the other various promises 
are not fulfilled. I would like to say that—

“Choon Khufra Aj Kaba Barkejad
Kuja Manad Musalmani.”

If falsehood is allowed to raise its head here, it would 
spread through out the country. If humanity practised here 
it will spread throughout the length and breadth of the 
country. If truth is not spoken here the expectations of 
the people of the country cannot be fulfilled. When the 
issue of corruption is talked about in the corridors here 
and when matters related to big people appear in the 
newspapers daily, it becomes a sorry affair. There are 
no equals of Pandit Jawahar Lal Nehru and Mahatma 
Gandhi as leaders. There is no doubt that we have seen 
three Prime Ministers and this House feels proud that no 
one can raise a finger against them, but whatever 
happened before that is a matter of shame. They have 
made their categorisation with regard to corruption. If you 
indulge yourself in corruption, it would percolate to the 
lowest level. I am happy that those who are sitting in the 
House have made of their mind not to repeat the past. 
But whatever has happened is a matter of shame for all 
We should look forward and ensure that henceforth no 
one rises his finger against representatives of people, 
elected to the Lok Sabha by about ten lakh people. That 
will set a good precedent in the country. I would like to 
say something more.

MR. DEPUTY SPEAKER : Now the time is over, 
you please conclude

SHRI MAJOR SINGH UBOKE : I would like to submit 
a few more points. My colleagues have spoken a lot 
which I would not like to repeat. I belong to the border 
area and represent the people of border who fought two 
wars against Pakistan. These were fought on the soil of 
Taran Taran, Amritsar and border areas in 1965 and 
i a 71. The proxy war is still on in Assam, Jammu and 
Kashmir and Punjab. It is a matter of happiness that the 
people of Punjab brought this phenomenon under their 
control and now there is peace in the area. I would like
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to say here that the people all over the country should 
pay attention towards the crisis the country is faced with. 
I want to ask you about the fighting which have taken 
place in Kashmir day before yesterday. During the Prime 
Minister’s visit, we were also present there. I want to 
know whether Dr. Farooq could meet the challenge on 
his own. Insurgency is going on in Assam, the Assam 
Government cannot fight against it on its own. Until the 
entire country stands behind them and provides all sorts 
of assistance to them, as was done in Punjab.

I want to say something more i.e. barbed wire fencing 
has been erected along the Pakistan border in Punjab. 
We have seen the situation in Jammu and Kashmir and 
Assam. All factory owners are fleeing from there. The 
people of Gujarat and Maharashtra say that factories 
should be set up there but nobody bothers to visit there 
and to explore the feasibility for the same. There may be 
many persons in this House who might have Army 
background. Many ex-servicemen are presently members 
of this House. A number of army officers might havo 
witnessed the war being waged there. The other people 
might not even have seen the wars going on Punjab and 
Jammu and Kashmir. We are happy that hon. Prime 
Minister is also present here. I would like that all the 
land lying across the barbed wire fencing should be 
acquired by the Government. People cannot do farming 
there because firing has been going on from across tho 
border, what will they do there? Beyond the border, where 
there is Pakistani land, people are living in pitiable 
conditions. In 1971, our Defence forces had constructed 
bridges at some places, but these bridges have collapsed 
either because of heavy rain of due to the expiry of then 
valid life, you just think of how these people are leading 
their lives. MPs of all parties visited there. ...(Interruptions)

MR. DEPUTY SPEAKER : You were to speak for 
16 minutes but you have taken 24 minutes. My problem 
is this that I have to accommodate other members also. 
The Hon. Speaker has asked me not to give more than
10 minutes time to any speaker.

SHRI MAJOR SINGH UBOKE : At the borders where 
our forces had fought, we ourselves had moved towards 
Lahore carrying ammunition on our shoulders. We have 
fought wars of 1965 and 1971, At least some care should 
be taken for those who are living along the border. In 
Jammu and Kashmir, Punjab and Assam, in all three 
States where proxy war is going on, if this House keeps 
quiet and says that we will not even share the expenditure 
likely to be incurred in fighting insurgency there, then it 
is regrettable. The entire House should ponder over this.
I am also a member of tho Committee on Defence. I 
would like to tell you that tho Jammu administration has 
employed Ladhakh scouts. There was a sikh officer. I 
had visited the place two months back. I asked him that 
what type of job do they assign to them? He told me 
that they had knowledge about all the areas. They know
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about each and every part of area they. There are more 
beneficial for us because if we recruit new soldiers to 
our battalion from outside they do not have as much 
knowledge about the area as these scouts have.

[English]

MR. DEPUTY SPEAKER : Shri Ananth Kumar to 
speak now Shri Uboke, please sit down. I have called 
the next member.

[Translation]

SHRI MAJOR SINGH UBOKE : I would like to urge 
upon the Prime Minister that just as personnel from the 
Ladhakh scouts have been recruited by you to your 
battalions, in the same way, people of the border areas 
of Punjab can protect their homes from the enemy in a 
better way than the personnel recruited from outside those 
areas. I will urge upon the Prime Minister that due 
attention should be given towards this aspect, particularly 
in these three States where proxy war is still continuing. 
There is no industry for employing the people of these 
areas. What is the State of affairs in Jammu and 
Kashmir9 People used to do some embroidery work there 
but that has also been ruined. Similarly small factories 
have also been ruined. The Government should do 
something there.

With these words I conclude my speech and thank
you

MR. DEPUTY SPEAKER : I have to make a 
submission. It has been decided that no M.P. would speak 
for more than 10 minutes.

Shri Ananth Kumar.

SHRI ANANTH KUMAR

[EnglishJ

SHRI ANANTH KUMAR (B anga lo re  South) :
Mr. Deputy Speaker, Sir, the discussion is about the
percolation of democracy to the grass-roots. Actually, when 
my senior colleagues spoke, all of them were allowed to
speak for more than 20-25 minutes. I expect, being a

Lok Sabha Member for the first time and also being a 
backbencher, that in this Special Session at least the 
democracy should percolate to the backbenchers.

At the outset, I congratulate both the Hon. Speaker 
and the Hon. Deputy Speaker for convening this special 
session to mark Indian Independence But before 
proceeding with my speech, I want to bring two or three 
important points to your notice.

A document has been circulated “Fifty Years of Indian 
Parliamentary Democracy". In the first page of the same 
docum ent, as already both my senior colleagues 
Shri George Fernandes and Shri Chitta Basu have pointed 
out, it is said, “India achieved independence from foreign 
rule after a non-violent struggle hitherto unparalleled in 
the annals of world history." Only this much tins been 
written. There is no mention of any armed struggles II 
there is no mention ot any armed struggle in such a 
document, when we arc commemorating our 50th Year 
of Indian Independence, if wc do not remember 
Chhatrapati Shivaji who started Hmdvi Swaraj agitation, 
Rana Pratap, Sardar Bhagat Singh, Jhansi Rani Laxmibai. 
Kittoor Rani Chennamma, Alluri Sita Rama Raju and 
Veera Pandya Kattabomman, that means wo am leaving 
the entire galaxy of freedom fighters who fought the armed 
struggle for Indian independence Therefore, I request 
the hon. Deputy Speaker to correct this distortion in this 
basic document.

Secondly, as my senior colleague, Shri George 
F ernandes has already pointed out, this Parliament during 
the last 47 years has adopted two unanimous resolutions 
One Resolution was in October, 1962 just after the 
Chinese invasion to retrieve every inch of the lost land 
of Indian territory and the second Resolution was in 1995 
proclaiming loud and clear that Pak occupied Kashmir is 
an indivisible part of India, Hindustan Bharat.

These are the two unanimous resolutions this 
Parliament has adopted in Ihe last 47 years I feel that 
during this Special Session, it becomes the duty ot this 
Parliament to reiterate these two unanimous resolutions 
once again and pledge that we regain our lost territory 
and wc maintain our integrity also,

The country is lingering about viability of this 
democracy whether this democracy is all right for us 
There is an amount ot despondency among the people 
People feci that democracy is not functioning.

I remember when our senior leader Shri Atal Bihari 
Vajpayee visited Mangalore, in the huge public meeting 
one of the audience got up and said 'Sir, democracy 
has failed”. Then Shri Atal Bihari Vajpayee rightly said — 
he said the same thing in this House also—that "My



dear friend, democracy has not failed. We are failing 
democracy." This is what the entire country is feeling. 
Democracy is not new to our country. It is inherited by 
our country right from the Vedas. The Vedas have made 
three proclamations:—

“Aano Bhadra Kritva Yetu Vishwateh”

“Let noble thoughts come to us from ail the corners
of the world."

"Sarve Janah Sukhino Bhawantoo”

It means “Not happiness of the majority of the people,
but happiness of every one.”

“Vasudhev Kutumbkam”

That means “The whole world as a family.”

We never thought of a small concept of a global 
village. We went further and said "Vasudeiva Kutumbkam" 
which means that the entire universe is a family. Even 
during the period of Lord Mahavira, Lord Buddha, Ashoka 
and Lord Basaveswara from Karnataka, we had an
Anubhava M antapa, a firs t kind of parliam entary
democracy about 800 years back. Democracy has been 
the hallmark of Indian culture. Even during autocracy later 
under many Maharajas, Consultation was there. But 
because of invasions, the invasion of the Mughals, the 
invasion of the foreign aggressors and later because of 
the British foreign rule, this dem ocratic fibre, this 
democratic spirit got suppressed in our country.

Again, in th is docum ent, in his speech, the 
hon. Speaker has said that we had two Wars of Indian 
Independence. I humbly submit to disagree with this 
statement. I feel that we are on to the third War of
Indian Independence. The first War was from 1857 to
1947. The second War was from 1975 to 1977 against 
the dark days of emergency which was meant to blemish 
the democratic fibre of this country. Now, again, we are 
on the path of the third struggle of democracy. Therefore,
I feel that this is the third War of democracy.

The three limbs of democracy are the parliament, 
the party and the people. In the last fifty years, our 
democracy, which is especially run on the pedestal of 
the party system, is losing its sanctity because the parties 
are losing internal democracies. The parties are being 
run by vested interests and a few people, a coterie and 
even an individual. The whole world is amazed that the 
Election Commission and the Supreme court had to 
intervene to restore internal democracy in some of the 
parties in our country to hold elections and to make
them accountable. The hereditary rule is still on its 
rampage.

Today morning, we heard the speech of our Congress 
leader and Member of Parliament Shri Madhavrao Scindia. 
He went on taking the names of Pandit Jawaharlal Nehru, 
Indiraji and Rajivji. But somehow, I am surprised to find
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that he missed Sardar Patel's name; he missed Lai 
Bahadur Shastri’s name. He did not mention those names. 
That means that the major party, which ruled the country 
for almost 42 years, claims that it governed the country 
for 42 years and it is totally enmeshed in the hereditary 
rule.

About c rim in a lisa tio n  of po litics , the E lection 
Commission has made its observations. Regarding 
corruption, the hon. Prime Minister has said from the 
rampads of the Red Fort that Satyagraha should be 
staded. I want to ask the hon. Prime Minister whether 
the Satyagraha should be staded in the PMO’s Office 
because, as Shri Atal Bihari Vajpayee has said, in all 
the 149 cases, the CBI is putting fodh to the PMO’s 
Office to get a clearance to proceed fudher. But why is 
he withholding it? Why is he not leading the Satyagraha 
by giving sanction to proceed with those 149 cases9 I 
would like to know whether by the end of this four-day 
Special Session, our hon. Prime Minister, as a torchbearer 
of this Satyagraha against corruption, will come out with 
a statement saying that he is giving the green signal to 
the CBI to proceed in all the 149 cases I want to ask 
him this question. If he takes that step, then, I agree 
that he is a satyagrahi and he really wants to do a 
satyagraha against corruption.

There are a few things which require national 
consensus, not a contrived consensus but a natural 
consensus. Regarding development, wo require an 
alternative model of governance. We require an alternative 
model of development. This model of governance and 
this model of development has failed to deliver the goods, 
Therefore, there is a need for change.

Do you not think that it is high time that after fifty 
years of Independence, we should have gone in for a 
commission to have a fresh look at out constitution to 
make suitable changes and amendments so that we cart 
change the pattern of the Government, model of the 
Government7 Do you not think that there is a need in 
this country to think over whether we require a 
presidential form of Government or not to stop all this 
horse-trading that takes place? The country is totally 
suffering from three great menaces. One is casteism. 
linguistic chauvinism and regionalism. If the entire polity 
has to surmount all these menaces and remain as one 
entity, one country, there is need for a change in the 
model of the Government. Therefore, I feel that a 
commission should be appointed to have a Iresh look at 
the Constitution so that we will have an alternative model 
of Government.

Secondly, there are so many veterans and elders 
here who have been in Parliament for the last 25 to 30 
years either as Ministers or otherwise. They all will be 
giving many suggestions, they will be making many 
relevant and valid points. I would like to know whether 
all these things will end up as a talking show or whether
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we will enlist all these suggestions. Therefore, I urge 
upon you as also the hon. Speaker that a Special Session 
should be convened before the end of the Swama Jayanti 
celebrations, that is, within a year, if the Parliament 
survives without going in for a mid-term polls, to see that 
some of the suggestions are legislated upon. There is no 
use of only resolving a point. There should be a will also 
to reform through legislative action. Therefore, there is a 
need for a special session to legislate the resolve by 
way of reforms.

Next point is about the national agenda. There should 
be a commission to look into the Constitution for finding 
out an alternative model of governance. There should be 
a national agenda to go ahead with an alternative model 
of development. There should be a special session two 
legislate the resolve through reforms. I feel, these are 
the three things that you should consider. I hope that 
India has to internal resilience and we as the torch-bearers 
of Indian polity and as the representatives of the highest 
legislative forum in the country, Parliament, should ingrain 
ourselves with the conduct to lead and capacity to change.

Therefore, I want to conclude my speech with one 
saying of Washington Inwing. He said, “Act, act in living 
present, heart within and God overhead.” Even our 
Upamshads have said that there is no question of going 
back, there is no question of making the long freedom 
struggle a futile exercise, there is no question of making 
the last fifty years of democratic experiment a futile 
exercise. We should march forward with the slogan:

“March forward, march forward.”

“Chareiveti Chareiveti.”

DR. GIRIJA VYAS

[Translation]

DR. GIRIJA VYAS (Udaipur) : Mr. Deputy Speaker, 
Sir, first of all, I extend my sincere thanks to you and 
the Hon'ble Speaker for holding this special session. 
Shri Maithili Sharan Gupta had scribed long back :

“Hum Kaun The, Kya ho gaye Aur Kya Honge Abhi, 
Aao Vicharo Baithkar Sabhi”

We have gathered here in this House to make the 
golden jubilee celebrations of our independence and to 
take stock of our achievements and failures in the past 
50 years. Let us discuss what we are going to do in the 
next fifty years.

We have had piquent mixed experiences. We are 
proud of preserving and developing a democratic system. 
Loft had said,

[English]

‘Democracy is the divine idea as it exists on the 
earth’.

[ Translation]

Our brave freedom fighters sacrificed then lives at 
the a lte r of freedom  to bring independence and 
democracy. After independence few years went by 
smoothly. Shri George Fernandes has given the example 
of Pt. Nehru. These days I am working on the biography 
of Shri K.L. Shrimali. I am reminded of two incidents. 
First, when Shri K.L. Shrimali was the Union Education 
Minister, Pt. Nehru asked him one day to sack a 
Vice-Chancelor against whom repeated complaints were 
being received. But Shrirnaliji refused saying that the 
complaints were not genuine. When he reached home, 
people told him that he would certainly be asked to resign 
as he had refused to comply with Prime Ministers' 
directions. He was called at 6’o clock but Pt Nehru 
instead congratulated him for showing courage and letmg 
him know the true lacts. Secondly, one of the relatives 
of Shri Zakir Hussain was working in a library but he did 
not, attend office regularly. Shri Shrimali ignored these 
compaints once or twice. But when complaints started 
pouring in again he informed Shri Zakir Hussain that his 
relative was not attending office. Shri Zakir Hussain kept 
silent at that moment but next day ho issued an order 
that the services of that person should be terminated 
with immediate effect, no matter he may be my relative. 
These are instances which speak high of the 
representatives of this House, and today when we are 
celebrating the Golden Jubilee there is a big question 
mark on the Politicians. We are being accused of being 
involved neck deep in corruption. I do not think that
democracy has been a total failure in our country. I give
full credit to the masses, irrespective of their being 
uneducated or semi-literate because today they understand 
the true meaning of freedom and their right to vote and 
that is why on many occasions, they have overthrown 
various governm ents by exercising their franchise 
fearlessly. Today, the need of the hour is to safeguard 
the basic tenets of the Constitution which we administered



to ourselves at the time of independence. I recall that 
when we adopted the constitution, it contained words such 
as justice, liberty, equality to all and later socialism and 
secularism were added through 42nd amendment. The 
amendment in regard to panchayat, was added quite very 
late Here we embarked upon nation building on the basis 
of Gandhian ethos and ideals and Pt. Nehru had 
inaugurated the first panchayat in an area of Rajasthan 
on 2nd October, 1952 but the cardinal question is why 
after so many amendments the dream of ‘Swaraj’ could 
not be translated into a reality. This question is still 
bothering the mind of the intellectuals as well as common 
masses as to why this democracy which is a government 
of the people, by the people and for the people is 
delivering no goods in its true sense. The Panchayats 
have virtually not been given any rights for bringing about 
political, economic and social changes. After constitutional 
amendment in regard to Panchayats, people had high 
hopes and it was the dream of late Shri Rajiv Gandhi, 
but as it was not in the concurrent list, various states 
have no implemented it properly. There is need to think 
over it afresh.

Pt. Nehru had never forgotten the promises that 
himself he made. He tried his best to fulfil the promises 
he made when he p ilo ted the Constitution in the 
Constituent Assembly.

[English]

‘I trust that the constitution itself will lead us to real 
freedom; food to our starving people; clothing for them; 
housing for them; and all manner of opportunities of 
progress.’

[Translation]

This country can never forget the efforts of Pt. Nehru 
for national integration, economic development, social 
equality and political democracy in the country.

I would also like to say that when Indiraji came to 
power and after 1967, when she started weilding her 
power with authority, she undertook several programmes 
such as Nationalisation of Banks, abolishing Privy Purse, 
enforcement of Land Ceiling act and addressing poverty 
in her own way and in 1971 she gave a slogan ‘Garibi 
Hatao'

Shastriji has done so much for the country and 
through a slogan ‘Jai Jawan, Jai Kishan’, he tried to 
effect a dynamic boost in agricultural yields. We cannot 
ever forget Rajivji, who lowered the minimum age limit of 
voters from 21 years to 18 years. He set an example by 
introducing Jawahar Rozgar Yojana, Nehru Rozgar Yojana, 
Indira Awas Yojana and Panchayati Raj Amendment Bill.
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Despite all these achievement what have the rural 
folk got? This is an incident that took place on 15th 
August. I was returning from National flag hoisting 
ceremony in my area. Some sweets were being distributed 
in a school. A woman was carrying a child on her arms 
and holding another girl with her hand. The girl was 
carrying water in her head and there was a child in 
basket. She came there and asked for sweets. The lady 
accompanying me asked her if she knew as to what was 
the occasion that day. That women replied that flag had 
to be hoisted that day. The former women asked her as 
to how did she feel. That woman replied that the colour 
of the flag was good and then she again asked for some 
sweets. The former lady asked her if she knows that it 
was Independence Day, she stared blankly staired and 
asked what Independence? When did we get it? When 
the woman with me told her that we are celebrating the 
golden jubilee year of Independence and we are likely to 
get 33 percent reservation in the Parliam ent and 
Legislature Houses in the near future. She stared at me 
with a sort of helplessness and as if admonishing me 
she said ‘so what’, What I felt, I would like to say it 
through a urdu couplet:

‘Bekasi ka haal Maiyyat sey Ayaan Ho Jaayega,
Bezubaan Hona Mera, Goya Zubaan Ho Jaayega.’

I felt as if she is asking me if celebration of golden 
jubilee of Independence, sitting in Parliament will solve 
all the problems. She has to fetch water from a distance 
of five kilometers, will it be available at a nearby place 
now? Whether her child, is destined to help her in 
household work and to fetch water? Will I be able to get 
my sick child cured, who is in basket? will I be able to 
take full care of my child who is in my arms? This is a 
burning issue which puts a question mark on our 
Parliamentary system and when we are celebrating the 
50th year of Independence, I remember Gandhiji who 
was shedding tears when partition took place. This is the 
independence, we got but even after that we did not 
learn anything.

Today, a lot has been said about corruption. Though 
we had glory in the past. Today, we are completely sub­
merged in corruption. Until the reforms take place in our 
election system we cannot check corruption.

The most important issue is communalism regarding 

which Gandhiji had once said that he lost his two arms. 
Today we find communalism flowing in our veins. There 
was a time when we came here from the University. A 
general feeling among us was that there were great 
people here and so there will be no communalism but
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when we scratched out a little, we found there were 
Hindus, Muslims, Sikhs and Chirstians. Not only this, we 
also find casteism. Here also we fight in the name of 
Brahmin, Gujjar and other castes. Sometimes I am 
astonished to see the type of questions asked here. 
Questions are asked as to what has been done in Nehru 
Centenary year and Ambedkar Centenary year. We have 
staded dividing our leaders too among different castes. 
We demolish some one’s statue and inagurate some 
other’s. When the Parliament can not answer these 
questions then what’s the use of celebrating fifty years of 
Independence. Hence, I would like to say that whether 
we do anything or not but the fact is that we have 
achieved a lot. It can not be denied.

121 Motion Re: State of Democracy and
Democratic Institutions, Economic
Situation, Position of Infrastructure,

MR. DEPUTY SPEAKER : Girijnji, how much more 
time do you need. If you will lake ? -4 minutes then 
complete it otherwise you can continue yout speed) 
tomorrow.

DR. GIRIJA VYAS . I will take only ten minutes 
more, so I will continue it tomorrow.

MR. DEPUTY SPEAKER : The House now stands 
adjourned till 11.00 a.m. tomorrow

19.00 hrs

The Lok Sabha then adjourned till Eleven ot the clock 
on Wednesday, August 27, 1997/Bhadra !>, 1919 (Saka)
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ANNEXURE



<^kdo/u/ton adofUec/ 6y f/ic  S cM ia a / l/ie  t/̂ ie c ia / J 'fcMton t/w.

■f̂ aA/iam vn/ on f/ie  occomoti t /it  ^o/dcn ^ u /h/ cc < <?nc/(̂ M'nc/&ncc, 

26 S rfupit/d to / ,̂ /t̂ de/m /m , 1997

C%6, die . i(tnn6etA !d td  ^fcdAa, m tx/tny m a ^ucud/y convenes/ (̂oAAm 

^d tdcc ^/cation Ao/A i/touaca ^^adtam en/, /o commemotcUc /Ac com^de/ton AuUj/ 
a cen/uty ^teedom;

Sffawny tcmc^nAeted uh/A ptaM w/c /A t £****/ Mtot̂ Sce* made ant/  //ie *cdu/a*y 
tetoHcc tcndctcd Ay out ^tctdom  fly/deto;

(//u-tnny tccudcd uh/A  c/ct̂ i xUu^ac/ton one/fuic/c /Ac m a/utdy out fuxfde. tn  

i*y d m //y  fi4CAt*tnny c/emoctacy a n t/ xî tyuau/cny /Ac. u n t/y  /At na/ton and  /Ac itdout 

of/’ otu, io/ditna, nadotA a n d  actmon, mc/udmy r-t ic*iHCtmon tn  tetvux to /A t ooun/ty,

cftatHsny teflcc/ed ufion //it t/a/c //it no/ton uh/A /A t . ^dttumA/c /o //it.

^ona/t/u/um . a# /At- y u id t;

dKaviny /Ait/n, ^lect̂ cady dddieta/cd u^utn mti/ZetA concctntny ou* ctiMcnJfw/Utccd 

Afe, i/a /c 0̂ democracy in  /Ac cou^i/ty, out economy. tn^aa/tuc/utt, xtoncc, /erdtnoAyy a tu / 
/uimam, c/ettcAyimen/;

3 o  nouf io/cm n/y a^Atm ou*y o tn / one/ u-nanvmouA commdmen/ /o /Ac imuca 

/icteina^kt men/wncd. one/  u>e a/do do v-/r m n /y tc.to/uc a n t/ eAtec/ /Aa/  /Acy it, adc^Ucd 

at mmtmum. /ctaAi, condt/uAny out .vtfyenda f i t  < 9ntAa on /Aut Aua/ouc ocauum

^/A a / m tam ny/td  eAx/otcd u^otma 6c ca tu td  ou/ x> /A a/ out 3^aA/tamt>n/ and  

o/Act AyidoAiK Aodtcfi /c. Aa/anced a n d  e /̂toUi>c cna/tum/vUa democtaty, and  ̂ n du -t 
//ia /fu d t/ta d  Â > a n d  fltoccoaco Ae ̂ tec v f/ //it- advcuc tm ^tat/, on ytwetnamcc td  undctttcdA 
ca/tancou> /cic/otA t nt/udtny oummaAaa/ton.

. d /u d  conAnuoaa and  ^Moac/nt c^t-t/a 6e /auncAtd ^o t onMutny y tta /o t 

/tatuifiaiency, fw>/>t/y a n d  accoun/cdnA/y on judder A ĉ to /Aed //it. fittd 'm - au/Aou/y amd 
d y*u /y  /Ac , yadiom efU and  o/Act /tytdu/titc /tocAca ate enamed and  cnA&nccd; /A a/ 
mote cafuatd/y, a d  /udc/uxd ̂ a t/tm  d u d / wndet/aAc a d  mcA >/ĉ u> a i u>d/ cd/utm, /At 
('/yec/wc udAnp- otu fw /d y  cAtmtntduxdum ot i/> tnfHumcr.



t  AAui( (Ate fttediye- o fi (Au > A°aduimcnA 6c fuaett>cd and onAtanced, aAsc 6>y conMtouA 
and cAtyntfted nmfiotmdy (o (Au en/Uc teyime ( f f . fyfxdeo o ff ̂ toceduAe and  ^&mducA o fi 
. jfiuMneM o fi (Ate (ftoutot antA ^itecAiona o fi (Ate. ■'̂ teMdiny OfiicetA teAaAiny (o oteAcdy 
conducA o f 6uaineAA, mote tzfuxxaAAy 6y

•  mutnAcitniny (Ate tnt>u>Au6diAy <f* (Ate SueAAion. (7&u»,
•  trfuu n<ny fitom  (ta/rtAy*eMtny tnAo (Ac o fjfic itd  ateaA o jf (Ate /Aj>ttac, ot fitrm  

a n y  du>u(ony c fi dtyanA, ant/,
•  invautdAy cAeAtA&ny ftom  any cfiAtdi a / tnAcMttfdionA ot mAetfetenrx, umAA 

(Ate addteAA o fi (Ac . 'Â teAidcnA if f  (Ate ,^efu6Aic;

S M d  a vtytnouA ntdum td camfcuyn, 6c (tuincAaA 6y adfoA iA iad fadtea (o 
comAaA cetmomictdAy unauoAainaAAe ytou>AA ofifttfudaAt.on, tectyntAtny (Aud sacA ytowAAt, 6it» 
aA (Ac ioo( t f i  mosA r f i out Auimon. hocmU  one/ eamomtc fud>Acma.

« y /ia ( edutxdion a / a // AbvcAa 6c made vmfdoymonA teAtn/an/. fuxsitd cUAcnAion 6ctny 
ytven (o ytttdoSy (Aud acAte^xmcrU ( ff (Am ~A5onAAduAttmcd manduAc of* untvctAedtAaAion f f  
dcmen(fiiy cducet/itm 6c cAoAcAy numi/oted. amd (AtaA utu-î hmA fttm a *y  txAuctdion 6e 
acAievcd 6y ,s d ’2 ' 200*5;

. SAiat (Ate rut/tontd economy 6e fu td e n d y manayed, wt/Ai omfdtttAtA on

•  fjAioityrU uac t f i tcAoutceA amd avoidance v /’ ukiaAca,
•  f4 to u /y  aAAen/ion (o dcveAfmenA o jf infiaaAtucAute,
•  ycntxaAton ( f i u>eaA(A at) a Mi&AuimaAAc mean* o fi acAucwny fitdA, fa d y  

rAtxton. and  fuodtte/inc ctnfdoymtmA. o fi dimtnaAttm- o ff funxxAy and  c ff 
tm tutiy eyuiAy and  docitdfudicc; and

•  6edatuxd uyttm td lAcocAofi'mc/n/

. S 'AuiA cotUtnutHM cf/fAtnAi 6c made f i t  adu£*>iny, m a (tmc. 6>ound mtvnnot. nuuAcd 
imfttyoomctvA in. (Ate ytudUy o^ Atf* uAA ct/uc^na o^ out oounAty u>iAA ifc c itd  omfiAatxa
on ftwvtMon o^ out mtntmttm need ftxxA. nu/uAityn. and Auxd(A necutiAy aA (Aie AiouMj AoAcA 
Aovd; /io(uAA uhiAca tanda/ion and sAwA(oi,

■ ffuiAyendct fuaAiec 6c u>Ao6Aidud in  (Ate fu*iA  (Ate J S J joAataAittn and  S '̂AaAftHm 
f i t  .Sdc/it>n (Ate / /  -V\̂ %>utAA / ‘/odd^Axmfitcncc on Women ( /’S3J5j and  6c fuacAucd 
at a UKiy c fi A ft u*iAA fa d irxd a t cmfAwxa on cduaiAion o ff (Am yuA  cAiAcA,

J 3 W  conaAanA tf/ot/> 6e made tn  (ctma o f tnetdcaAttm o fi oaAuc& and adjpttAtmen/ 
i f  (Ate A fi a n d  unnAtny )(yA<\> r fi out fe tfd c  (o iecutc ftt̂ ecAion c f  oruHitmmenA and  

fA C totva/itm  t f  cct>Ayy a n d  6tt> cAtx/dady;
M e d  xientz and  (ccAnoAoyy 6c f*tntG *dy ancAtoted tn (Ate oteaAitm o fi a ictenAtfic 

(< rnfet. 6c de*>cAtfud 6y fuotrw/ion- offyot>etnmcnAtd ao u>eAA an ntm-ytntctnmenAed cfjAt>tAa 
and 6c fu m td  inAo X4tnce ru>( mcieAy fo t cceynomtc devcAofmenA 6td Atumttn cAevdcfmonA 
in  aAA iAb dvmenMona:

. dAta/. f t  ntiAAy. (Ac aucnce o f fuu/tetfuUoty cAemoctacy 6c xen tn  (Ate incuAca/ttm. 
i f 1 out ntdwnaA fuuA  t f  )eAf teAtancc. in  uducAt out aAwcorw ate ctpuaAfotAncta in  aAA fduttea 

out nuAiontd ondeavout, and  nt>( itm fAy (Ate. 6>eneficia*tea ofiytn>c*nmonAaA oru/taAtvca.
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